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സമസമനവമര്ത്തകള

സമനന്ത്വനസക്സ് പർശമ ഇന്നുമുതൽ; മനപിമമർകക്സ്  25,000 രൂപ വരര അനുവദപികമമ 
ജനങ്ങളുരടെ പ്രശ്നങ്ങൾ മനപിമമർ കനരപിട്ടുകകടക്സ്  പരപിഹരപിക്കുന്ന സമനന്ത്വനസക്സ് പർശമ അദമലത്തക്സ് 
തപിങ്കളമഴക്സ് ച ആരമഭപിക്കുമ. മുഖധമനപിയുരടെ ദുരപിതമശന്ത്വമസ നപിധപിയപിരല സഹമയമ കതടെപി ലഭപിക്കുന്ന
അകപക്ഷയപിൽ  25,000  രൂപ വരര മനപിമമർകക്സ്  അനുവദപികമമ.  കൂടുതൽ തുക അർഹരമന്നക്സ് 
കണമൽ  പരമതപി  സർകമരപികലകക്സ്  അയയക്സ് കമനുമ  മൂന്നക്സ്  ദപിവസത്തപിനകമ  അർഹർകക്സ് 
സഹമയമ  ബമങ്കക്സ്  അകകണപിൽ  ലഭധമമകമനുമ  ധന,  റവനന്യു  പ്രപിൻസപിപ്പൽ  രസക്രടറപിമമരര
ചുമതലരപ്പടുത്തപി. രകമലമ, ആലപ്പുഴ, തൃശൂർ, കകമഴപികകമടെക്സ് , കണ്ണൂർ ജപിലയപിലമണക്സ്  തപിങ്കളമഴക്സ് ച
അദമലത്തക്സ് . രചമവ, വധമഴമ ദപിവസങ്ങളപിലമ അദമലത്തക്സ്  തുടെരമ.അകപക്ഷ അക്ഷയ കകനമ വഴപി
സകജനധമമയപി  സന്ത്വദകരപിച്ചു .  കനരകത്ത തദർപ്പമകമത്തവയുമ പുതപിയ പരമതപിയുമ സന്ത്വദകരപിക്കുമ.
ഓൺലലനമയപി  പരമതപി  നൽകമത്തവർകക്സ്  കനരപിരടത്തപി  പരമതപി  നൽകമമ.  ഇവ
ഓൺലലനമയപി  എൻടപി  രചയക്സ് തക്സ്  ഏഴക്സ്  ദപിവസത്തപിനകമ  പരപിഹരപികണമ.  മുഖധമനപിയുരടെ
പരമതപിപരപിഹമരരസൽ  വഴപി  പരപിഹരപിക്കുന്നതപിനക്സ്  പുറരമയമണക്സ്  കബമകക്സ് തലത്തപിൽ
 അദമലത്തക്സ്  .  ആദപിവമസപി  കമഖലകളപിലള്ളവർകക്സ്  അകപക്ഷ നൽകമൻ അക്ഷയ രസന്ററുകൾ
പ്രകതധക  സകകരധമ  ഏർരപ്പടുത്തമൻ  മുഖധമനപി  പപിണറമയപി  വപിജയൻ  നപിർകദശപിചപിട്ടുണക്സ് .
ആദപിവമസപികളുരടെ അടുത്തുകപമയുമ പരമതപി സന്ത്വദകരപിക്കുമ. നപിയമകഭദഗതപി വഴപികയമ ചടത്തപിൽ
മമറമ  വരത്തപികയമ  നയപരമമയ  തദരമമനമ  വഴപികയമ  പരപിഹരപികകണവ  കലക്ടർമമർ
ഏകദകരപിചക്സ്  സർകമരപിനക്സ്  നൽകമ.  ബപി.ഡപി.ഒ.മമരമണക്സ്  അദമലത്തപിനക്സ്  സകകരധരമമരക്കുക.
പരമതപികമരനക്സ്  ഉടെൻ ഗുണഫലമ ലഭപിച്ചു എന്നക്സ്  ഉറപ്പമക്കുമ. 

(കദ., 01/02) 

കകരള  വപികസനത്തപിനമയപി  പുതപിയ  ആശയങ്ങള  കതടെമന്  അനമരമഷ
കകമണ്ഫറന്സുമമയപി ആസൂത്രണ കബമര്ഡക്സ് 
സമസമനത്തപിരന്റ  സമമ്പത്തപിക  വളര്ചയുമ  വധമവസമയപിക  കമര്ഷപികകമത്പമദനമ
വര്ധപിപ്പപികമനുമ ആകരമഗധ വപിദധമഭധമസ രതമഴപില് കമഖലകളപിലളരപ്പരടെ പുതപിയ ആശയങ്ങള
സന്ത്വദകരപികമനുമ  ഉകദ്ദേശപിചക്സ്  ആസൂത്രണ  കബമര്ഡക്സ്  അനമരമഷ  കകമണ്ഫറന്സക്സ്
സമഘടെപിപ്പപിക്കുന്നു.   രഫബ്രുവരപി  ഒന്നപിനക്സ്  കകമണ്ഫറന്സക്സ്  മുഖധമനപി  പപിണറമയപി  വപിജയന്
ഉദ്ഘമടെനമ  രചയമ.   രഫബ്രുവരപി  ഒന്നു  മുതല്  മൂന്നു  വരര  വപിവപിധ  രസഷനുകളപിലമയപി
അനമരമഷ രമഗത്തുമ കദശദയ തലത്തപിലമ  വപിവപിധ കമഖലകരള പ്രതപിനപിധദകരപിചക്സ്  പ്രമുഖര്
പരങ്കടുക്കുമ.  ഓണ്ലലനമയപി  കകമണ്ഫറന്സപില്  പങ്കമളപികളമകമന്  രപമതുജനങ്ങളക്കുമ
അവസരമുണക്സ്.  കകരള ലകക്സ് അരഹ ഡക്സ് എന്ന കപരപിലമണക്സ് കകമണ്ഫറന്സക്സ് സമഘടെപിപ്പപിക്കുക.
ഇന്റര്നമഷണല്  കലബര്  ഓര്ഗലനകസഷന്,  കവളഡക്സ്  ഫു ഡക്സ്  കപ്രമഗമമ  എന്നപിവയപില്
നപിന്നുള്ള  പ്രതപിനപിധപികളുമ  കകമണ്ഫറന്സപില്  പരങ്കടുക്കുന്നുണക്സ്.   കൂടെമരത  വപികസപിത,
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വപികസന്ത്വര  രമജധങ്ങരള പ്രതപിനപിധദകരപിചക്സ്  വപിവപിധ രമജധങ്ങളപില് നപിന്നുള്ളവരമ ആശയങ്ങള
പങ്കുരവക്കുമ.   കമര്ഷപിക-മതധബന്ധന,  മൃഗസമരക്ഷണ കമഖലയുരടെ ആധുനപികവത്കരണമ,
ഇ-ഗകവണന്സക്സ്,  തകദ്ദേശ  ഭരണമ,  ലനപുണധ  വപികസനമ,  വധമവസമയപിക  സമധധതകള,
വപികനമദ സഞമരമ,  ഉന്നതവപിദധമഭധമസമ തുടെങ്ങപിയ വപിഷയങ്ങളപിലൂന്നപിയമണക്സ് മൂന്നുദപിവസരത്ത
കകമണ്ഫറന്സപില്  ചര്ചകള  നടെക്കുക.   നയരൂപദകരണ  കമഖലയപിലള്ളവര്,  വപിവപിധ
കമഖലകളപിരല വപിദഗ്ധര്,  യുവമകള,  വപിദധമര്തപികള,  അധധമപകര്,  വധമവസമയ കമര്ഷപിക
കമഖലകളപില്  നപിന്നുള്ള  പ്രതപിനപിധപികള   കകമണ്ഫറന്സപില്  പരങ്കടുകമന്  അവസരമുണക്സ്.
ഇവര്കക്സ് പുറരമ രപമതുജനങ്ങളക്കുമ ആഗഹപിക്കുന്ന എലമ വപിഭമഗമ ആളുകളക്കുമ ഇതപിരന്റ
ഭമഗമമവമമ. 

   (മമ., 01/02) 

ഇ-സമമപപിങക്സ് രണപിടെത്തു മമത്രമ; മുദ്രപ്പത്ര ഇടെപമടെക്സ് തുടെരമരമന്നു റജപികസ്ട്രേഷൻ വകപ്പക്സ് 
സമസമനത്തു  പരദക്ഷണമടെപിസമനത്തപിലമണക്സ്  ഇ-സമമപപിങക്സ്  സമവപിധമനമ
ഏര്രപ്പടുത്തപിയരതന്നുമ  നപിലവപിലള്ള  മുദ്രപത്രത്തപിരല  രജപികസ്ട്രേഷന്  ഒര  മമറവുമപിലമരത
തുടെരരമന്നുമ രജപികസ്ട്രേഷന് വകപ്പക്സ് അധപികൃതര് വധക്തമമകപി.  രഫബ്രുവരപി 1 മുതല് പൂര്ണമമയപി
ഇ-സമമപപിങ്ങപികലക്കു  മമറുന്നുരവന്ന  നപികതപി  വകപ്പപിരന്റ  ഉത്തരവമണക്സ്  ആശയക്കുഴപ്പമ
സൃഷപിചതക്സ്.   മുന്പക്സ്  ഒര  ലക്ഷത്തപികലരറയുള്ള  ഇടെപമടുകളകക്സ്   ഇ-സമമപപിങ്ങക്സ്  സകകരധമ
ഏര്രപ്പടുത്തപിയപിരന്നു.   എന്നമല്  ഇന്നരല  മുതല്  ഇതക്സ്  എലമ  തുകയ്ക്കുള്ള  ഇടെപമടുകളക്കുമ
ഏര്രപ്പടുത്തുന്നുരവന്നമയപിരന്നു  ഉത്തരവക്സ്.   ഇകതമരടെ  മുദ്രപത്രങ്ങള  വമങ്ങപി  സൂക്ഷപിചപിരന്ന
രവണര്മമരമ സബക്സ് രജപിസ്ട്രേമര്മമരമ ആശയക്കുഴപ്പത്തപിലമയപി.  തുടെര്ന്നമയപിരന്നു രജപികസ്ട്രേഷന്
വകപ്പപിരന്റ  ഇന്നലരത്ത  വപിശദദകരണമ.   കഴക്കൂടമ,  രകമടമരകര  പ്രപിന്സപിപ്പല്  സബക്സ്
രജപികസ്ട്രേഷന്  ഓഫദസക്സ്  എന്നപിവപിടെങ്ങളപില്  മമത്രമമണക്സ്  ഇ-സമമപപിങക്സ്  സകകരധമ
ഏര്രപ്പടുത്തുന്നരതന്നക്സ്  അധപികൃതര് വധക്തമമകപി.   ഇവപിരടെ  മുദ്രപത്ര ഇടെപമടുമ  അനുവദപിക്കുമ.
മറപിടെങ്ങളപില് മുദ്രപത്ര ഇടെപമടു തരന്ന തുടെരമ.  നപികതപി വകപ്പപിരന്റ ഉത്തരവക്സ് ആശയക്കുഴപ്പമ
സൃഷപിചതപിനമല് വപിശദദകരണ സര്ക്കുലര് ഇന്നു രജപികസ്ട്രേഷന് വകപ്പക്സ് പുറത്തപിറക്കുമ. 

(മ.മ., 02/02) 

രകമചപി  രമകടമ  ആവശധരപ്പട  തുക  കപിടപി;  രണമമഘടമ  4  വര്ഷത്തപിനുള്ളപില്
പൂര്ത്തപിയമക്കുമ-എമ.ഡപി 
രകമചപി രമകടമ രണമമ ഘടത്തപിനമയപി രക.എമ.ആര്.എല്.  ആവശധരപ്പട തുക പൂര്ണമമയുമ
കകന  ബജറപില്  അനുവദപികരപ്പരടന്നക്സ്  രമകടമ  എമ.ഡപി.  അല്കകഷക്സ്  കമമര്  ശര്മ
ഐ.എ.എസക്സ്.  രമജധരത്ത  ഏറവുമ  നപിലവമരമുള്ള  രമകടമയുരടെ  കതപിപ്പപിനക്സ്  ഇതക്സ്
കരത്തമകരമന്നുമ  മമതൃഭൂമപി  കഡമടക്സ്  കകമമപികനമടെക്സ്  പ്രതപികരപികകവ  അകദ്ദേഹമ  പറഞ.
ധനമനപി  ഇന്നക്സ്  അവതരപിപ്പപിച  ബജറപില്  1,957  കകമടെപി  രൂപയമണക്സ്  രകമചപി  രമകടമയക്സ്
വകയപിരത്തപിയപിരപിക്കുന്നതക്സ്.  ഇന്കഫമ പമര്കക്സ് വരരയുള്ള 11.5 കപികലമമദററപിനക്സ് വരന്ന ആരക
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തുകയമണപിതക്സ്.   കഴപിഞ്ഞയമഴ്ച  രകമചപിയപിരലത്തപിയ  പമര്ലരമന്ററപി  സമപിതപി  രമകടമയുരടെ
പ്രവര്ത്തനങ്ങള വപിലയപിരത്തപിയപിരന്നു.  രണമമ ഘടത്തപിനുള്ള പ്രമഥമപിക പ്രവര്ത്തനങ്ങള
തുടെങ്ങപി  കഴപിഞ്ഞതമയപി  അല്കകഷക്സ്  കമമര്  പറഞ.   'ബജറപില്  തുക  വകയപിരത്തപിയ
സമഹചരധങ്ങള  പ്രവര്ത്തനങ്ങള  കവഗത്തപിലമക്കുമ.   48  മമസമമണക്സ്  രണമമഘടമ
പൂര്ത്തപിയമകമന്  കണകമക്കുന്ന  സമയമ.   എങ്കപിലമ,  അതപിനു  മുകമ്പ  തരന്ന  പണപി
പൂര്ത്തപിയമകമനമകരമന്നമണക്സ്  കരതുന്നതക്സ്  '-  അകദ്ദേഹമ  കൂടപികചര്ത്തു.   രണമമഘടത്തപിരന്റ
പുകരമഗതപിയനുസരപിചക്സ്  മൂന്നമമ ഘടത്തപിനുള്ള രപ്രമകപ്പമസല് സമര്പ്പപിക്കുരമന്നുമ രമകടമ എമ.
ഡപി.  രവളപിരപ്പടുത്തപി.  ആലവയപില് നപിന്നുമ രനടുമ്പമകശരപി എയര്കപമര്ടപികലകമണക്സ് അടുത്ത
ഘടത്തപില് രമകടമ എത്തുക.    

(മമ., 02/02) 

നയപരമമയ തദരമമനത്തപിരന്റ നപിയമസമധുത പരപികശമധപികമനമകമ 
സര്കമരപിരന്റ  നയപരമമയ  തദരമമനങ്ങളപില്  കകമടെതപികക്സ്  ഇടെരപടെമനമകപിരലന്നക്സ്  വധവസ
പരപിപൂര്ണമമയ  ഒന്നരലന്നക്സ്  ലഹകകമടെതപി.  തദരമമനത്തപിരന്റ  നപിയമസമധുത  കകമടെതപിക്കു
പരപികശമധപികമനമകമ.  നപിയമവധവസകളകക്സ്  എതപിരമരണങ്കപില്  ഇടെരപടെമന്  കകമടെതപികക്സ്
അധപികമരമുണക്സ്.   പണപിമുടെകപിയ  ജദവനകമര്കക്സ്  അവധപി  നല്കപിയ  സമസമന  സര്കമര്
ഉത്തരവക്സ് റദ്ദേമകപിയമണക്സ് ലഹകകമടെതപിയുരടെ ഈ അഭപിപ്രമയപ്രകടെനമ.  നപിയമവമഴ്ച എന്നതക്സ്
രമജധമ  നപിയമത്തപിരന്റ  അടെപിസമനത്തപില്  ഭരപികരപ്പടുന്നു  എന്നമണക്സ്.   അലമരത
ഭരണമധപികമരപികളമകലമ  ജനങ്ങള  തപിരരഞ്ഞടുകരപ്പടുന്ന  പ്രതപിനപിധപികമകളമ  ഭരപികരപ്പടുന്നു
എന്നല.  ഭരണഘടെനയുരടെ പരമമധപികമരമമണക്സ് രമജധത്തക്സ് നപിലനപില്ക്കുന്നതക്സ് എന്നുമ കകമടെതപി
വധക്തമമകപി.  ഭരണഘടെനയപില്നപിന്നമണക്സ്  നപിയമനപിര്മമണസഭയ്ക്കുമ  ഭരണമധപികമരപികള
ക്കുരമമരക  അധപികമരമ  കപിട്ടുന്നതക്സ്.  നപിയമവമഴ്ച  ഉറപ്പമകമന്  അവര്കക്സ്  ചുമതലയുരണന്നുമ
കകമടെതപി അഭപിപ്രമയരപ്പട്ടു. 

(മമ., 03/02) 

മൂന്നക്സ് മതധബന്ധന തുറമുഖങ്ങള ഈ മമസമ കമപിഷന് രചയമ 
എറണമകളമ ജപിലയപിരല രചലമനമ,  മലപ്പുറമ ജപിലയപിരല തമനൂര്,  കകമഴപികകമടെക്സ്  ജപിലയപിരല
രവള്ളയപില് എന്നദ മതധബന്ധന തുറമുഖങ്ങള രഫബ്രുവരപിയപില് കമപിഷന് രചയമ.  കകന
സമസമന  ഫണ്ടുകള ഉപകയമഗപിചക്സ്  സജ്ജമമക്കുന്ന മൂന്നക്സ്  മതധബന്ധന തുറമുഖങ്ങളുരടെയുമ
നപിര്മമണ  പ്രവര്ത്തനമ  അനപിമഘടത്തപിലമണക്സ്.   കകനസമസമന  സമയുക്ത  പദ്ധതപിയമയപി
ആരമഭപിച  തുറമുഖങ്ങളുരടെ  നപിര്മമണമ  പൂര്ത്തപിയമകന്നതപിനു  കവണപിവന്ന  അധപികതുക
നബമര്ഡപിരന്റ ഗമമദണ പശമത്തല സകകരധ വപികസന പദ്ധതപിയപിലൂരടെയുമ സമസമന പമന്
ഫണപില് നപിന്നുമമണക്സ് കരണത്തപിയതക്സ്. 

   (മമ., 03/02) 
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വയനമടെക്സ്  വനധജദവപി സകങ്കതത്തപിനക്സ്  ചുറമ 3.4 കപികലമമദറർ പരപിസപിതപികലമലമ 
വയനമടെക്സ്  വനധജദവപി സകങ്കതത്തപിനക്സ്  ചുറമുള്ള  3.4  കപികലമമദറർ പ്രകദശമ പരപിസപിതപി കലമല
കമഖലയമയപി  പ്രഖധമപപിചക്സ്  കകനസർകമർ.  കകന  വനമ  പരപിസപിതപി  മനമലയമ
ഇതുസമബന്ധപിച കരടുവപിജമപനമ പുറരപ്പടുവപിച്ചു. പരപിസപിതപി കലമല കമഖലയപിൽ വമണപിജധ
ഖനനമ,  കരപിങ്കൽകന്ത്വമറപി,  കല്ലുടെയക്സ് കൽ,  മലപിനദകരണമുണമക്കുന്ന  വധവസമയങ്ങൾ,  വലപിയ
ജലലവദന്യുത  പദ്ധതപികൾ,  നപിർമമണപ്രവർത്തനങ്ങൾ,  മരമമുറപികൽ,  വനവപിഭവകശഖരണമ
തുടെങ്ങപിയ  കമരധങ്ങൾകക്സ്  നപികരമധനകമമ  നപിയനണകമമ  ഉണമകമ.  രമത്രപിയമത്രകൾ
നപിയനപിക്കുമ.  പ്രകദശവമസപികൾകക്സ്  തമമസസകകരധങ്ങൾ  ഉണമകമൻ  കവണപിയുള്ള
നപിർമമണങ്ങൾ  നടെത്തമമ.  മലപിനദകരണമുണമകമത്ത  രചറുകപിടെ  വധവസമയങ്ങളുരടെ
പ്രവർത്തനമ,  ആശയവപിനപിമയ  ടെവറുകൾ  സമപപികൽ,  കറമഡക്സ്  നപിർമമണമ,
നപിലവപിലള്ളവയുരടെ  വദതപി  കൂടൽ,  വപികനമദസഞമര  ആവശധങ്ങൾകമയുള്ള  ഇടെരപടെലകൾ,
ഖരമമലപിനധ  നപിർമമർജനമ  തുടെങ്ങപിയവയക്സ് ക്കുമ  നപിയനണങ്ങൾ  ഉണമകമ.  ലജവകൃഷപി,
മഴരവള്ള  സമഭരണമ,  പരപിസപിതപി  സകഹൃദ  ഗതമഗതമ,  പുനരപകയമഗപികമവുന്ന
ഊർകജമൽപ്പമദന രദതപികൾ തുടെങ്ങപിയവ കപ്രമതമഹപിപ്പപികമമ.  വപിജമപനമ പുറരപ്പടുവപിചക്സ് 
രണക്സ്  വർഷത്തപിനകമ  സമസമനസർകമർ  പരപിസപിതപി  കലമല  കമഖലയക്സ് ക്കുള്ള  കസമണൽ
മമസക്സ് റർപമൻ  തയമറമകണമ.  പരപിസപിതപി,  വനമ,  വനധജദവപി,  കൃഷപി,  റവനന്യു,  തകദ്ദേശമ,
നഗരവപികസനമ,  ടൂറപിസമ,  ഗമമവപികസനമ തുടെങ്ങപിയ വകപ്പുകളുമമയപി കൂടെപിയമകലമചപിചമകണമ
പമൻ  തയമറമകകണതക്സ് .  കരടുവപിജമപനരത്ത  കറപിച്ചുള്ള  അഭപിപ്രമയനപിർകദശങ്ങളുമ
വപികയമജപിപ്പുകളുമ  മൂന്നുമമസത്തപിനകമ  പരപിസപിതപിമനമലയരത്ത  അറപിയപികണമ.
esz--mef@nic.in എന്ന രമയപിൽ ഐഡപിയപിലമ അഭപിപ്രമയങ്ങൾ അറപിയപികമമ. 

(കദ., 04/02) 

രകടപിടെ നപിർമമണ അനുമതപി; വപിവരങ്ങൾ രതറമയമൽ 6 ലക്ഷമ വരര പപിഴ 
രകടപിടെ  നപിര്മമണ  അനുമതപി  സമബന്ധപിച്ചു  രകമണ്ടുവരന്ന  പുതപിയ  ഓര്ഡപിനന്സക്സ്  പ്രകമരമ
സലമ  ഉടെമകയമ  എമപമനല്ഡക്സ്  ലലസന്സപികയമ  ആണക്സ്  പമനപിരനമപ്പമ  സതധവമങ്മൂലമ
നല്കകണതക്സ്.   ആര്കപിരടെക്ടക്സ്,  എന്ജപിനദയര്,  രകടപിടെമ  രൂപകല്പന  രചയന്ന  ആള,
സൂപ്പര്ലവസര് അരലങ്കപില്  ടെകണ് പമനര് തുടെങ്ങപിയവരര എമപമനല്ഡക്സ് ലലസന്സപിയമയപി
കണകമകമമ.   സന്ത്വയമ  സമക്ഷധരപ്പടുത്തല്  പത്രമ  നല്കന്ന  ഉടെമകയമ  ലലസന്സപികയമ
നല്കന്ന  വപിവരങ്ങള  രതറമരണന്നു  പപിന്നദടു  കരണത്തപിയമല്  പപിഴ  ചുമത്തമനുമ
ലലസന്സപിയുരടെ ലലസന്സക്സ് റദ്ദേമകമനുമ നപിയമത്തപില് വധവസയുണക്സ്.  100 ചതുരശ്രമദറര്
വരര  വപിസദര്ണമുള്ള  രകടപിടെത്തപിനു  2  ലക്ഷമ  രൂപയുമ  200  ചതുരശ്ര  മദറര്  വരര
വപിസദര്ണ്ണമുള്ളതപിനു  4  ലക്ഷമ  രൂപയുമ  300  ചതുരശ്രമദറര്  വരരയുള്ളതപിനുമ  6  ലക്ഷമ
രൂപയുമമണു  പപിഴ.   രകടപിടെത്തപിരന്റ  പമനുമ  ലസറക്സ്  പമനുമ  നപിലവപിലള്ള  നപിയമങ്ങളക്കുമ
ചടങ്ങളക്കുമ  നപിയമമനുസൃതമമയ  മറക്സ്  വധവസകളക്കുമ  അനുസൃതമമരണന്നു  രകടപിടെ
ഉടെമസനുമ എമപമനല്ഡക്സ് ലലസന്സപിയുമ സമയുക്തമമയമണു സതധവമങ്മൂലമ നല്കകണതക്സ്.
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രകടപിടെ നപിര്മമണങ്ങളകക്സ് തകദ്ദേശ ഭരണസമപന രസക്രടറപികക്സ് അകപക്ഷ ലഭപിച്ചു കഴപിഞ്ഞമല്
30  ദപിവസത്തപിനകമ  തദരമമനരമടുകണരമന്നതു  15  ദപിവസമമയപി  കറച്ചു  പഞമയത്തക്സ്-നഗര
നപിയമങ്ങള  കഭദഗതപി  രചയന്നതപിനുമ  മനപിസഭമകയമഗമ  തദരമമനപിച്ചു.  മുനപിസപിപ്പൽ  –
പഞമയത്തക്സ് രകടപിടെനപിർമമണ ചടങ്ങൾ,  മലകയമരസമരക്ഷണ നപിയമമ,  തദരകദശസമരക്ഷണ
നപിയമമ, കദശദയപമത അകതമറപിറപി നപിയമമ, രനൽവയൽ – തണ്ണദർത്തടെ സമരക്ഷണ നപിയമമ,
അതതു  നഗരസഭകളപിലള്ള  മമസർ  പമനുകരളയുമ  കസമണുകരളയുമ  ജപിലമ  വപികസന  പമൻ
സദമുകരളക്കുറപിച്ചുമുള്ള അവകബമധമ എന്നപിവ പമൻ തയമറമകമൻ ആവശധമമണക്സ്. 

(മ.മ., 04/02) 

രകടപിടെനപിര്മമണമ : പഴയ രദതപിയപിലമ അകപക്ഷപികമമ 
രകടപിടെനപിര്മമണത്തപിനക്സ്  സന്ത്വയമ സമക്ഷധപത്രമ അനുമതപിയമയപി  കണകമക്കുന്ന പുതപിയരദതപി
നടെപ്പമയമലമ  നപിലവപിലള്ള  രദതപിയപിലമ  അകപക്ഷപികമനമകമ.   നപിയമകഭദഗതപിക്കുള്ള
വപിജമപനമ പുറത്തപിറങ്ങപി ചടങ്ങള തയമറമക്കുന്നതുവരര ഇകപ്പമഴുള്ള രദതപി തുടെരമ.  വപിവപിധ
തകദ്ദേശസമപനങ്ങളപിലമയപി  18,150  രകടപിടെനപിര്മമണ അകപക്ഷകള തദര്പ്പമകമനുണക്സ്.  ഇവ
നപിലവപിലള്ള  രദതപിയപില്  മമത്രകമ  തദര്പ്പമക്കൂ.  അകപക്ഷ  നല്കപിയപില്  30
ദപിവസത്തപിനുള്ളപിലമണക്സ് ഇകപ്പമള തദര്പ്പമക്കുന്നതക്സ്. ചപില തകദ്ദേശ സമപനങ്ങളപില് നപിലവപിലള്ള
ഏകദപിന രപര്മപിറക്സ് സമവപിധമനമ തുടെരമനപിടെയപില.  കറമഡക്സ് വപികസനമ, മമസര് പമന് തുടെങ്ങപിയ
സദമുകരളക്കുറപിച്ചുള്ള  ധമരണയപിലമരത  എമപമനല്ഡക്സ്  ലലസന്സപി  നല്കന്ന
സമക്ഷധപത്രത്തപിരന്റ  അടെപിസമനത്തപില്  നപിര്മമണമനുമതപി  ലഭപിചമല്  പപിന്നദടുണമകന്ന
പ്രശ്നങ്ങള  കനരപിടെമന്  ലലസന്സപികള  തയമറമകവണപിവരരമന്നുമ  ഈ  രമഗത്തുള്ളവര്
പറയുന്നു.  നപിര്മമണ അനുമതപി ലഭപിചകശഷമ ഉടെമ വരത്തുന്ന മമറങ്ങളുരടെ ഉത്തരവമദപിതന്ത്വവുമ
ലലസന്സപികള  ഏരറടുകകണ  അവസ  വരരമന്നുമ  അവര്  പറയുന്നു.   ചടങ്ങള
ലമഘപിച്ചുണമകപിയ  26,000-ലധപികമ  നപിര്മമണങ്ങള  നപിലവപില്  ക്രമവത്കരപികകണ
അവസയപിലമണക്സ്.  പുതപിയ  സമവപിധമനത്തപിലമ  ചടലമഘനത്തപിനുള്ള  സമധധത
കൂടുതലമരണന്നുമ സമഘടെനകള പറയുന്നു. 

   (മമ., 05/02) 
ഭൂമപി ഏരറടുകമന് വപിജമപനമമയപി 
തപിരവനനപുരമ-കനധമകമമരപി  പമത  ഇരടപിപ്പപികലപിരന്റയുമ  കനമമ  രടെര്മപിനലപിരന്റയുമ
ഭമഗമമയുള്ള  ഭൂമപി  ഏരറടുകലപിനക്സ്  വപിജമപനമമയപി.   രഫബ്രുവരപി  ഒന്നപിനക്സ്  പുറത്തപിറകപിയ
വപിജമപനത്തപില്  ആകക്ഷപമുള്ളവര്  15  ദപിവസത്തപിനകമ  രസ്പെഷധല്  തഹസപില്ദമരരടെ
ഓഫദസപില് ബന്ധരപ്പടെണമ.  തപിരവനനപുരമ,  കനമമ,  കനമമ-രനയമറപിന്കര,  രനയമറപിന്കര
പമറശമല എന്നപിങ്ങരന മൂന്നക്സ്  റദചമയമണക്സ്  ഭൂമപി  ഏരറടുക്കുന്നതക്സ്.   ആദധ റദചപില് ലതയമടെക്സ്,
കനമമ, പള്ളപിചല് വപികലജക്സ് ഓഫദസുകളുരടെ പരപിധപിയപില്വരന്നവരരടെ ഭൂമപിയമണക്സ് ഏരറടുക്കുക.
ലതയമടെക്സ്  വപികലജപില്  164  കപരരടെയുമ  തപിരമല  വപികലജപില്  165  കപരരടെയുമ  കനമമ
വപികലജപില് 172 കപരരടെയുമ പള്ളപിചല് വപികലജപില് 296 കപരരടെയുമ ഭൂമപി ഏരറടുക്കുമ.  ആരക
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769 സര്കവ നമ്പരകളപിലമയമണക്സ് ഭൂമപി ഏരറടുകല്.  തപിരവനനപുരമ മുതല് പള്ളപിചല് വരര
എടക്സ് കപികലമമദറര് പമതയമണക്സ് ഒന്നമമ റദചപില് ഇരടപിപ്പപിക്കുന്നതക്സ്.  ഇവപിരടെ  14.9047  രഹക്ടര്
ഭൂമപി  ആവശധമമയപി  വരമ.  ഭൂമപി  ഏരറടുകലപിനക്സ്  നഷപരപിഹമരത്തപിനമയപി  207  കകമടെപി
രൂപയമണക്സ് കവണതക്സ്. 

   (മമ., 05/02) 
 
പപി.എസക്സ്.സപി. റമങ്കക്സ് പടപികകളുരടെ കമലമവധപി ആറുമമസമ നദടപി 
പപി.എസക്സ്.സപി.  റമങ്കക്സ്  പടപികകളുരടെ   കമലമവധപി  ആറുമമസമ  വരര  ദദര്ഘപിപ്പപികമനുള്ള
സര്കമരപിരന്റ ശുപമര്ശ കഭദഗതപികകളമരടെ പപി.എസക്സ്.സപി.  അമഗദകരപിച്ചു.  രഫബ്രുവരപി അഞ
മുതല്  ഓഗസക്സ് മൂന്നുവരരയുള്ള കമലയളവപില് റദ്ദേമകമനപിടെയുള്ള  493  റമങ്കക്സ് പടപികകളകമണക്സ്
അധപിക  കമലമവധപി  ലഭപിക്കുക.  വപിവപിധ  വകപ്പുകളപില്  എല്.ഡപി.കമര്കക്സ്,  ലമസക്സ്  കഗഡക്സ്
സര്രവന്റക്സ്സക്സ്,  എല്.ഡപി.വപി.  ലഡ്രൈവര്,  സലപകകമയപില്  അസപിസന്റക്സ്  രസയപില്സ് മമന്,
ആകരമഗധവകപ്പപില്  സമഫക്സ്  നഴക്സ്,  ഫമര്മസപിസക്സ്  തുടെങ്ങപിയ  റമങ്കക്സ്  പടപികകളകക്സ്  അധപിക
കമലമവധപി  ലഭപിക്കുമ.   ഒര  ദപിവസമ  മുതല്  പരമമവധപി  ആറുമമസമ  വരരയമണക്സ്  അധപിക
കമലമവധപി വഭപിക്കുക. 

   (മമ., 06/02) 

ലലസന്സക്സ് കപിടമന് ലഡ്രൈവപിങക്സ് കകമഴക്സ് : കരടെക്സ് വപിജമപനമമയപി 
അമഗദകൃത ലഡ്രൈവര് രടയപിനപിങക്സ്  രസന്ററുകളപില്  നപിന്നക്സ്  കകമഴക്സ്  പൂര്ത്തപിയമയവര്ക്കു മമത്രമ
ലലസന്സക്സ് നല്കന്ന സമവപിധമനത്തപിനക്സ്  ആദധ നടെപടെപിയമയപി.   നപിലവപിലള്ള സമവപിധമനമ
ഉടെന് പപിന്വലപികമത്തതപിനമല് ലഡ്രൈവപിങക്സ് സ്കൂളുകരള തത്കമലമ ബമധപികപില.  ലലസന്സക്സ്
ലഭപികമന് ആര്.ടെപി.  ഓഫദസപില് നല്കകണ കരഖകളപില് ലഡ്രൈവപിങക്സ്  കകമഴക്സ്  സര്ടപിഫപികറമ
ഹമജരമകണമ.   കലകണഴക്സ്  ലലസന്സക്സ്,  രമഡപികല്  സര്ടപിഫപികറക്സ്,  കഫമകടമ,  ഫദസക്സ്
തുടെങ്ങപിയവ  നപിലനപിര്ത്തുമ.  ലഡ്രൈവര്  രടയപിനപിങക്സ്  രസന്ററുകള  എങ്ങരനരയലമമമ
യപിരപികണരമന്നുമ  എരനലമമമണക്സ്  പഠപിപ്പപികകണ  രതന്നുമ  സമബന്ധപിച  വപിശദവപിവരങ്ങള
ഉളരപ്പടുത്തപിയ കരടെക്സ് വപിജമപനമ കകനസര്കമര് ഗസറപില് പ്രസപിദ്ധദകരപിച്ചു.  ജനങ്ങളകക്സ്
പരമതപികളുമ നപിര്കദശങ്ങളുമ നല്കമന് ഒരമമസമ സമയമുണക്സ്. 

   (മമ., 06/02) 

കബമര്ഡപിളകപി കകമടെതപി 
ലഹകവകളപിലമ  രപമതുനപിരത്തുകളപിലമ  നടെപ്പമതകളപിലമുള്ള  എലമ  അനധപികൃത  ആര്ച്ചുകളുമ
കബമര്ഡുകളുമ  കഹമര്ഡപിങ്ങുകളുമ  പകമര്ഡുകളുമ  ബമനറുകളുമ  ഉടെന്  നദകമ  രചയണരമന്നക്സ്
ലഹകകമടെതപി.  തകദ്ദേശസമപനങ്ങളുമ കദശദയപമത അകതമറപിറപിയുമ ഇകമരധത്തപില് നടെപടെപി
സന്ത്വദകരപിക്കുകമ്പമള കപമലദസക്സ് മതപിയമയ സുരക്ഷ ഉറപ്പുവരത്തണമ.  യമത്രകമര്കക്സ് തടെസമമയ
അനധപികൃത  കബമര്ഡുകള  കരണത്തപി  കറമഡക്സ്  സുരക്ഷമ  അകതമറപിറപി  ചദഫക്സ്  രസക്രടറപികക്സ്
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റപികപ്പമര്ടക്സ്  നല്കണമ.   വഴപികയമരരത്ത  മരങ്ങളപില്  പരസധങ്ങളുമ  മറമ  സമപപികമനമയപി
അടെപിച്ചുറപ്പപിച  ആണപികളുമ  നദകമ  രചയണമ.   മരങ്ങളക്കുമ  ജദവനുരണന്നക്സ്  കകമടെതപി
ഓര്മപിപ്പപിച്ചു.  ഇതുമമയപി  ബന്ധരപ്പടക്സ്  ഒകടരറ  നപിര്കദശങ്ങളമണക്സ്  ചദഫക്സ്  ജസപിസക്സ്  എസക്സ്.
മണപികമമറുമ  ജസപിസക്സ്  ഷമജപി  പപി.  ചമലപിയുമ  അടെങ്ങപിയ  ഡപിവപിഷന്  രബഞക്സ്
നല്കപിയപിരപിക്കുന്നതക്സ്. നപിര്കദശങ്ങള മൂന്നുമമസത്തപിനുള്ളപില് നടെപ്പമകണമ. 

   (മമ., 07/02) 

ഉളനമടെന് ജലഗതമഗതകമഖല അപകടെ നഷപരപിഹമര ടപിബന്യൂണലമയപി 
സമസമനരത്ത  ഉളനമടെന്  ജലമശയങ്ങളപിരല  കമമകടമര്  ഘടെപിപ്പപിച  ജലയമനങ്ങളകമയുള്ള
അപകടെ  നഷപരപിഹമര  ഇന്ഷുറന്സക്സ്  ടപിബന്യൂണല്  യമഥമര്ഥധമമയപി.
ജലഗതമഗതകമഖലയപിരല  ദദര്ഘകമല  ആവശധമമയപിരന്നു  അതക്സ്.  സമസമനരത്ത
എമ.എ.സപി.ടെപി.  കകമടെതപികരളലമമ ഇന്ലമന്റക്സ്  രവസല് രകയപിമ ടപിബന്യൂണലകള കൂടെപി ആകപി.
നഷപരപിഹമരത്തപിനമയപി  യമനമ  രജപിസര്  രചയ്ത  സലരത്ത  എമ.എ.സപി.ടെപി.(കമമകടമര്
ആകപിഡന്റക്സ്  രകയപിമ  ടപിബന്യൂണല്)  കകമടെതപികരള  സമദപപിചമല്  മതപിയമകമ.
ജലയമനകമഖലരയ  ആശ്രയപിക്കുന്നവരരടെ  സമരക്ഷണമ  ഉറപ്പുവരത്തുന്നതപിനക്സ്  രഫബ്രുവരപി
അഞപിനക്സ്  ഇറങ്ങപിയ  സര്കമര്  വപിജമപനമ  ഉപകരപിക്കുമ.  2008  രഫബ്രുവരപി  21  മുതല്
മുന്കമല  പ്രമബലധകത്തമരടെയമണക്സ്  വപിജമപനമ.  ആ  കമലയളവപില്  നടെന്നപിട്ടുള്ള
കബമടപകടെങ്ങളക്കുമ നഷപരപിഹമരത്തപിനമയപി സമദപപികമനമവുമ. 

   (മമ., 07/02) 

കകരളത്തപിരല വനവപിസ്തൃതപി കൂടെപി 
2 വര്ഷത്തപിനപിരടെ കകരളത്തപിരന്റ വനവപിസ്തൃതപി കൂടെപിയതമയപി റപികപ്പമര്ടക്സ്. 2016 ഏപ്രപില് 1 മുതല്
2018 മമര്ചക്സ് 31 വരരയുള്ള കണക്കുകള പ്രകമരമ 212.3376 ചതുരശ്ര കപികലമമദറര് വനപ്രകദശമ
കൂടെപിയതമയപി വനമവകപ്പക്സ് അഡപിനപികസ്ട്രേഷന് റപികപ്പമര്ടപില് പറയുന്നു.  2017-'18  രല റപികപ്പമര്ടക്സ്
പ്രകമരമ  സമസമനരത്ത  രമമത്തമ  വന  വപിസ്തൃതപി  11521.813  ചതുരശ്ര  കപികലമമദററമണക്സ്.
പരപിസപിതപി  പ്രമധമനധമുള്ള  കണല്കമടുകള,  പുറകമ്പമക്കുകള,  റപിസര്വക്സ്  വനമമയപി
പ്രഖധമപപികമത്ത  വനഭൂമപി  എന്നപിവ  സമരക്ഷപിത  വനമമകമന്  നടെപടെപി  സന്ത്വദകരപിചതപിരന്റ
ഫലമമയമണു വനവപിസ്തൃതപി കൂടെപിയരതന്നുമ റപികപ്പമര്ടപില് പറയുന്നു.  കണ്ണൂരപില് 237.92 രഹക്ടറുമ
തൃശൂരപില്  3.3853  രഹക്ടറുമ  കണല്കമടുകള  സമരക്ഷപിത  വനമമയപി  വപിജമപനമ  രചയ.
തൃശൂര്,  മലപ്പുറമ,  കകമഴപികകമടെക്സ്,  കമസര്കഗമഡക്സ്  ജപിലകളപില്  ആരക  81.6805  രഹക്ടര്
കണല്കമടുകള  നപിര്ദ്ദേപിഷ  സമരക്ഷപിതവനമമയുമ  വപിജമപനമ  പുറരപ്പടുവപിചപിട്ടുണക്സ്.
2017 രലയുമ  2019 രലയുമ കഫമറസക്സ് സര്കവ ഓഫക്സ് ഇനധ റപികപ്പമര്ടക്സ് പ്രകമരമ കകരളത്തപിരല
വനമവരണ കതമതക്സ് ഗണധമമയപി ഉയര്ന്നപിട്ടുണക്സ്.  രമജധരത്ത വനമവരണ കതമതു വര്ധപിപ്പപികമന്
ഏറവുമധപികമ സമഭമവന നല്കപിയ മൂന്നമമരത്ത സമസമനവുമ കകരളമമണക്സ്.  

(മ.മ., 08/02) 
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സ്റ്റുഡന്റക്സ് ലമപ് കടെമപ്പക്സ് : 4 ബമന്ഡുകള; വപില 14,990 മുതല് 18,000 വരര 
പലപിശരഹപിത  തവണവധവസയപില്  വപിദധമര്തപികളക്കു  കറഞ്ഞ  വപിലയ്ക്കു  ലമപ് കടെമപ്പക്സ്
നല്കമനുള്ള  സമസമന  സര്കമര്  പദ്ധതപിയമയ  വപിദധമശ്രദയപില്  എചക്സ്പപി  ഉളരപ്പരടെ  4
ബമന്ഡുകരള  ഉളരപ്പടുത്തപി  സര്കമര്  ഉത്തരവപിറകപി.   എചക്സ്പപി,  രലകനമകവമ,  ഏയ്സര്,
രകമകകമണപികക്സ് എന്നദ 4 കമ്പനപികളമയപിരപിക്കുമ ലമപ് കടെമപ്പുകള ലഭധമമക്കുക.  നപിലവപില് 1.44
ലക്ഷമ  കടുമബശ്രദ  അമഗങ്ങളമണക്സ്  പദ്ധതപിയപില്  രജപിസര്  രചയ  കമത്തപിരപിക്കുന്നതക്സ്.
തമല്പരധമുള്ള കടുമബശ്രദ അമഗങ്ങളകക്സ്  അയല്ക്കൂടങ്ങള വഴപി  ഇനപിയുമ  പദ്ധതപിയപികലകക്സ്
അകപക്ഷപികമമ.  500  രൂപ  മമസ  അടെവുള്ള  30  മമസരത്ത  രകഎസക്സ്എഫക്സ്ഇ
സമ്പമദധപദ്ധതപിയപില് കചർന്നക്സ്  3  മമസമ മുടെകമപിലമരത അടെയ്ക്കുന്ന കടുമബശ്രദ അമഗങ്ങളകക്സ്
ലമപ് കടെമപ്പക്സ് നല്കന്നതമണു പദ്ധതപി.  3 തവണ പണമ അടെചവര്ക്കു പ്രകതധക കപമര്ടല് വഴപി
ഇഷമുള്ള ലമപ് കടെമപ്പക്സ് തപിരരഞ്ഞടുകമന് അവസരമ നല്കമ.  തുടെകത്തപില് 15,000 രൂപയമണക്സ്
സര്കമര്  പരമമവധപി വപില നപിശയപിചരതങ്കപില് പപിന്നദടെതു 18,000 ആകപി. ഒര ലമപ് കടെമപ്പപിനു
രകഎസക്സ്എഫക്സ്ഇയപില്  നപിന്നുമ  15,000  രൂപകയ  വമയ്പ  ലഭപിക്കൂ.  ബമകപി  തുക  ലമപ് കടെമപ്പക്സ്
വമങ്ങുന്നവര് ഒറത്തവണയമയപി നല്കണമ. 

(മ.മ., 08/02) 

കകമര്പകറഷനുകളക്കുമ നഗരസഭകളക്കുമ ഇത്തവണ കപ്രമതമഹന കബമണസക്സ് ഇല. 
നപികതപി  പപിരപിവപില്  കകമര്പകറഷനുകളുമ  നഗരസഭകളുമ  ലക്ഷധമ  കമണമതപിരന്നകതമരടെ
ഇത്തവണ  അവയ്ക്കു  സമസമന  സര്കമരപിരന്റ  റവനന്യൂ  കലക്ഷന്  ഇന്രസന്റദവക്സ്
കബമണസക്സ്(കപ്രമതമഹന കബമണസക്സ്)  ആയപി  അധപിക ഫണക്സ്  ലഭപികപില.   അകത സമയമ,
പഞമയത്തുകളപില് ആരകയുള്ള 941 ല് 168 എണ്ണമ കബമണസപിനക്സ് അര്ഹത കനടെപി.  നപികതപി
പപിരപിവക്സ്  97 ശതമമനത്തപികലരറ നപിര്വഹപിച പഞമയത്തുകളകമണക്സ് കബമണസപിനക്സ് അര്ഹത.
ഇത്തരത്തപിലള്ള  168  പഞമയത്തുകളകമയപി ആരക  5  കകമടെപി  രൂപ സര്കമര് അനുവദപിച്ചു.
ഓകരമ പഞമയത്തപിനുമ 2.97 ലക്ഷമ രൂപ വദതമ ലഭപിക്കുമ.  95 ശതമമനകമമ അതപിലധപികകമമ
നപികതപി പപിരപിവു നടെത്തപിയമലമണക്സ് കകമര്പകറഷനുകളക്കുമ നഗരസഭകളക്കുമ കബമണസക്സ്. 

(മ.മ., 08/02) 

പമചകവമതകവുമ ഇനപി 'തത്കമല്' 
പമചകവമതകവുമ  തത്കമലമയപി  ബുകക്സ്  രചയമനുള്ള  സകകരധമ  വരന്നു.  ഇനധന്  ഓയപില്
കകമര്പ്പകറഷനമണക്സ്  പമചകവമതക  ബുകപിങ്ങപിനക്സ്  തത്കമല്  കസവമസകകരധമ  ഒരക്കുന്നതക്സ്.
തപിരവനനപുരമടെകമുള്ള രമജധരത്ത പ്രധമന നഗരങ്ങളപില് ഈ സകകരധമ നടെപ്പമക്കുമ.  ബുകക്സ്
രചയ്തക്സ്  മുകമല്  മണപിക്കൂറപിനകമ  പമചകവമതക  സപിലപിന്ഡറുകള  വദടപിരലത്തപിക്കുന്നതമണക്സ്
പദ്ധതപി.   ഒര  സപിലപിന്ഡര്  മമത്രമുള്ള  ഉപകഭമക്തമകളകമകമ  തത്കമല്  ബുകപിങക്സ്
അനുവദപിക്കുക. 

   (മമ., 09/02) 
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രതമഴപിലമളപികക്സ് സകജനധചപികപിത ഉറപ്പമകകണതക്സ് ഗമമപഞമയത്തക്സ് 
രതമഴപിലറപ്പക്സ്  കജമലപികപിരടെ  രതമഴപിലമളപികക്സ്  അപകടെത്തപില്  പരപികകറമല്  ഗമമപഞമയത്തക്സ്
സകജനധചപികപിത ഉറപ്പമകണമ.  അപകടെങ്ങളക്കുപുറകമ മൃഗങ്ങള, പമമ്പക്സ്, കടെന്നല്, കതനദച
തുടെങ്ങപിയവയുരടെ  ആക്രമണത്തപിലൂരടെയുള്ള  പരപികപിനുമ  അവശതയ്ക്കുമ  ചപികപിത  കപിട്ടുമ.
രതമഴപിലമളപികകമ കടപികകമ അപകടെമുണമയമല് അടുത്ത സര്കമര് ആശുപത്രപിയപിരലത്തപിക്കുമ.
പഞമയത്തക്സ്  പ്രസപിഡന്റക്സ്,  രസക്രടറപി  എന്നപിവരര  ഇകമരധമ  അറപിയപികണമ.   രതമടടുത്തക്സ്
സര്കമര്  ആശുപത്രപിയപിരലങ്കപില്  സന്ത്വകമരധ  ആശുപത്രപിയപിരലങ്കപില്  സന്ത്വകമരധ
ആശുപത്രപിയപിരലത്തപികമമ.  ശസ്ത്രക്രപിയ ഉളരപ്പരടെയുള്ള അടെപിയനര ചപികപിതയക്സ്  രമഡപികല്
കകമകളജപിരലത്തപികണമ.   ഫപിസപികയമ  രതറമപ്പപിക്കുമ  ആയുര്കവദ  ചപികപിതയ്ക്കുമ  രമഡപികല്
ഓഫദസറുരടെ ശുപമര്ശകവണമ.  ആശുപത്രപിരചലവക്സ്,  വമഹനരചലവക്സ് എന്നപിവ അനുവദപിക്കുമ.
രതമഴപിലമളപികക്സ്  ആ  ദപിവസരത്ത  മുഴുവന്  കവതനവുമ  അടുത്ത  ദപിവസമ  മുതല്  രതമഴപില്
ആവശധരപ്പടപിരന്ന ദപിവസമ വരര പകതപികവതനവുമ ലഭപിക്കുമ. 

   (മമ., 09/02) 

സപിവപില് നപിയമത്തപില് കഭദഗതപി വരന്നു 
വധവസമയ  സമരമഭങ്ങള  തുടെങ്ങമനുള്ള  നടെപടെപിക്രമമ  എളുപ്പമമകമനുമ  വധവസമയ  സകഹൃദ
അനരദക്ഷത്തപിനുമ സപിവപില് നപിയമത്തപില് കഭദഗതപി വരത്തമന് കകന നപിര്കദശമ.  തടെവുശപിക്ഷ
ഒഴപിവമകപി പപിഴമമത്രമമയപിരപിക്കുമ ചുമത്തുക.  ഇകമരധമ പരപികശമധപികമന് ആഭധനര വകപ്പക്സ്
നടെപടെപി  തുടെങ്ങപി.  നപിയമവകപ്പപിരന്റ കൂടെപി  പരപികശമധനയക്സ്  കശഷമമയപിരപിക്കുമ തുടെര്നടെപടെപി.  27
വകപ്പുകളപില്  മൂന്നു  ഘടമമയപിടമയപിരപിക്കുമ  പരപിഷ്കരണമ.   ആദധഘടമ  ജനുവരപിയപില്
പൂര്ത്തപിയമകപി.   രണ്ടുമ  മൂന്നുമ  ഘടത്തപിലമണക്സ്  പരപിഷ്കരണങ്ങള  നപിര്കദശപിചപിട്ടുള്ളതക്സ്.
വധവസമയ സമരമങ്ങളപിരല തര്കങ്ങളകക്സ് തടെവുശപിക്ഷ നല്കന്നതക്സ് ശരപിയരലന്നമണക്സ് കകന
വമണപിജധമനമലയമ  ചൂണപികമടപിയതക്സ്.  ഒര  സമരമഭകന്  ജയപിലപിലമകന്നകതമരടെ  തര്കമ
പരപിഹരപിക  രപ്പടെമരത  സമരമഭമ  തകരമ.   അതപിനമല്  സപിവപില്  കകസുകളുരടെ  'ക്രപിമപിനല്'
സന്ത്വഭമവമ  ഒഴപിവമകണമ.  കറത്തപിരന്റ  തദവ്രത  അനുസരപിച്ചു  പപിഴ  ചുമത്തുന്ന  വപിധത്തപിലമണക്സ്
കഭദഗതപി വരകത്തണതക്സ്.  വധവസമയ സമപനങ്ങളപിലണമകന്ന ക്രമപിനല് കറങ്ങളകക്സ് ഇളവക്സ്
ബമധകമല. 

(മമ., 10/02) 

കടുവമ സകങ്കതമ ഇനപി 51 
രമജധരത്ത  അമ്പത്തപിരയമന്നമമതക്സ്  കടുവമ  സകങ്കതമ  കകരള-തമപിഴ് നമടെക്സ്  അതപിര്ത്തപിയപിരല
കമഖമലയപില്.  കകരളത്തപിരല രപരപിയമര് കടുവമ സകങ്കതത്തപിരന്റ തമപിഴ് നമടപിരല തുടെര്ചയമണക്സ്
ഈ വനപ്രകദശമ.  കമഘമല വനധജദവപി സകങ്കതവുമ ശ്രദവപിലപിപുത്തൂര് ചമമ്പല്മലയണ്ണആന്
സകങ്കതവുമ സമകയമജപിപ്പപിചതമണക്സ് പുതപിയ കടുവമ സകങ്കതമ.  ഈ കമഖലയപില് 14 കടുവകളുരടെ
സമന്നപിധധമ  വനമവകപ്പക്സ്  കരണത്തപിയപിട്ടുണക്സ്.   രപരപിയമറപിനക്സ്  സമമനരമമയപി
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വനവപികനമദസഞമരത്തപില്  തമപിഴ് നമടെപിനുമുന്നപില്  പുതുവഴപി  രതളപിഞ്ഞപിരപിക്കുകയമണക്സ്  കമഘമല-
ശ്രദവപിലപിപുത്തൂര് കടുവമ  സകങ്കതത്തപിലൂരടെ.   കതനപി,  മധുര  ജപിലകളപിലമയമണക്സ്  ഈ വനപ്രകദശമ.
കകരളവുമമയപി  അതപിര്ത്തപി  പങ്കപിടുന്ന  1016.57  ചതുരശ്ര  കപികലമമദററമണക്സ്  പുതപിയ  കടുവമ
സകങ്കതമമയപി പ്രഖധമപപിചപിരപിക്കുന്നതക്സ്.  ഇതപില് 641.86  ചതുരശ്ര കപികലമമദററമണക്സ് സകങ്കതത്തപിരന്റ
ഹൃദയഭമഗമ(കകമര് ഏരപിയ) 374.70 ചതുരശ്ര കപികലമമദറര് ബഫര് കസമണ് ആണക്സ്. 

(മമ.,10/02) 

എ.ഷമജഹമൻ സമസമന തപിരരഞ്ഞടുപ്പക്സ് കമപിഷണർ 
തകദ്ദേശ സമപനങ്ങളപിരല തപിരരഞ്ഞടുപ്പു നടെത്തുന്ന സമസമന തപിരരഞ്ഞടുപ്പു കമപിഷണറമയപി
വപിദധമഭധമസ  രസക്രടറപി  എ.ഷമജഹമരന  നപിയമപികമൻ  മനപിസഭ  തദരമമനപിച്ചു.  ഇതപിനമയപി
ഗവർണർക്കു ശുപമർശ നൽകമ. നപിലവപിരല കമപിഷണർ   രക. ഭമസരൻ അടുത്ത മമസമ 31 നക്സ്
സമനരമമഴപിയുകമ്പമൾ  ഷമജഹമൻ  ചുമതലകയൽക്കുമ.  ജൂലലയപിൽ
വപിരമപികമനപിരപിരകയമണു  ഷമജഹമരന്റ  നപിയമനമ.  ഇതു  രണമമ  തവണയമണു  ജുഡദഷധൽ
സർവദസപിൽ  നപിന്നലമത്ത  ഒരമൾ   തപിരരഞ്ഞടുപ്പു  കമപിഷണറമകന്നതക്സ്.  ഐഎഎസക്സ്
ഉകദധമഗസനമയ  പപി.കമമൽകടപി  2006  മുതൽ  2011  വരര  തപിരരഞ്ഞടുപ്പു
കമപിഷണറമയപിരന്നു.  വഖഫക്സ്,  നന്യൂനപക്ഷകക്ഷമ,  കമയപിക  -  യുവജനകക്ഷമ  വകപ്പുകളുരടെ
രസക്രടറപി  കൂടെപിയമണു  ഷമജഹമൻ  .  ഉന്നത വപിദധമഭധമസ  -  സമമൂഹപികനദതപി,  തകദ്ദേശഭരണ
വകപ്പുകളുരടെ  രസക്രടറപി,  രപമതുവപിദധമഭധമസമ,  കലമടറപി,  ഐടെപി  മപിഷൻ  തുടെങ്ങപിയവയുരടെ
ഡയറക്ടർ എന്നദ നപിലകളപിൽ പ്രവർത്തപിചപിട്ടുണക്സ്. 17 തപിരരഞ്ഞടുപ്പുകളപിൽ കകന തപിരരഞ്ഞടുപ്പു
നപിരദക്ഷകനമയപിരന്നു. 

(മ.മ., 11/02) 

ഓൺലലൻ റമപികക്സ് നപിയനണമ വരന്നു 
സമസമനത്തക്സ്  ഓൺലലൻ  റമപി  ഉൾരപ്പരടെ  ഇലകകമണപികക്സ്  ഉപമധപികളപിലൂരടെയുള്ള
രഗയപിമുകൾക്കു  നപിയനണമ  വരന്നു.  ഓൺലലൻ  ചൂതമടമ,  വമതുവയ്പക്സ്  തുടെങ്ങപിയവരയ
1960 രല  കകരള  രഗയപിമപിങക്സ്  ആക്ടപിരന്റ  പരപിധപിയപിൽരപ്പടുത്തപി  രണമഴ്ചയ്ക്കുള്ളപിൽ  കഭദഗതപി
വപിജമപനമ  രകമണ്ടുവരരമന്നു  സർകമർ  ലഹകകമടെതപിരയ  അറപിയപിച്ചു.  സമസമന
രപമലദസക്സ്  കമധമവപി  നൽകപിയ  ശുപമർശ  നപിയമ  വകപ്പക്സ്  അമഗദകരപിചതമയുമ  അറപിയപിച്ചു.
ഓൺലലൻ  റമപി  കളപി  നപികരമധപികണരമന്നുമ  നപിയമനപിർമമണമ  രകമണ്ടുവരണരമന്നുമ
ആവശധരപ്പട്ടു തൃശൂർ സന്ത്വകദശപി കപമളപി വടെകൻ നൽകപിയ രപമതുതമൽപരധ ഹർജപിയപിലമണു
വപിശദദകരണമ.  വപിശദദകരണരത്ത  തുടെർന്നക്സ്,  ചദഫക്സ്  ജസപിസക്സ്  ഉൾരപ്പട  ഡപിവപിഷൻ  രബഞക്സ്
ഹർജപി തദർപ്പമകപി.  നപിലവപിലള്ള നപിയമമ ഓൺലലൻ ചൂതമടവുമ വമതുവയമ നപിയനപികമൻ
പരധമപ്തമരലന്നുമ  ഈ  പഴുതുപകയമഗപിചക്സ്  ഓൺലലൻ  റമപിയുൾരപ്പരടെയുള്ളവ
വധമപകമമകകയമരണന്നുമ ആകരമപപിചമണു ഹർജപി. 

(മ.മ., 11/02) 
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മമലപിനധത്തപിരന്റ വപില നല്കമന് ഗദന് ലഹരടെകക്സ് ഗദന് രക്രഡപിറക്സ് കമര്ഡക്സ് വരന്നു 
ജനങ്ങള  തരമ  തപിരപിചക്സ്  ലകമമറുന്ന  അലജവ  മമലപിനധങ്ങളകക്സ്  വപില  നല്കമന്
കകമര്പകറഷരന്റ ഗദന് രക്രഡപിറക്സ്  കമര്ഡക്സ്  വരന്നു.  കദന് കകരള കമ്പനപി പ്രഖധമപപിചപിട്ടുള്ള
നപിരകപിലമയപിരപിക്കുമ വപില നല്കന്നതക്സ്.  നഗരസഭയുരടെ തപിരരഞ്ഞടുത്ത രമറദരപിയല് റപികവറപി
രഫസപിലപിറപികളപില്  ഇതപിനുള്ള  ക്രമദകരണമ  ഏര്രപ്പടുത്തുമ.   ലകമമറുന്ന  അലജവ
മമലപിനധത്തപിരന്റ വപിലയ്ക്കു തുലധമമയപി മൂലധമ ലകമമറുന്ന ആളുരടെ ഗദന് രക്രഡപിറക്സ് കമര്ഡപികലകക്സ്
നപികക്ഷപപിക്കുമ.   ഈ  കമര്ഡക്സ്  ഉപകയമഗപിചക്സ്  നഗരത്തപിരല  തപിരരഞ്ഞടുത്ത  വധമപമര
സമപനങ്ങളപില്  നപിന്നക്സ്  സമധനങ്ങള  വമങ്ങമന്  കഴപിയുന്ന  രദതപിയപിലമണക്സ്  പദ്ധതപി.
വധമപമരപികളുമമയപി  ഉടെന്  ചര്ച  നടെത്തുരമന്നക്സ്  കമയര്  ആരധ  രമകജനന്  പറഞ.   മമലപിനധ
സമസ്ക്കരണവുമമയപി  ബന്ധരപ്പടക്സ്  അണപികചരമമ  ആഴകമര്രന്നമര  അനനപുരപിയമയപി  എന്ന
കപരപില്  19  മുതല്  25  വരര  കധമമ്പയപിന്  നടെത്തുമ.  19-നക്സ്  മന്യൂസപിയമ  ആര്രകവപി.  കറമഡക്സ്,
കപരൂര്കടെ മമര്കറക്സ്,  പമളയമ ടപിഡ കകമമപകണക്സ്,  മണകമടെക്സ് മമര്കറക്സ്,  രമഡപികല് കകമളജക്സ്
ടപിഡ കകമമപകണക്സ് എന്നപിവപിടെങ്ങളപില് ഉദ്ഘമടെനമ നടെക്കുമ.  കകമവപിഡക്സ് നപിയനണങ്ങള മൂലമ
തമല്കമലപികമമയപി നപിര്ത്തപിവയ്കകണപിവന്ന അലജവ മമലപിനധങ്ങളുരടെ രസ്പെഷല് കലക്ഷന്
ലഡ്രൈവുകള പുനരമരമഭപിക്കുരമന്നുമ കമയര് അറപിയപിച്ചു. 

(മ.മ., 12/02) 

കകമവമകദന് ഇന്നു മുതല് 
മൂന്നമമ  ഘട  ടയല്  നടെക്കുന്ന  ഭമരതക്സ്   ബകയമരടെകപിരന്റ  കകമവമകദന്  ഇന്നു  മുതല്
മുന്നണപികപ്പമരമളപികളക്കു  കത്തപിവയമന്  സമസമന  ആകരമഗധവകപ്പു  തദരമമനപിച്ചു.
മുന്നണപികപ്പമരമളപികളക്കുള്ള  കത്തപിവയ്പപിരന്റ ആദധദപിനമമയ  ഇന്നരല  സപിറമ  ഇന്സപിറന്യൂടപിരന്റ
കകമവപിഷദല്ഡമണു നല്കപിയതക്സ്.  ആകരമഗധ പ്രവര്ത്തകര്കക്സ് കകമവപിഷദല്ഡക്സ് കത്തപിവയ്ക്കുന്നതു
തുടെരമ.   ഒപ്പമ  വപിവപിധ കകനങ്ങളപില് കശഷപിക്കുന്ന കകമവപിഷദല്ഡക്സ്  തപിരപിരചടുകമനുമ ജപില
രമഡപികല് ഓഫദസര്മമകരമടെക്സ്  ആവശധരപ്പട്ടു.  ഇതപിനകമ ഒര ലക്ഷമ കഡമസക്സ്  കകമവമകദന്
സമസമനത്തക്സ് എത്തപിയപിട്ടുണക്സ്.   കകമവമകദന് കത്തപിവയ്രപടുക്കുന്നവകരമടെക്സ്  ടയല് നടെക്കുന്ന
വമകദനമരണന്നുമ  അതപിരന്റ  മറ  കമരധങ്ങളുമ  വമകപികനഷന്  കകനത്തപിലള്ളവര്
വപിശദദകരപികണരമന്നു നപിര്കദശപിചപിട്ടുണക്സ്.  തുടെര്ന്നു കത്തപിവയ്പപിനുള്ള അനുമതപി പത്രമ ഒപ്പപിട്ടു
വമങ്ങുമ.   വമകദന്  സന്ത്വദകരപിക്കുന്നവര്ക്കു  കഫമമ  രകമടുത്തുവപിടുമ.  ഒരമഴ്ചരത്ത
ആകരമഗധമവസകള  ഇവര്  കഫമമപില്  കരഖരപ്പടുത്തണമ.   കകമവപിഷദല്ഡക്സ്  വമകദന്
സന്ത്വദകരപിക്കുന്നവര്കക്സ്  ഈ  നടെപടെപിക്രമങ്ങളപില.   ടയല്  നടെക്കുന്ന  കകമവമകദന്
കത്തപിവയപിരലന്നമണു  സമസമനമ  കകനരത്ത  അറപിയപിചപിരപിക്കുന്നതക്സ്.   തദരമമനമ
മമറപിയതപിരന്റ കമരധമ സര്കമര് ഔകദധമഗപികമമയപി വപിശദദകരപിചപിടപില. 

(മ.മ., 12/02) 
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ഇ-കറഷന് കമര്ഡക്സ് തുടെങ്ങപി 
കകരളത്തപില്  ഇ-കറഷന്  കമര്ഡക്സ്  പദ്ധതപി  തുടെങ്ങപി.   തപിരവനനപുരമ  കനമര്ത്തക്സ്  സപിറപി
കറഷനപിങക്സ് ഓഫദസക്സ് പരപിധപിയപിലമണക്സ് പരദക്ഷണമടെപിസമനത്തപില് നടെപ്പമക്കുന്നതക്സ്.  മനപി പപി.
തപികലമത്തമന്  ഉദ്ഘമടെനമ  രചയ.   കകമവപിഡക്സ്  കമലമ  മുതല്  ഇരടപിയപിലധപികമ
ഭക്ഷധസമധനങ്ങളമണക്സ് കറഷന്കടെകളപിലൂരടെ വപിതരണമ രചയന്നരതന്നക്സ് അകദ്ദേഹമ പറഞ. ഇ-
ആധമര്  മമതൃകയപില്  സന്ത്വയമ  പ്രപിന്റക്സ്  രചയ്തക്സ്  ഉപകയമഗപികമവുന്നതമണക്സ്  ഇ-കറഷന്  കമര്ഡക്സ്.
ഓണ്ലലനമയപി  അകപക്ഷപിക്കുന്നവര്കക്സ്  പപി.ഡപി.എഫക്സ്.  രൂപത്തപിലള്ള  ഇ-കറഷന്  കമര്ഡക്സ്
അക്ഷയ  കലമഗപിനപികലമ  അകപക്ഷകരരടെ  സപിറപിസണ്  കലമഗപിനപികലമ  ലഭപിക്കുമ.   ഇ-
ടഷറപിയപിലൂരടെ  ഓണ്ലലനമയപി  അകപക്ഷമ ഫദസക്സ്  അടെയമമ.   അക്ഷയ കലമഗപിനപിലൂരടെകയമ
സപിറപിസണ് കലമഗപിനപിലൂരടെകയമ ഓണ്ലലനമയപി അകപക്ഷപികമമ. 

   (മമ., 13/02) 

തപമൽ  കവമടക്സ്  മുതപിർന്ന  പകരനമർ,  ഭപിന്നകശഷപികമർ,  കകമവപിഡക്സ്  ബമധപിതർ
എന്നപിവർകക്സ് 
വരന്ന  നപിയമസഭമ  തപിരരഞ്ഞടുപ്പപിൽ  കകമവപിഡക്സ്  സമഹചരധമ  പരപിഗണപിച്ചു  തപമൽ  കവമടക്സ്
നടെത്തമവുന്നതു  3  വപിഭമഗങ്ങൾകക്സ്.  ഇവർകക്സ്  ഇഷമനുസരണമമണു തപമൽ കവമടക്സ്.  മുതപിർന്ന
പകരനമർ  (80  വയസപിനു  മുകളപിൽ),  തപിരരഞ്ഞടുപ്പക്സ്  കവമടർ  പടപികയപിൽ
അടെയമളരപ്പടുത്തപിയപിട്ടുള്ള  ഭപിന്നകശഷപികമർ,  കകമവപിഡക്സ്  കപമസപിറദവമയവകരമ  അപ്രകമരമ
സമശയപിക്കുന്ന  വധക്തപികകളമ  എന്നപിവരമണക്സ്  ഈ  വപിഭമഗങ്ങൾ.  ബൂത്തക്സ്  അടെപിസമനത്തപിൽ
ബൂത്തക്സ് രലവൽ ഓഫപിസർ (ബപിഎൽഒ) ബന്ധരപ്പട വദടു സന്ദർശപിച്ചു കഫമമ 12 ഡപി ലകമമറുമ.
കവമടർ തപമൽ ബമലറമണു തപിരരഞ്ഞടുക്കുന്നരതങ്കപിൽ പൂരപിപ്പപിച കഫമമ  12  ഡപി,  ബന്ധരപ്പട
കവമടറുരടെ വദടപിൽ നപിന്നക്സ് അറപിയപിപ്പു ലഭപിചക്സ് 5 ദപിവസത്തപിനകമ ബപിഎൽഒ ലകപ്പറപി റപികടണപിങക്സ്
ഉകദധമഗസർക്കു  സമർപ്പപികണമ.  വദടപികലമ  സമപനത്തപികലമ  കന്ത്വമറന്റദനപിൽ  ഉള്ള
സമതപിദമയകൻ  കഫമമ  12  ഡപി  റപികടണപിങക്സ്  ഓഫപിസർകക്സ്  കന്ത്വമറന്റദൻ  സർടപിഫപികറക്സ്
സഹപിതമമണു സമർപ്പപികകണതക്സ്. തപമൽ കവമടപിരന്റ അകപക്ഷ സന്ത്വദകരപിചമൽ കവമടർകക്സ് അതു
മമത്രകമ  രചയമൻ  കഴപിയുകയുള.  തപിരരഞ്ഞടുപ്പു  ദപിനമ  ബൂത്തപിൽ  കപമയപി  കവമട്ടു  രചയമൻ
പറപില. 

(മ. മ., 14/02) 

സമര്ടപ്പുകളകക്സ് 4.32 കകമടെപി രൂപയുരടെ ഗമന്റക്സ് 
നൂതനമശയങ്ങളുകടെയുമ  സമകങ്കതപിക  വപിദധകളുകടെയുമ  കരത്തപില്  സമര്ടക്സ്  അപ്പക്സ്  സമസമരമ
വളര്ത്തപി സമ്പദ്ഘടെനയപില് നപിര്ണമയക പങ്കക്സ് വഹപികമന് സമര്ടക്സ്അപ്പുകളകക്സ് കകരള സമര്ടക്സ്
അപ്പക്സ്  മപിഷന്(രക.എസക്സ്.യു.എമ.)  4.32  കകമടെപി  രൂപയുരടെ  ഗമന്റക്സ്  പ്രഖധമപപിച്ചു.
രക.എസക്സ്.യു.എമ.  സമഘടെപിപ്പപിച  ആറമമതക്സ്  'സദഡപിങക്സ്  കകരള'  ഉചകകമടെപിയുരടെ
സമമപനസകമളനത്തപിലമയപിരന്നു  ഈ  പ്രഖധമപനമ.   52  സമര്ടക്സ്അപ്പുകളകക്സ്

രഫബ്രുവരപി 2021________________________  നന്യൂസക്സ് ലഡജസക്സ്  ___________________ 12



_____________________________________________________കകരള നന്യൂസക്സ്

ഉത്പന്നവത്കരണത്തപിനക്സ്  3.5  കകമടെപി  രൂപയുമ  41  നൂതനമശയങ്ങളകക്സ്  82  ലക്ഷമ
രൂപയുമമണക്സ് ഗമന്റമയപി നല്കന്നതക്സ്.  

   (മമ., 14/02) 

ലശശവ വപിവമഹങ്ങള കൂടുന്നു, വപിവരമ അറപിയപിചമല് 2500 രൂപ 
ലശശവ  വപിവമഹങ്ങള  തടെയമന്  പുതപിയ  പദ്ധതപിയുമമയപി  സര്കമര്.  ലശശവവ
വപിവമഹങ്ങരളക്കുറപിചക്സ്  അറപിയപിക്കുന്നവര്കക്സ്  പമരപികതമഷപികമ  നല്കമ.  2500  രൂപയമണക്സ്
പമരപികതമഷപികമ.  കകരളത്തപില് ലശശവവപിവമഹങ്ങള കൂടെപിവരന്നതമയമണക്സ് വപിലയപിരത്തല്.
ചപിവ പ്രകതധക പ്രകദശങ്ങളപില് ആരക നടെക്കുന്ന വപിവമഹങ്ങളപില് 17 ശതമമനവുമ 18 വയസപിനു
തമരഴയുള്ള രപണ്കടപികളുകടെതമരണന്നക്സ്  സമമൂഹപിക നദതപിവകപ്പക്സ്  രസക്രടറപി  ബപിജു പ്രഭമകര്
പറഞ.    എവപിരടെരയങ്കപിലമ  ലശശവവപിവമഹമ  നടെന്നമല്  അതക്സ്  അധപികൃതരരടെ
ശ്രദ്ധയപില്രപടെമന്  ഇകപ്പമള  തടെസങ്ങളുണക്സ്.   ബന്ധുകകളമ,  നമട്ടുകമകരമ,  കവണമ
അറപിയപികമന്.   അങ്ങരന  അറപിയപികമന്  തയമറമകന്നവര്  വപിരളമ.  ആരരങ്കപിലമ  വപിവരമ
നല്കപിയമലമ വകപ്പപിനക്സ് കനരപിടക്സ് കരണത്തമനുമ കഴപിയുന്നപില. അധപികൃതരരടെ കണ്ണുരവടപികമന്
മറ  സമസമനങ്ങളപില്  രകമണ്ടുകപമയപി  കടപികരള  വപിവമഹമ  കഴപിപ്പപിക്കുന്ന  രദതപിയുമ
വധമപപിക്കുന്നുരവന്നക്സ്  ബപിജു  പ്രഭമകര്  പറഞ.   ഈ  സമഹചരധത്തപില്  വപിവരമ  നല്കമന്
തയമറമകന്നവരര കപ്രമതമഹപിപ്പപികമനമണക്സ് പമരപികതമഷപികമ പ്രഖധമപപിചതക്സ്. 

   (മമ., 14/02) 

നഗരസഭ – കകമര്പകറഷന് രകടപിടെ നപികതപി വര്ധപിപ്പപിച്ചു 
കകന സര്കമര് നപിര്കദശപിചപിട്ടുള്ള കടെരമടുപ്പക്സ് പരപിധപി വര്ധപിപ്പപികമന് കവണപി സമസമനത്തു
നഗരസഭകളപിരലയുമ കകമര്പകറഷനുകളപിരലയുമ വസ്തു നപികതപി(രകടപിടെ നപികതപി) കൂടപി സര്കമര്
ഉത്തരവക്സ്.   ഭൂമപിയുരടെ  നധമയ  വപിലയുരടെ  നപിശപിത  ശതമമനമ  എന്ന  നപിലയപിലമണു  വര്ധന.
നപിലവപില്  രകടപിടെങ്ങളുരടെ  തറ  വപിസദര്ണമ,  സമദപരത്ത  കറമഡക്സ്,  കമലപ്പഴകമ  എന്നദ
മമനദണ്ഡങ്ങള  കണകപിരലടുത്തക്സ്  സമബക്സ്  അടെപിസമനത്തപിലമണു  വസ്തുനപികതപി
നപിര്ണയപിക്കുന്നതക്സ്.  ഇതപിരന്റ  കൂരടെ  ഭൂമപിയുരടെ  നധമയവപില  എന്ന  മമനദണ്ഡമ  കൂടെപി
കണകമക്കുകമ്പമള  നപികതപി  കത്തരന  ഉയരമ.   വദടുകള  മുതല്  സപിനപിമമശമലകള
വരരയുള്ളവയക്സ്  വര്ധന  ബമധകമമവുമ.  നധമയവപില  അടെപിസമനമമകപി  നപിരകക്സ്
നപിശയപിക്കുകമ്പമള  വലതുമ  രചറുതുമമയ  വപിസദര്ണമുള്ള  ഭൂമപിയപിലമ  നപിര്മപിചപിട്ടുള്ള  ഒകര
വപിസദര്ണമുള്ള  രകടപിടെങ്ങളകമ  വധതധസ  നപിരകക്സ്  നപികതപിയമയപി  അടെയ്കകണപിവരമ.
അതമയതക്സ് 10 രസന്റപില് 1000 ചതുരശ്ര മദറര് ഉള്ള രകടപിടെത്തപിനക്സ് 10 രസന്റക്സ് ഭൂമപിയുരടെ നപിശപിത
ശതമമനമ നപികതപി അടെചമല് മതപി.  എന്നമല് അകത പപിനക്സ് ഏരപിയ ഉള്ള രകടപിടെമ 20 രസന്റക്സ്
ആരണങ്കപില്  20  രസന്റക്സ്  ഭൂമപിയുരടെ  നപിശപിത  ശതമമനമ  നപികതപി  അടെയണമ.  വമര്ഷപിക
നപികതപിയപില്  5  ശതമമനകമമ  ഉപകഭമക്തൃ  സൂചപികയപിരല  വര്ധനകയമ  ഏതമകണമ  കറവക്സ്
അതമയപിരപിക്കുമ  രണമമരത്ത  വര്ഷമ  മുതലള്ള  മമനദണ്ഡരമന്നുമ  ഉത്തരവപില്  വധക്തമമകപി.
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സമസമനങ്ങളക്കു ഈ സമമ്പത്തപികവര്ഷമ ആഭധനര  ഉല്പമദനത്തപിരന്റ 2% അധപിക വമയ്പ
അനുവദപികമന് കകന സര്കമര് നപിശയപിച മമനദണ്ഡപ്രകമരമമണു നപിരക്കു വര്ധന. 

(മ. മ., 15/02) 

നപിയമസഭമ രതരരഞ്ഞടുപ്പപിരനമപ്പമ മലപ്പുറമ കലമകക്സ് സഭമ ഉപതപിരരഞ്ഞടുപ്പുമ 
നപിയമസഭമ  തപിരരഞ്ഞടുപ്പപിനു  സമസമനത്തക്സ്  40,771  കപമളപിങക്സ്  ബൂത്തുകള.   നപിലവപിരല
25,000  ബൂത്തുകളക്കു പുറരമ കകമവപിഡക്സ്  കണകപിരലടുത്തക്സ്  15,000  അനുബന്ധ ബൂത്തുകള
കൂടെപി സജ്ജദകരപിക്കുരമന്നു കകന തപിരരഞ്ഞടുപ്പു കമദഷന് അറപിയപിച്ചു.  ഓകരമ ബൂത്തപിലമ 500-
1000  കവമടര്മമരണമകമ.   എലമ ബൂത്തുകളുമ തമഴരത്ത നപിലയപിലമയപിരപികണമ.   മലപ്പുറമ
കലമകഭമ  ഉപതപിരരഞ്ഞടുപ്പുമ  നപിയമസഭമ  തപിരരഞ്ഞടുപ്പപിരനമപ്പമ  നടെത്തുരമന്നു
മുഖധതപിരരഞ്ഞടുപ്പു  കമദഷണര്  അറപിയപിച്ചു.   വപിഷു,  ഈസര്,  റമസമന്  എന്നപിവയുമ
പരദക്ഷകളുമ  കണകപിരലടുത്തുമ  കകന  കസനകളുരടെ  ലഭധത  പരപിഗണപിച്ചുമമകമ  തദയതപി
നപിശയപിക്കുക.   ജൂണ്  ഒന്നപിനമണു  നപിലവപിരല  നപിയമസഭയുരടെ  കമലമവധപി  തദരന്നതക്സ്.
ഏപ്രപില്  14  നു മുന്പു തപിരരഞ്ഞടുപ്പു നടെത്തണരമന്ന സര്കമര് നപിലപമടെക്സ്  ചദഫക്സ്  രസക്രടറപി
വപിശന്ത്വമസക്സ്  കമത്ത  കമദഷരന  അറപിയപിച്ചു.  കപമളപിങക്സ്  സമയമ  ഒര  മണപിക്കൂര്  നദടണരമന്ന
നപിര്കദശമ പരപിഗണനയപിലരണന്നു മുഖധ തപിരരഞ്ഞടുപ്പു കമദഷണര് അറപിയപിച്ചു.  കകമവപിഡക്സ്
മമനദണ്ഡങ്ങള  കര്ശനമമയപി  പമലപികമന്  മമര്ഗനപിര്കദശമ  നല്കപി.   മുഖധതപിരരഞ്ഞടുപ്പക്സ്
ഓഫദസര്ക്കു സമഹചരധമനുസരപിച്ചു കവണ കൂടപികചര്ത്തലകള നടെത്തമമ. എലമ തപിരരഞ്ഞടുപ്പക്സ്
ഉകദധമഗസര്ക്കുമ സമസമന ആകരമഗധവകപ്പക്സ് കകമവപിഡക്സ് പ്രതപികരമദ ഉപകരണ കപിറക്സ് നല്കമ.
പ്രതപികരമധ വമകദനുമ നല്കമ.  

(മ. മ., 15/02) 

രകഎസക്സ്ആർടെപിസപി പമ്പുകളപിൽ നപിന്നുമ ഇനപി രപമതു ജനങ്ങൾക്കുമ ഇന്ധനമ നപിറയമമ 
രകഎസക്സ്ആർടെപിസപിയുരടെ  67  ബസക്സ്  കസഷനുകളപിൽ  ആരമഭപിക്കുന്ന  രപകടമൾ  ഡദസൽ
പമ്പുകളപിൽ  നപിന്നുമ  ഇനപി  മുതൽ  രപമതു  ജനങ്ങൾക്കുമ  ഇന്ധനമ  നപിറയ്ക്കുന്നതപിനുള്ള
ധമരണപത്രത്തപിൽ ഒപ്പക്സ് രവച്ചു.  രകഎസക്സ്ആർടെപിസപി സപിഎമഡപി ബപിജുപ്രഭമകർ ഐഎഎസുമ,
ഇനധൻ ഓയപിൽ കകമർപ്പകറഷൻ ചദഫക്സ് ജനറൽ മമകനജർ              എസക്സ്. ധനപമണ്ഡധനുമ
കചർന്നമണക്സ്  ധമരണമ  പത്രമ  ഒപ്പു  രവചതക്സ്.  ഇകതമരടെ  രകഎസക്സ്ആർടെപിസപിയുരടെ  67
ഡപികപ്പമകളപിൽ  സമപപിക്കുന്ന  ഐഒസപിയുരടെ  പമ്പുകളപിൽ  നപിന്നമണക്സ്  ഇന്ധനമ  നപിറയമൻ
കഴപിയുക.  ഇത്രയുമ  കമലമ  രകഎസക്സ്ആർടെപിസപിയുരടെ  കൺസന്യൂമർ  പമ്പുകളപിൽ  നപിന്നുമ
രകഎസക്സ്ആർടെപിസപികക്സ്  മമത്രമമയപിരന്നു  ഇന്ധനമ  നപിറയമൻ  കഴപിഞ്ഞപിരന്നതക്സ്.
രകഎസക്സ്ആർടെപിസപിയപിൽ  ടെപികകറതര  വരമമനമ  വർദ്ധപിപ്പപിക്കുന്നതപിരന്റ  ഭമഗമമയമണക്സ്
ഇത്തരരമമര പദ്ധതപി ആവപിഷ്കരപിചക്സ് നടെപ്പപിലമക്കുന്നതക്സ്. ഗതമഗത പ്രപിൻസപിപ്പൽ രസക്രടറപി രക
ആർ കജധമതപിലമൽ ഐഎഎസക്സ് അധധക്ഷനമയ ചടെങ്ങപിൽ ഗതമഗതമനപി എ രക ശശദനൻ

രഫബ്രുവരപി 2021________________________  നന്യൂസക്സ് ലഡജസക്സ്  ___________________ 14



_____________________________________________________കകരള നന്യൂസക്സ്

ഉദ്ഘമടെനമ  രചയ.  150  കകമടെപി  രൂപ ചപിലവഴപിചമണക്സ്  ഐഒസപി  രകഎസക്സ്ആർടെപിസപിയുമമയപി
സഹകരപിക്കുന്നതക്സ്.  രപകടമൾ  -   ഡദസൽ പമ്പു കൂടെമരത അഞക്സ് കപികലമഗമമപിരന്റ സപിലപിണർ,
കടെമയപിലറക്സ്, കകഫ്റ്റേരപിയ എന്നപിവയുരടെ അധപിക വരമമനവുമ രകഎസക്സ്ആർടെപിസപിയുമ ഐഒസപിയുമ
പങ്കപിരടടുക്കുമ.  67  പമ്പപിൽ  നപിന്നുമ  ഇനധൻ  സർകമർ  നപിശയപിചപിട്ടുള്ള  ഡദലർ  കമദഷനു
പുറരമ സർകമർ സലത്തപിലള്ള രകഎസക്സ്ആർടെപിസപി നപിശയപിക്കുന്ന സലവമടെകയുൾരപ്പരടെ
എലമ ചപിലവുകളുമ കഴപിഞ്ഞ ഒര വർഷമ 70 കകമടെപികയമളമ രൂപ ലഭധമമകരമന്നമണക്സ് പ്രതദക്ഷ. 

(കദ., 16/02) 

അതപികവഗ ഇന്റർരനറമമയപി രക - കഫമൺ; ആദധഘട ഉദക്സ് ഘമടെനമ ഇന്നക്സ്  

രമജധത്തപിനക്സ്  അഭപിമമനമമയ  കകരളത്തപിരന്റ  അതപികവഗ  ഇന്റർരനറക്സ്  കണക്ടപിവപിറപി-–  രക
കഫമൺ പദ്ധതപിയുരടെ  ഒന്നമമഘട ഉദക്സ് ഘമടെനമ  തപിങ്കളമഴക്സ് ച  മുഖധമനപി  പപിണറമയപി  വപിജയൻ
നപിർവഹപിക്കുമ.  ലവകപിടക്സ്  5.30 നക്സ്  ഓൺലലനപിലമണക്സ്  ഉദക്സ് ഘമടെനമ.  എറണമകളമ,  തൃശൂർ,
പമലകമടെക്സ് , പത്തനമതപിട, ആലപ്പുഴ, രകമലമ, തപിരവനനപുരമ ജപിലകളപിലമണക്സ്  ആദധഘടമ രക
കഫമൺ  യമഥമർഥധമമകന്നതക്സ് .  മരറമര  ബൃഹതക്സ്  പദ്ധതപികൂടെപി  ഇകതമരടെ  യമഥമർഥധമമകന്നു .
തുടെകത്തപിൽ ഈ ഏഴക്സ്  ജപിലകളപിരല 1000 സർകമർ ഓഫദസുകൾകക്സ്  ഇന്റർരനറക്സ്  കണകക്സ് ഷൻ
നൽകമ.  ജൂലലയപിൽ  5700  സർകമർ  ഓഫദസുകളപിൽ  കൂടെപി  രക  കഫമൺ  എത്തുമ.
സമസമനത്തമരക ഒന്നമമഘടത്തപിൽ  30,000  സർകമർ  ഓഫദസുകൾകമണക്സ്  കണകക്സ് ഷൻ.
പദ്ധതപികമയപി  7500  കപികലമമദററപിൽ കകബപിൾ സമപപിച്ചു.  രകഎസക്സ് ഇബപി തൂണുവഴപിയമണക്സ് 
ലലൻ  വലപിചതക്സ് .  അടുത്ത  ഘടത്തപിൽ  20  ലക്ഷമ  ബപിപപിഎൽ  കടുമബങ്ങൾകക്സ്  സകജനധ
കണകക്സ് ഷൻ നൽകമ. 1531  കകമടെപിരൂപയമണക്സ്  പദ്ധതപി രചലവക്സ് .  ഇതപിരന്റ  70  ശതമമനമ തുക
കപിഫക്സ് ബപി നൽക മ. 

(കദ., 16/02) 

കകരളത്തപിനു  ഭദഷണപിയമയപി  ‘എൻ 440 രക’;  പ്രതപികരമധ  സമവപിധമനരത്ത
മറപികടെക്കുന്ന കകമവപിഡക്സ് വകകഭദമ 
ശരദരത്തപിരന്റ  പ്രതപികരമധ  സമവപിധമനരത്ത  മറപികടെകമൻ  (ഇമന്യൂൺ  എകസപക്സ്)  കശഷപിയുള്ള
മമറങ്ങൾ സമഭവപിച 13 രകമകറമണലവറസക്സ് വകകഭദങ്ങൾ കകരളത്തപിലരണന്നു കരണത്തൽ.
ഇതപിൽ  ‘എൻ 440 രക’  എന്നു  കപരപിടപിരപിക്കുന്ന  വകകഭദമ  കൂടുതൽ  ജമഗത
ആവശധരപ്പടുന്നു.  മമസക്സ്  ധരപികലമ  ലകകഴുകലമ  ഉൾരപ്പരടെയുള്ള  നപിയനണങ്ങൾ
കർശനമമയപി  പമലപിചമൽ  മമത്രകമ  സപിതപി  നപിയനണവപികധയമമകൂ.  സമസമന
സർകമരമമയപി  സഹകരപിചക്സ്  ഇൻസപിറന്യൂടക്സ്  ഒമഫക്സ്  ജപികനമമപികസക്സ്  ആൻഡക്സ്  ഇന്റകഗറപിവക്സ്
ബകയമളജപി  നടെത്തുന്ന  ജനപിതക  കശ്രണദകരണത്തപിരന്റ  ആദധ  ഫലങ്ങൾ:  14  ജപിലകളപിരല
2569 സമമപപിളുകളപിൽ 658 എണ്ണത്തപിരന്റ കശ്രണദകരണമ നടെത്തപി.  ഡപിസമബർ – ജനുവരപി
കമലരത്ത  സമമപപിളുകളമണപിവ.   ∙ ഇവയുരടെ  ജനപിതഘടെനയപിൽ  രമമത്തമ  2174
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വധതപിയമനങ്ങൾ (മന്യൂകടഷൻ).  ഇതപിൽ 13 എണ്ണമ ഇമന്യൂൺ എകസപക്സ് കശഷപിയുള്ളതുമ 5 എണ്ണമ
തദവ്രവധമപന കശഷപിയുള്ളതുമമണക്സ്.  ഒര സമമപപിളപിൽ യുരക വകകഭദവുമ കരണത്തപിരയങ്കപിലമ
പടെരമരത  തടെയമനമയപി.   113  ∙ സമമപപിളപിലമണക്സ്  ഇമന്യൂൺ  എകസപക്സ്  കശഷപിയുള്ള  മമറങ്ങൾ
കണതക്സ്. ഒമകരമ സമമപപിളപിലമ ഒന്നപിലധപികമ ഇമന്യൂൺ എകസപക്സ് രപ്രമടദനുകൾ കണപിടപിലമത്തതക്സ്
ആശന്ത്വമസകരമമണക്സ്.  ഒന്നപിലധപികമമയമൽ  സപിതപി  ഗുരതരമ.  ദക്ഷപിണമഫപികയപിൽ
കരണത്തപിയ വകകഭദമ ഇത്തരത്തപിലള്ളതമണക്സ്. 

(മ.മ., 17/02) 

ആരമധനമലയങ്ങൾ സമപപിക്കുന്നതപിനു നപിയനണമ ഏർരപ്പടുത്തപി സർകമർ 
സമസമനത്തക്സ്  ആരമധനമലയങ്ങൾ  നപിർമപിക്കുന്നതപിനുമ  നവദകരപിക്കുന്നതപിനുമ  കർശന
വധവസകൾ ഏർരപ്പടുത്തപി സർകമർ ഉത്തരവക്സ്.  ഒര ആരമധനമലയമ സമപപിചമൽ അവപിരടെ
നപിലനപിൽക്കുന്ന  മതസകഹമർദവുമ  ക്രമസമമധമനവുമ  തകരമൻ  ഇടെയമകരമങ്കപിൽ  തകദ്ദേശ
സമപനങ്ങൾ  ആ  നപിർമമണമ  തടെയണമ.  പകരമ  മകറരതങ്കപിലമ  ഇടെങ്ങളപികലകക്സ്
ആരമധനമലയമ  മമറണമ.  മുൻകൂർ  അനുമതപിയപിലമരത  ആരമധനമലയങ്ങൾ  സമപപികമനുമ
നവദകരപികമനുമ  തകദ്ദേശ സമപനങ്ങൾ അനുമതപി  നൽകരതക്സ്.  ഇതപിൽ വദഴ്ച  വരത്തപിയമൽ
ഉകദധമഗസർരകതപിരര  കർശന  നടെപടെപിയുണമകമ.  ആരമധനമലയങ്ങളുരടെ
പുനരദ്ധമരണപ്രവൃത്തപികൾ  രപമതു  ജനങ്ങൾക്കു  ബുദ്ധപിമുടമകരതക്സ്.  കറമഡക്സ്  വദതപികൂട്ടുന്നതപിനക്സ്
ആവശധമമയ  സലമ  മമറപിവച  കശഷകമ  നപിർമമണവുമ  നവദകരണവുമ  പമടുള  എന്നുമ
ആഭധനര അഡപിഷനൽ ചദഫക്സ് രസക്രടറപിയുരടെ ഉത്തരവപിൽ പറയുന്നു. 

(മ.മ., 17/02) 

കകമവപിഡക്സ് ബമധപിതർക്കുമ ഭപിന്നകശഷപികമർക്കുമമയപി സഞരപിക്കുന്ന ബൂത്തുകൾ 
നപിയമസഭമ  തപിരരഞ്ഞടുപ്പപിൽ  കകമവപിഡക്സ്  കരമഗപികൾ,  ഭപിന്നകശഷപികമർ  എന്നപിവർക്കു  കവമട്ടു
രചയന്നതപിനു ‘സഞരപിക്കുന്ന ബൂത്തുകൾ’ കവമടറുരടെ വദടപിരലത്തുരമന്നു മുഖധതപിരരഞ്ഞടുപ്പക്സ്
ഓഫപിസർ  ടെപികമറമമ  മദണ.  പ്രകതധക  ബമലറക്സ്  റപികടണപിങക്സ്  ഓഫപിസറുരടെ  കമൽകനമടത്തപിൽ
കവമടറുരടെ വദടപിരലത്തപിക്കുകയമണക്സ് ഇതുവഴപി ഉകദ്ദേശപിക്കുന്നതക്സ്. തപിരരഞ്ഞടുപ്പു ചടമ ലമഘപിക്കുന്ന
ഉകദധമഗസരര  സരസ്പെൻഡക്സ്  രചയന്നതപിനു  പുറകമ  നപിയമനടെപടെപി  സന്ത്വദകരപിക്കുമ.  പ്രകതധക
ബമലറക്സ്  തപമൽ മമർഗമ  അയയപില.  കവമടർക്കു ബമലറക്സ്  നൽകന്ന നടെപടെപി  വപിഡപികയമയപിൽ
പകർത്തുമ.  അമഗലവകലധമ  സമഭവപിചവർകക്സ്  പ്രകതധക  ബമലറക്സ്  നൽകകമ്പമൾ  മതപിയമയ
സർടപിഫപികറക്സ് ഉരണന്നക്സ് ഉറപ്പു വരത്തുമ.  കകമവപിഡക്സ് കരമഗപികൾ ഉൾരപ്പരടെയുള്ളവർ പ്രകതധക
ബമലറക്സ്  വഴപി  തരന്ന  കവമടക്സ്  രചയണരമന്നു  നപിർബന്ധമപില.  അതക്സ്  കവമടർക്കു
തദരമമനപികമരമന്നുമ മദണ പറഞ. 

(മ.മ., 18/02) 
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സന്ത്വരമജക്സ് കടമഫപി പമപ്പപിനപികശരപി ഗമമപ്പഞമയത്തപിനക്സ് 
ത്രപിതല  പഞമയത്തുകളപിൽ  2019–20 രല  മപികച  പ്രവർത്തനത്തപിനുള്ള  സമസമന
സർകമരപിരന്റ  സന്ത്വരമജക്സ്  കടമഫപി  കണ്ണൂർ  ജപിലയപിരല  പമപ്പപിനപികശരപി  ഗമമപ്പഞമയത്തപിനക്സ്.
രകമലമ  ജപിലയപിരല  മുഖത്തലയമണു  മപികച  കബമകക്സ്  പഞമയത്തക്സ്.  മപികച  ജപിലമ
പഞമയത്തപിനുള്ള  പുരസമരമ  തപിരവനനപുരമ  കനടെപി.  വപിവപിധ  വപിഭമഗങ്ങളപിൽ  രണ്ടുമ  മൂന്നുമ
സമനങ്ങൾ  കനടെപിയവ–  ഗമമപ്പഞമയത്തക്സ്:  രവള്ളപികനഴപി  (പമലകമടെക്സ്),  കചമകഞരപി
(കകമഴപികകമടെക്സ്).  കബമകക്സ്  പഞമയത്തക്സ്:  രനടുമങ്ങമടെക്സ്  (തപിരവനനപുരമ),  രപരമ്പടെപ്പക്സ്
(മലപ്പുറമ).  ജപിലമ പഞമയത്തക്സ്: രകമലമ, കണ്ണൂർ. 1 മുതൽ 3 വരര സമനങ്ങൾ കനടെപിയ ഗമമ,
കബമകക്സ്,  ജപിലമ  പഞമയത്തുകൾകക്സ്  യഥമക്രമമ  25  ലക്ഷമ,  20  ലക്ഷമ,  15  ലക്ഷമ  രൂപ
പ്രകതധക പദ്ധതപി ധനസഹമയവുമ സന്ത്വരമജക്സ് കടമഫപിയുമ ലഭപിക്കുമ. 

(മ.മ., 18/02) 

രവള്ളമ നപിരകപിൽ 5% വർധനയുമമയപി ഉത്തരവക്സ് 
ഏപ്രപിൽ ഒന്നു മുതൽ രവള്ളത്തപിരന്റ നപിരകക്സ് വർധപിപ്പപികമൻ സർകമർ ഉത്തരവക്സ്.  ഗമർഹപികമ
ഉൾരപ്പരടെ  എലമ  വപിഭമഗത്തപിനുമ  അടെപിസമന  തമരപി ഫപിൽ  5%  വർധന  വരമ.  ഗമർഹപിക
ഉപകഭമക്തമകൾകക്സ്  1000  ലദറർ  പ്രതപിമമസ  ഉപകയമഗത്തപിനു  മപിനപിമമ  നപിരകക്സ്  4
രൂപയമയപിരന്നതക്സ് ഇകതമരടെ  4.20  രൂപയമകമ.  ഓകരമ വർഷവുമ രവള്ളത്തപിരന്റ നപിരകക്സ്  5%
കൂടണരമന്നുമ  ഉത്തരവപിൽ  പറയുന്നു.  കടെരമടുപ്പു  പരപിധപി  ഉയർത്തമൻ  കകന  സർകമരപിരന്റ
നപിർകദശപ്രകമരമമ ണു നപിരക്കു വർധന. 

(മ.മ., 19/02) 

കവമടക്സ് രചയമൻ കയറ തരമ 
നപിയമസഭമ തപിരരഞ്ഞടുപ്പപിൽ കകമവപിഡക്സ് ചപിടവടങ്ങളനുസരപിചക്സ് കവമടക്സ് രചയമൻ കയറ (ഗകസക്സ്)
തരമ.  2.67  കകമടെപി  കവമടമമരമണു നപിലവപിൽ പടപികയപിലള്ളതക്സ്.  6  കകമടെപി  കയറകരളങ്കപിലമ
കരതപിവയമനമണു  കകന  തപിരരഞ്ഞടുപ്പു  കമപിഷരന്റ  തദരമമനമ.  കകരള  രമഡപികൽ
സർവദസസക്സ്  കകമർപകറഷനമകമ  രടെൻഡറപിലൂരടെ  ഗകസുമ  സമനപിലറസറുമ  മറമ  വമങ്ങുക.
ഒറത്തവണ ഉപകയമഗത്തപിനു കശഷമ കയറ നശപിപ്പപികമനുള്ള ചുമതല ഇനധൻ രമഡപികൽ

അകസമസപികയഷൻ  സമപനമമയ  ‘ഇകമജപി’നമയപിരപിക്കുമ.  പഞമയത്തക്സ്  തപിരരഞ്ഞടുപ്പപിൽ
കയറ  നൽകപിയപിരന്നപില.  കകമവപിഡക്സ്  രൂക്ഷമമയപി  തുടെരന്നതപിനമലമണു  നപിയമസഭമ
തപിരരഞ്ഞടുപ്പപിനു കകന തപിരരഞ്ഞടുപ്പു കമപിഷരന്റ രചലവപിൽ കയറ നൽകന്നതക്സ്. 

(മ.മ., 19/02) 

മുനപിസപിപ്പൽ  നപിയമമ  കഭദഗതപികക്സ്  ചടമമയപി;  ഒര  മമസത്തപിനകമ  രപർമപിറക്സ് ;  ഫദസക്സ് 
സമബക്സ്  അടെപിസമനത്തപിൽ 
മുനപിസപിപ്പൽ  പരപിധപിയപിൽ  ഇനപി  വധമപമരകമമ  ഉൽപമദനകമമ  ആരമഭപികമൻ  അനുമതപി  30
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ദപിവസത്തപിനകമ  നൽകമ.  ഇതപിനമയപി  മുനപിസപിപ്പപിൽ  നപിയമ മ  കഭദഗതപിയുരടെ  ചടമ  നപിലവപിൽ
വന്നു. 400  ഓളമ വപിഭമഗരത്ത അഞക്സ്  സമബമകപി വപിവപിധ ഫദസുകൾ ഏകദകരപിച്ചു.  പലരമ
ഒരകടെയപിൽ  ഒന്നപികലറ  ഉൽപന്നങ്ങൾ  വപിൽക്കുമ.  സദസണക്സ്  അനുസരപിചക്സ്  വപിൽക്കുന്ന
സമധനങ്ങൾ  മമറന്നവരമുണക്സ് .  അത്തരകമർ  ഓകരമന്നപിനുമ  രവകവരറ  ഫദസക്സ് 
അടെയക്സ് കണമമയപിരന്നു.  എന്നമൽ,  സമബക്സ്  സമ്പ്രദമയമ  വന്നകതമരടെ  ഈ  പ്രശക്സ് നത്തപിനക്സ് 
പരപിഹമരമമയപി.  നപികക്ഷപമ കപ്രമതമഹപിപ്പപിക്കുന്നതപിനക്സ്  കകരള മുനപിസപിപ്പൽ നപിയമമ  2018 ൽ
കഭദഗതപി രചയക്സ് തപിരന്നു. ഇതപിരന്റ ചടമമണക്സ്  നപിലവപിൽ വന്നതക്സ് . അകപക്ഷ ലഭപിചമൽ അകപ്പമൾ
രസക്രടറപി ലകപ്പറക്സ്  രസദതക്സ്  നൽകണമ.  അകപക്ഷ പരപികശമധപിചക്സ്  കരഖകൾ ഇരലങ്കപിൽ അതക്സ് 
അറപിയപിചക്സ്  അഞക്സ്  ദപിവസമ  സമയമ  അനുവദപികണമ.  ഇതക്സ്  അകപക്ഷകരന  കരഖമമൂലമ
അറപിയപികണമ.  തുടെർന്നക്സ്  പരമമവധപി  30  ദപിവസത്തപിനകമ രപർമപിറക്സ്  നൽകണമ.  അരലങ്കപിൽ
എന്തുരകമണക്സ്  അനുമതപി  നൽകന്നപിരലന്നക്സ്  അറപിയപികണമ.  ഫദസപിൽ  വരത്തപിയ  മമറമമണക്സ് 
ഏറവുമ പ്രധമനമ. വധമപമരമ സമപനമ അരലങ്കപിൽ ഉൽപമദന കമഖല എന്നപിവരയ അതപിരന്റ
മൂലധന നപികക്ഷപത്തപിരന്റ  അടെപിസമനത്തപിലമണക്സ്  സമബമകപിയതക്സ് .  ഏറവുമ  കറഞ്ഞ  ഫദസക്സ് 
500 രൂപയുമ കൂടെപിയതക്സ്  15,000 രൂപയുമമണക്സ് . 

(കദ., 20/02) 

ഊരപിരലത്തുമ  കസവനമ  ഓൺലലനമയപി;  എലമ  പടപികവർഗകമർക്കുമ  ലമകക്രമചപിപ്പക്സ്
ഘടെപിപ്പപിച സമർടക്സ് കമർഡക്സ് 
പടപികവർഗകമർക്കുള്ള  വപിവപിധ  സർകമർ  കസവനങ്ങളുമ  ആനുകൂലധങ്ങളുമ  ഇനപി
ഓൺലലനമയപി ലഭപിക്കുമ. ഓൺലലൻ കസവന പദ്ധതപിയുരടെയുമ വധക്തപിഗത സക്സ് മമർടക്സ്  കമർഡക്സ് 
വപിതരണത്തപിരന്റയുമ  ഉദക്സ് ഘമടെനമ  മനപി  എ  രക  ബമലൻ  നപിർവഹപിച്ചു.  പടപികവർഗ
സമൂഹങ്ങളുരടെ  വപികസനകക്ഷമ  പ്രവർത്തനങ്ങളപിരല  നമഴപികകലമണക്സ്  ഈ  പദ്ധതപികരളന്നക്സ്
മനപി പറഞ.  സമസമന ധന വകപ്പപിരന്റ ഐടെപി  വപിഭമഗത്തപിരന്റയുമ  ഡൽഹപി കകനമമയ

നമഷണൽ  ഇൻഫർമമറപികക്സ്  രസന്ററപിരന്റയുമ  സമകങ്കതപിക  സഹമയകത്തമരടെ  ‘സർവദസക്സ്

പസക്സ്’സമവപിധമനമുപകയമഗപിചമണക്സ്  ഓൺലലൻ  കസവനങ്ങൾ  നൽകന്നതക്സ്.  ദുർഘടെ
പ്രകദശങ്ങളപിൽ  ഉൾരപ്പരടെ  അധപിവസപിക്കുന്ന  പടപികവർഗകമർകക്സ്  സർടപിഫപികറകൾക്കുമ
കരഖകൾക്കുമമയപി  സർകമർ  ഓഫദസുകൾ  കയറപിയപിറകങ്ങണ  സമഹചരധമ  ഒഴപിവമകമ.
ഗുണകഭമക്തമകളുരടെ ബമങ്കക്സ് അകകണക്സ് ലപിങ്കക്സ് രചയന്നകതമരടെ സമമ്പത്തപികമനൂലധങ്ങൾ കനരപിടക്സ്
ബമങ്കക്സ് അകകണപിലമ എത്തുമ.  പടപികവർഗ പ്രകമമടർമമരരടെ സഹമയകത്തമരടെയമണക്സ് പദ്ധതപി
ഊരകളപിൽ  നടെപ്പമക്കുന്നതക്സ്.  ഇകതമരടെമപ്പമ  എലമ  പടപികവർഗകമർക്കുമ  ലമകക്രമചപിപ്പക്സ്
ഘടെപിപ്പപിച  സമർടക്സ്  കമർഡക്സ്  നൽകമ.  സർകമർ  പദ്ധതപികൾക്കുമ  കസവനങ്ങൾക്കുമ
അകപക്ഷപികമനുമ അർഹത നപിർണയപികമനുമ ഇതക്സ്  സഹമയമമകമ. 

(കദ., 20/02) 
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ലലബറപികൾ ഇനപി വപിരൽതുമ്പപിൽ; ഡപിജപിറൽ സർവകലമശമല നമടെപിനക്സ്  സമർപ്പപിച്ചു 
വപിജമനമധപിഷപിത  സമൂഹമമകമനുള്ള  കകരളത്തപിരന്റ  ചുവടുവയക്സ്  പപിനക്സ്  ഊർജകമകപി  കകരള
യൂണപികവഴപിറപി ഓഫക്സ് ഡപിജപിറൽ സയൻസസക്സ് ഇരന്നമകവഷൻ ആൻഡക്സ് രടെകകമളജപി  (ഡപിജപിറൽ
സർവകലമശമല) യമഥമർഥധമമയപി. ചമൻസലർകൂടെപിയമയ ഗവർണർ ആരപിഫക്സ് രമമഹമദക്സ് ഖമൻ
ഓൺലലനമയപി  ഉദ്ഘമടെനമ  രചയ.  മുഖധമനപി  പപിണറമയപി  വപിജയൻ  അധധക്ഷനമയപി.
സമസമനരത്ത  ഉന്നതപഠനത്തപിരന്റയുമ  ഡപിജപിറൽ  സമകങ്കതപിക  വപിദധയുരടെയുമ  ആകഗമള
കകനമമകമനുമ  വപിജമന  സമ്പദക്സ് വധവസയപിലൂരടെ  നമടെപിരന  അഭപിവൃദ്ധപിരപ്പടുത്തമനുമമണക്സ് 
 കഴക്കൂടമ  രടെകകമസപിറപി  ആസമനമമകപി  രമജധരത്ത ആദധരത്ത ഡപിജപിറൽ സർവകലമശമല
സമപപിചതക്സ്. പുതപിയ മമറങ്ങൾ ഉൾരകമള്ളമനുള്ള കകരളത്തപിരന്റ ദൃഢനപിശയമമണക്സ് ഡപിജപിറൽ
സർവകലമശമലയുരടെ  രൂപദകരണത്തപിലൂരടെ  രവളപിവമകന്നരതന്നക്സ്  ഗവർണർ  പറഞ.
രചറുപ്പകമരരടെ  ഭമവപി  ഉകദ്ദേശപിച്ചുള്ള  പ്രധമന  ചുവടുവയ്പമണപിരതന്നക്സ്  മുഖധമനപി  പറഞ.
ഗവർണർ  സർവകലമശമലയുരടെ  ഫലകമ  അനമചമദനമ  രചയ.  ഡപിജപിറൽ  യൂണപികവഴപിറപി
കധമമ്പസപിരന്റ ഹ്രസന്ത്വ വദഡപികയമയുമ പ്രദർശപിപ്പപിച്ചു. 

(കദ., 21/02) 

സർകമർ  ഉകദധമഗസർരകതപിരമയ  അഴപിമതപി  പരമതപികൾ  തദർപ്പമകമൻ  വകപ്പു
കമധമവപികൾ 
സർകമർ ഉകദധമഗസർരകതപിരമയ അഴപിമതപി പരമതപികൾ ഇനപി തദർപ്പമക്കുന്നതക്സ് അവരരടെ
വകപ്പു  കമധമവപികൾ.  2021  രല  മുഖധമനപിയുരടെ  പത്തപിന  പരപിപമടെപിയപിൽരപടുത്തപി
അഴപിമതപിരഹപിത കകരളത്തപിനമയപി സർകമർ തയമറമകപിയ ജനജമഗത കപമർടലപിൽ ലഭപിക്കുന്ന
രഹസധ  പരമതപികളമണക്സ്  ആകരമപണവപികധയരന്റ  കമലകദധമഗസൻ  തദർപ്പമക്കുന്നതക്സ്.
കപമർടലപിൽ  ഒര  ഉകദധമഗസരനതപിരര  ജനത്തപിനു  പരമതപി  നൽകണരമങ്കപിൽ  അതപിരല
ആരകയുള്ള  10  കചമദധങ്ങളപിൽ  നക്ഷത്ര  ചപിഹ്നമപിട  9  എണ്ണവുമ  പൂരപിപ്പപിച്ചു  നൽകണമ.
രതളപിവുകൾ,  ആകരമപണത്തപിരന്റ  ചുരകമ,  ഉകദധമഗസരന്റ  കപരക്സ്,  ഓഫപിസക്സ്,വകപ്പക്സ്,  ജപില,
ശദർഷകമ,  അതപിരന്റ  വപിവരണമ  എന്നപിവരയലമമ  നക്ഷത്ര  ചപിഹ്നത്തപിലമണക്സ്.  ഇരതലമമ
പൂരപിപ്പപിച്ചു നൽകപിയമൽ മമത്രകമ പരമതപി കപമർടലപിൽ സന്ത്വദകരപിക്കുകയുള. തുടെർന്നക്സ് ആ പരമതപി
ബന്ധരപ്പട  വകപ്പു  കമധമവപികക്സ്  ഓൺലലനമയപി  ലഭപിക്കുമ.  പരമതപിയപിൽ  കഴമ്പുകണമ,
അകനന്ത്വഷണമ  കവകണമ  എന്നപിവരയലമമ  ആ  ഉകദധമഗസനു  തദരമമനപികമമ.  എന്നമൽ
അകനന്ത്വഷണമ  നടെത്തമൻ  തദരമമനപിചമൽ  ആഭധനര  വപിജപിലൻസക്സ്  സമവപിധമനമുള്ള
വകപ്പമരണങ്കപിൽ അവർക്കു ലകമമറുമ.   അതപിരലങ്കപിൽ വപിജപിലൻസക്സ് ബന്യൂകറമയ്ക്കു ലകമമറമമ.
നപിലവപിൽ മുഖധമനപിയുരടെ കപമർടപിൽ ബന്ധപിപ്പപിചപിട്ടുള്ള 700 ഓഫപിസുകളുമ രസക്രകടറപിയറപിരല
40 വകപ്പുകളുമ ഈ കപമർടലപിലമ ബന്ധപിപ്പപിചപിട്ടുണക്സ്. 

(മ.മ., 22/02) 
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23,000  കപര്കക്സ്  കനരപിട്ടുമ  3.3  ലക്ഷമകപര്കക്സ്  പകരമക്ഷമമയുമ  രതമഴപില്;  3
മതധബന്ധന തുറമുഖമ നമടെപിനക്സ് സമര്പ്പപിച്ചു 
ഇരപത്തപിമൂവമയപിരമകപർകക്സ്  കനരപിടക്സ്  രതമഴപിലമ  1700  ടെൺ  അധപികമകതധമൽപ്പമദനവുമ
സൃഷപിക്കുന്ന  രചലമനമ,  തമനൂർ,  രവള്ളയപിൽ  മതധബന്ധന  തുറമുഖങ്ങൾ  മുഖധമനപി
പപിണറമയപി  വപിജയൻ  നമടെപിനക്സ്  സമർപ്പപിച്ചു.  ഇതുവഴപി  3.3  ലക്ഷമകപർകക്സ്  പകരമക്ഷമമയുമ
രതമഴപിൽ  ലഭപിക്കുമ.  പൂർണമമയുമ  സമസമനഫണ്ടുപകയമഗപിചമണക്സ്  രചലമനമ  തുറമുഖമ
നപിർമപിചതക്സ് . 50 കകമടെപി രൂപയമണക്സ് രചലവക്സ്.  രചലമനമ,  മറുപകമടെക്സ്,  കകണകടെവക്സ്,  കണ്ണമമലപി,
രചറപിയകടെവക്സ്, മറന്നകശരപി മതധബന്ധന ഗമമങ്ങൾകക്സ്  ഇതപിരന്റ പ്രകയമജനമലഭപിക്കുമ. തമനൂർ
തുറമുഖത്തപിനക്സ്  കകന  സർകമരപിരന്റ  25.5  കകമടെപി  ഉൾരപ്പരടെ  86  കകമടെപിരൂപ  രചലവഴപിച്ചു.
പുതപിയ  കടെപ്പുറമ,  ചദരമൻ  കടെപ്പുറമ,  എടെകടെപ്പുറമ,  ഒസമൻ,  എളമരൻ,  പണമരകടെപ്പുറമ,
കകമർമൻ  ഗമമങ്ങൾകക്സ്  ഗുണമ  ലഭപിക്കുമ.  75  കകമടെപി  രചലവപിലമണക്സ്  രവള്ളയപിൽ  തുറമുഖമ
പൂർത്തപിയമകപിയതക്സ് . 17.5 കകമടെപി രൂപയമയപിരന്നു കകന സഹമയമ. രവള്ളയപിൽ, പുതപിയകടെവക്സ്,
കതമപ്പയപിൽ, കമമ്പുറമ ഗമമങ്ങളപിരല രതമഴപിലമളപികൾകക്സ് പ്രകയമജനമ ലഭപിക്കുമ. 

(കദ., 23/02) 

തപിരരഞ്ഞടുപ്പക്സ് ഉകദധമഗസർകക്സ് വമകപികനഷൻ തുടെങ്ങപി 
നപിയമസഭമ  തപിരരഞ്ഞടുപ്പക്സ്  ചുമതലയുള്ള  ഉകദധമഗസർകക്സ്  കകമവപിഡക്സ്  വമകക്സ് സപികനഷൻ
ആരമഭപിച്ചു.  മുഖധ തപിരരഞ്ഞടുപ്പക്സ്   ഓഫപിസർ ടെപികമറമമ  മദണ ആദധ വമകക്സ് സദൻ സന്ത്വദകരപിച്ചു.
തപിരരഞ്ഞടുപ്പപിനു  മുൻപക്സ്  ചുമതലയുള്ള  മുഴുവൻ  ഉകദധമഗസർക്കുമ  വമകക്സ് സദൻ  നൽകരമന്നക്സ്
അകദ്ദേഹമ പറഞ.  ഇതപിനമയപി  തപിരരഞ്ഞടുപ്പക്സ്  ഡന്യൂടപിയുള്ള ഉകദധമഗസരരടെ കഡറമ  കബസക്സ്
തയമറമകപി കകമവപിഡക്സ് കപമർടലപിൽ നൽകമൻ കലക്ടർമമർകക്സ് നപിർകദശമ നൽകപി. 

(മ.മ., 24/02) 

കകസക്സ്  കതമറ;  ഇഎഫക്സ്എൽ  ആകപി  ഏരറടുത്ത  24  ഏകർ  വനമവകപ്പക്സ്  തപിരപിരക
നൽകണമ 
വപികനമദ സഞമരപികളുരടെ ഇഷകകനമമയ തുഷമരഗപിരപി രവള്ളചമടത്തപിനു സമദപമ പരപിസപിതപി
കലമല  പ്രകദശമ  (ഇഎഫക്സ് എൽ)  ആയപി  വനമ  വകപ്പക്സ്  ഏരറടുത്ത  24  ഏകകറമളമ  ഭൂമപി  20
വർഷത്തപിനു  കശഷമ  ഉടെമകൾകക്സ്  വപിട്ടുരകമടുകമൻ  സുപ്രദമ  കകമടെതപി  ഉത്തരവക്സ്.  വനമ
ലടബന്യൂണലപിലമ  ലഹകകമടെതപിയപിലമ  കകസക്സ്  പരമജയരപ്പടതപിനു  പപിന്നമരല  സുപ്രദമ
കകമടെതപിയപിരലത്തപിയ  കകസപിൽ  സമയപരപിധപിക്കുള്ളപിൽ  വമദങ്ങൾ  സമർപ്പപികമത്തതപിരന
തുടെർന്നമണക്സ്  ഉടെമകൾകക്സ് അനുകൂലമമയ വപിധപി  വന്നതക്സ്.  രവള്ളചമടത്തപികലകക്സ്  പ്രകവശപിക്കുന്ന
ടെപികറക്സ്  കകണറപിനു  മുൻവശത്തുള്ള  ഭൂമപി  വപിട്ടു  രകമടുകണരമന്ന  വപിധപി  വന്നകതമരടെ  എന്തു
നടെപടെപി  സന്ത്വദകരപികണരമന്നക്സ്  വധക്തമമകമൻ  സർകമരപികനമടെക്സ്  ആവശധരപ്പടപിരപിക്കുകയമണക്സ്
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വനമ വകപ്പക്സ്.  ഇഎഫക്സ്എൽ നപിയമത്തപിരല നമലമമ  വകപ്പക്സ്  പ്രകമരമ ഭൂമപി  ഏരറടുകണരമന്ന
നപിർകദശമമണക്സ് വനമ വകപ്പപിരന്റ മുന്നപിൽ ഇനപിയുള്ളതക്സ്. വപിദഗ്ധ സമപിതപി സലമ പരപികശമധപിചക്സ്,
അതദവ  പരപിസപിതപി  പ്രമധമനധമ  ഉള്ളതമരണന്നു  കബമധധരപ്പടമൽ  വപില  നൽകപി  ഭൂമപി
ഏരറടുകമമ എന്നമണക്സ് ഈ വകപ്പക്സ് പറയുന്നതക്സ്. നടെപടെപികൾ എന്തു കവണരമന്നതക്സ് സർകമരപിനക്സ്
തദരമമനപികമമ  എന്നക്സ്  വനമ  ഉകദധമഗസർ  പറയുന്നു.  കനരകത്ത,  നഷപരപിഹമരമ
നൽകകണതപിലമത്ത മൂന്നമമ വകപ്പു പ്രകമരമമണക്സ് ഭൂമപി എടുത്തതക്സ്. 

(മ.മ., 24/02) 
 
വപികദശത്തുനപിന്നക്സ്  വരന്നവർകക്സ്  ആർടെപിപപിസപിആർ  നപിർബന്ധമ;  വപിമമനത്തമവളങ്ങളപിൽ
പരപികശമധന 
വപികദശത്തുനപിരന്നത്തുന്നവർ  ആർടെപിപപിസപിആർ  പരപികശമധനയക്സ്  വപികധയരമകണരമന്ന  കകന
ആകരമഗധമനമലയത്തപിരന്റ  നപിർകദശപ്രകമരമ  സമസമനരത്ത  വപിമമനത്തമവളങ്ങളപിൽ
പരപികശമധന ആരമഭപിച്ചു.  വപിവപിധ രമജധങ്ങളപിൽ രകമകറമണ ലവറസപിരന്റ ജനപിതക വകകഭദമ
കരണത്തപിയ  സമഹചരധത്തപിലമണപിതക്സ് .  തപിങ്കളമഴ്ച  മുതലമണക്സ്  പരപികശമധന  ആരമഭപിചതക്സ് .
ബപിടനപിൽനപിരന്നത്തപിയവരപിൽ  കകമവപിഡപിരന്റ  വകകഭദമ  കരണത്തപിയകതമരടെ  പരപികശമധന
ശക്തമമകപിയപിരന്നു.  നപിലവപിൽ  ബപിടനുപുറരമ  ബസദൽ,  ദക്ഷപിണമഫപിക,  മധധപകരസധ
രമജധങ്ങൾ  എന്നപിവപിടെങ്ങളപിൽനപിരന്നത്തുന്നവർകക്സ്  പരപികശമധന  നപിർബന്ധമമണക്സ് .
വപിമമനത്തമവളങ്ങളപിൽ പ്രകതധക പരപികശമധനമ കകണറുകൾ ക്രമദകരപിച്ചു.  പരപികശമധനയുരടെ
മുഴുവൻ  രചലവുമ  യമത്രകമർ  വഹപികണരമന്നമണക്സ്  കകന  ആകരമഗധ  മനമലയത്തപിരന്റ
നപിർകദശമ.  സ്രവമ  പരപികശമധനയക്സ്  നൽകപിയകശഷമ  വദടുകളപികലകക്സ്  കപമകമമ.  ഫലമ
അധപികൃതർ വഴപികയമ എസക്സ് എമഎസക്സ്  വഴപികയമ അറപിയപിക്കുമ. രനഗറദവമരണങ്കപിലമ ഏഴുദപിവസമ
സമ്പർകവപിലകപിൽ  കഴപിയണമ.  വദണ്ടുമ  ആർടെപിപപിസപിആർ  പരപികശമധന  നടെത്തണമ.
തുറമുഖത്തപിലൂരടെരയത്തുന്നവർക്കുമ ഇവ ബമധകമമണക്സ് . 

(കദ., 25/02) 

കകമവപിഡക്സ് പരപികശമധനയക്സ് രമമലബല് ലമബുകള വരന്നു 
കകമവപിഡക്സ്  നപിര്ണയത്തപിനുള്ള ആര്.ടെപി.പപി.സപി.ആര്.  പരപികശമധനയക്സ്  രമമലബല് ലമബുകള
സജ്ജമമകന്നു.  ദപിവസമ 2000 പരപികശമധന നടെത്തമന് കശഷപിയുള്ള ലമബുകളമണക്സ് സര്കമര്
ആശുപത്രപികളുരടെയുമ  മറമ  പരപിസരത്തു സജ്ജമമക്കുക.   വപിമമനത്തമവളങ്ങളുള്ള ജപിലകളപില്
അനമരമഷ  യമത്രകമരപില്  നപിന്നക്സ്  സമമപപിള  കശഖരപിക്കുന്നതടെകമുള്ള  ചുമതലയുമ  നല്കമ.
സന്ദൂര് രമഡപിരകയര് ലപ്രവറക്സ് ലപിമപിറഡക്സ് എന്ന സമപനരത്തയമണക്സ് രമഡപികല് സര്വദസസക്സ്
കകമര്പ്പകറഷന് ഇതപിനമയപി തപിരരഞ്ഞടുത്തപിട്ടുള്ളതക്സ്.  മൂന്നൂമമസകത്തകമണക്സ്  കരമര്.  സര്കമര്
നപിര്കദശപിക്കു ന്നവര്കമണക്സ് പരപികശമധന നടെത്തുക.  24 മണപിക്കൂറപിനകമ ഫലമ നല്കണമ. 

   (മമ., 26/02) 
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ഉത്തരവമദ ടൂറപിസത്തപിനക്സ് കകരളത്തപിനക്സ് കദശദയ പുരസമരമ 
കകരളത്തപിരന്റ ഉത്തരവമദ  ടൂറപിസമ  പ്രവര്ത്തനങ്ങളകക്സ്  കദശദയ പുരസമരമ.   ഒഡപിഷയപിരല
രകമണമര്കപില് നടെന്ന ഇനധന് രറസ് കപമണ്സപിബപിള രബസക്സ് ഫന്യൂചര് കഫമര്കവര്ഡക്സ് കസറക്സ്
കമറഗറപിയപില്  സുവര്ണ  പുരസമരമ  ലഭപിചതക്സ്.   2017-ല്  ഉത്തരവമദ  ടൂറപിസമ  മപിഷന്
രൂപവത്കരപിച  കശഷമ  ലഭപിക്കുന്ന  പതപിരനമന്നമമരത്ത  പുരസമരമമണപിതക്സ്.   സമസമന
സര്കമരപിരന്റ ജനകദയ ടൂറപിസമ നപിലപമടുകളക്കുള്ള അമഗദകമരമമണപിരതന്നക്സ് ടൂറപിസമ മനപി
കടെകമപള്ളപി സുകരനന് പറഞ. 

   (മമ., 26/02) 

മതധരത്തമഴപിലമളപി സമഘങ്ങളകക്സ് കലമങക്സ് ലലനര് യമനങ്ങള നല്കമ 
ആഴകടെല്  മദന്പപിടെപിത്തത്തപിനക്സ്  മതധരത്തമഴപിലമളപി  സഹകരണസമഘങ്ങളകക്സ്  കലമങക്സ്
ലലനര് യമനങ്ങള നല്കരമന്നക്സ്  മനപി രജ.  കമഴ് സപിക്കുടപിയമ.  ആഴകടെലപിരന്റ അടെപിത്തടക്സ്
ഇളകമരത  ചൂണ,  ഗപില്രനറക്സ്  എന്നപിവ  ഉപകയമഗപിചക്സ്  മദന്പപിടെപിക്കുന്നതമണക്സ്  കലമങ് ലലനര്
യമനങ്ങള.   പരമ്പരമഗത  യമനങ്ങളപില്  അപകടെകരമമയ  രദതപിയപില്  മദന്പപിടെപിക്കുന്ന
മതധരത്തമഴപിലമളപികരള  സുരക്ഷപിതരമക്കുന്നതപിരന്റ  ഭമഗമമയമണപിതക്സ്.   കബമട്ടുകളുരടെ
നപിര്മമണത്തപിനക്സ്  രകമചപിന്  ഷപിപ് യമര്ഡുമമയപി  ധമരണയമയപി.   നപിര്മമണരചലവക്സ്,  വല,
ഇന്ഷുറന്സക്സ്,  സുരക്ഷമ  ഉപകരണങ്ങള  എന്നപിവയുളരപ്പരടെ  കബമടപിനക്സ്  1.63  കകമടെപി  രൂപ
രചലവക്സ്  വരമ.    ഇതപില്  48  ലക്ഷമ രൂപ  കകന-സമസമന  സര്കമരകള സബ്സപി ഡപി
നല്കമ.   കശഷപിക്കുന്ന  തുക  ബമങ്കക്സ്  വമയ്പയമണക്സ്.  മതധരത്തമഴപിലമളപി  പ്രമഥമപിക
സഹകരണസമഘങ്ങളപില്  അമഗങ്ങളമയ  പത്തുവദതമ  മതധരത്തമഴപിലമളപികള  അടെങ്ങുന്ന
ഗ്രൂപ്പുകരളയമണക്സ് ഗുണകഭമക്തമകളമയപി രതരരഞ്ഞടുത്തതക്സ്.  

   (മമ., 27/02) 

ജപി.വപി.രമജമയപില് പുതപിയ കളപികളങ്ങള 
കകരളത്തപിരന്റ കമയപികഭമവപികക്സ്  മുതല്ക്കൂടമയപി  ജപി.വപി.രമജമ  സ് കപമര്ട്സക്സ് സ്കൂളപില് നപിര്മപിച
കളപികളങ്ങള കമയപികവകപ്പക്സ് മനപി ഇ.പപി.ജയരമജന് നമടെപിനു സമര്പ്പപിച്ചു.  13  കകമടെപി  രൂപ
രചലവപിടക്സ്  കലമകകമത്തര നപിലവമരമുള്ള കളപികളങ്ങള ഒരകപിയമണക്സ്  സമസമനരത്ത ഏക
കമയപിക വപിദധമഭധമസസമപനമ മുഖമ മപിനുകപിയതക്സ്.  സപിനറപികക്സ് ഫുട്കബമള ടെര്ഫക്സ്, സപിനറപികക്സ്
കഹമകപി കസഡപിയമ, രണക്സ് സപിനറപികക്സ് കവമളപികബമള കകമര്ട്ടുകള, മണ് കവമളപികബമള കകമര്ടക്സ്
എന്നപിവയമണക്സ്  ആദധഘടത്തപില്  നപിര്മപിചപിരപിക്കുന്നതക്സ്.   ഇന്കഡമര്ഹമള  സപിനറപികക്സ്
പ്രതലമമക്കുകയുമ  രമത്രപി  പരപിശദലനത്തപിനമവശധമമയ  ഫ്ളഡ് ലലറകള  സമപപിക്കുകയുമ
രചയ.   മൂന്നക്സ്  കവമളപികബമള  കകമര്ട്ടുകളുമ  ബമസ്ക്കറക്സ്കബമള,  കവമളപികബമള
പരപിശദലനങ്ങളകമയപി  ഓകരമ കബമളഫദഡപിങക്സ് രമഷദനുമ സജ്ജദകരപിചപിട്ടുണക്സ്.  രമജധനര
നപിലവമരത്തപിലമണക്സ്   സപിനറപികക്സ്  ഫുട്കബമള  ടെര്ഫക്സ്  തയമറമകപിയതക്സ്.   കഹമകപി
കസഡപിയത്തപില് ആധുനപിക രദതപിയപിലള്ള സപിമഗര് സമവപിധമനവുമ ഒരകപിയപിട്ടുണക്സ്.  

   (മമ., 27/02) 
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ഓണ്ലലന് ചൂതമടമ നപികരമധപിച്ചു 
ഓണ്ലലന്  ചൂതുകളപി  നപികരമധപിചക്സ്  സമസമന  സര്കമര്  വപിജമപനമപിറകപി.   ചൂതമട
നപികരമധന നപിയമത്തപില് ഓണ്ലലന് ചൂതുകളപിരയയുമ ഉളരകമള്ളപിചക്സ്  രഗയപിമപിങക്സ്  ആക്ടപില്
കഭദഗതപി  വരത്തപി.   പണമ  രവച്ചുള്ള  ചൂതുകളപി  കനരകത്ത  തരന്ന  നപിയമവപിരദ്ധമമണക്സ്.
ഇതപിരനമപ്പമ ഓണ്ലലന് വഴപി പണമമുടെക്കുന്ന ചൂതുകളപിയുമ നപികരമധപിചമണക്സ് പുതപിയ ഉത്തരവക്സ്.
ഓണ്ലലന് ചൂതുകളപിയപില് പണമ നഷരപ്പട ഒകടരറകപ്പര് ആത്മഹതധ രചയ്തപിരന്നു.  ഇതപിരന്റ
അടെപിസമനത്തപിലമണക്സ്  സര്കമര്  നടെപടെപി.   വപിജമപനത്തപിരന്റ  അടെപിസമനത്തപില്
ഓണ്ലലന്  ചൂതമടലസറകള  തടെയമന്  ഇന്റര്രനറക്സ്  കസവനദമതമകളകക്സ്  കപമലദസക്സ്
കത്തുനല്കമ.  ഓണ്ലലന് രഗയപിമപിങക്സ് ആപ്പുകളക്കുമ ഇന്റര്രനറക്സ് കസവനമ തടെയുമ. ഇത്തരമ
ലസറകളകക്സ്  പണമ  ലകമമറുന്നതുമ  തടെയമന്  ഓണ്ലലന്  കപരമന്റക്സ്  കഗറക്സ് കവകളക്കുമ
നപിര്കദശമ നല്കമ. 

   (മമ., 28/02) 

കവമരടടുപ്പക്സ് ഏഴുമുതല് ഏഴുവരര 
കകമവപിഡപിരന്റ  പശമത്തലത്തപില്  ഏപ്രപില്  ആറപിനു  നടെക്കുന്ന  സമസമന  നപിയമസഭമ
തപിരരഞ്ഞടുപ്പപില്  കവമരടടുപ്പക്സ് രമവപിരല ഏഴുമുതല് ലവകപിടക്സ്  ഏഴുവരരയമകപി.  നപിലവപിലപിതക്സ്
ലവകപിടക്സ്  ആറുവരരയമയപിരന്നു.    അതമണക്സ്  ഒര  മണപിക്കൂര്  ദദര്ഘപിപ്പപിചതക്സ്.   മമകവമവമദപി
ബമധപിത  കമഖലയമയപി  കരണത്തപിയ  298  ബൂത്തുകളപില്  ലവകദടക്സ്  ആറുവരരയമണക്സ്
കവമട്ടുരചയമനുള്ള സമയമ. മമകവമവമദപി ബമധപിത ബൂത്തുകളപില് കവമരടടുപ്പക്സ് സമയമ നദടപില. 

   (മമ., 28/02) 

രപമതുജനമകരമഗധമ ഉറപ്പപികമന് അകതമറപിറപി 
രപമതുജനമകരമഗധമ ഉറപ്പുവരത്തമന് വപിപുലമമയപി അധപികമരങ്ങകളമരടെ സമസമനത്തക്സ് പബപികക്സ്
രഹല്ത്തക്സ് അകതമറപിറപി  നപിലവപില്വരമ.   സമസമന,  ജപില,  പഞമയത്തക്സ് തലത്തപിലമണപിതക്സ്.
രപമതുജനമകരമഗധമ ഉറപ്പുവരത്തമന് എവപിരടെയുമ കനമടദസക്സ് കപമലമ നല്കമരത പരപികശമധന
നടെത്തമന് അകതമറപിറപികക്സ് അധപികമരമുണക്സ്.  കഴപിഞ്ഞദപിവസമ ഗവര്ണര് പുറരപ്പടുവപിച കകരള
പബപികക്സ്  രഹല്ത്തക്സ്  ഓര്ഡപിനന്സപിരന്റ  അടെപിസമനത്തപിലമണപിതക്സ്  നപിലവപില്വരക.
ആകരമഗധവകപ്പക്സ്  ഡയറക്ടറമയപിരപിക്കുമ  സമസമന  പബപികക്സ്  രഹല്ത്തക്സ്  അകതമറപിറപിയമയപി
മമറുക.  ഡപി.എമ.ഒ. ആണക്സ് ജപിലമ പബപികക്സ് രഹല്ത്തക്സ് അകതമറപിറപി. ഓകരമ പ ഞമയത്തപിലമുള്ള
പപി.എചക്സ്.സപി.  യപിരല  രമഡപികല്  ഓഫദസര്കമയപിരപിക്കുമ  കലമകല്  പബപികക്സ്  രഹല്ത്തക്സ്
അകതമറപിറപിയുരടെ ചുമതല. 

   (മമ., 28/02) 

*************
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Universities, PSUs to seek government nod for virtual events: MEA
The  Ministry  of  External  Affairs  (MEA)  has  made  the  government’s  prior  clearance
mandatory  for  hosting  international  conferences,  trainings,  and  seminars  online  and  also
forbidden such virtual events on themes related to India’s security, Northeast states, Jammu
and Kashmir, Ladakh or any other issue concerning the country’s “internal matters”.The fresh
set of guidelines, issued in November last  year and part  of the new “approval procedure”
notified by the MEA for organising virtual events,  apply to all  government ministries and
departments,  Public  Sector  Undertakings,  public-funded  universities,  and  organisations
controlled and run by the Union and state governments.The organisers of the virtual event will
now have to approach their respective “administrative secretary” for approval regarding the
theme and the list of participants. For instance, a Central university keen on hosting an online
international conference will have to seek prior clearance from the Ministry of Education. But
matters related to internal matters and security will be a no-go area.The new approval process
has the academic community worried. 

(I.E., 01/02)

India hands over mobile harbour cranes to Chabahar port authorities
India on Sunday formally handed over two 140-tonne mobile harbour cranes to the authorities
of the Chabahar port in Iran and both sides reviewed their overall cooperation in developing
the transit hub.Located in the Sistan-Balochistan province on the energy-rich Iran's southern
coast, the port is being developed by India, Iran and Afghanistan to boost trade ties. An Indian
delegation, led by Joint Secretary (Pakistan-Afghanistan-Iran) in the External Affairs Ministry
JP Singh handed over the cranes, according to Indian Embassy in Iran.The first phase of the
project  was inaugurated  in  December  2017.  It  is  learnt  that  both  sides  also reviewed the
overall cooperation in developing the port which is being increasingly seen as a fulcrum of
connectivity to Central Asia.Last month, India, Iran and Uzbekistan held their first trilateral
talks to explore ways for joint use of the port for trade and enhancing regional connectivity.
The  trilateral  meeting  took  place  in  the  backdrop  of  India  pitching  for  participation  of
Uzbekistan in the International North South Transport Corridor (INSTC) project.The INSTC is
a  7,200-km-long  multi-mode  transport  project  for  moving  freight  among  India,  Iran,
Afghanistan, Armenia, Azerbaijan, Russia, Central Asia and Europe.

(N.I.E., 01/02)

Focus on clean air, govt earmarks Rs 2,217 cr for 42 urban centres
The budget has focused primarily on clean air in the environment sector – with its objectives
spanning  across  ministries  and  sectors,  from  National  Clean  Air  Programme  under  the
Ministry of Environment, Forest and Climate Change to the ministries of Power, New and
Renewable Energy and Urban Affairs.Finance Minister Nirmala Sitharaman announced that
the  government  has  earmarked  Rs  2,217  crore  for  42  urban  centres  with  a  million-plus
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population  to  focus  on clean  air.The minister  had made a  similar  announcement,  with  an
allocation of Rs 4,400 crore for cities above one million population. But hit by Covid-19,
disbursement only started in the later part of this year, say experts.It is important to focus on
urban centres so this announcement is welcome, but as we know from our recent experience,
budgets need to be in line with regional air sheds – such as the NCR air shed. The policy also
needs to be performance-linked so that the disbursal of funds is effective,” says Anumita Roy
Choudhury, air pollution expert at the Centre for Science and Environment.“These funds come
mainly as a recommendation of the 15th Finance Commission and are directly disbursed to
urban local bodies for a five-year period with the intention of reducing 5 per cent air pollution
annually, which is in keeping with the goals of the National Clean Air Programme, to reduce
air pollution between 20-22 per cent by 2024.’’ 

(I.E., 02/02)

Gaganyaan's first unmanned launch slated for December 2021: Sitharaman
The launch of  the first  unmanned mission  of  Gaganyaan is  slated for  December,  Finance
Minister  Nirmala  Sitharaman  said  on  Monday.The  mission  was  originally  scheduled  for
launch in December 2020 but had to be postponed due to the coronavirus pandemic.In her
budget speech, Sitharaman said as part  of Gaganyaan, India's  manned space mission,  four
Indian  astronauts  are  being  trained  on  generic  space  flight  aspects  in  Russia."The  first
unmanned  launch  is  slated  for  December  2021,"  Sitharaman  said.The  Rs  10,000  crore
Gaganyaan mission aims to send a three-member crew to space for a period of five to seven
days by 2022 when India completes 75 years of independence.The ISRO had started planning
for the mission accordingly.The first unmanned mission was planned in December 2020, the
second  unmanned  mission  in  June  2021.The  final  and  the  main  component,  the  manned
mission of Gaganyaan, was scheduled six months later in December 2021, much before the
2022 deadline.ISRO had earlier indicated that there would be a delay in several missions as
the space body's work has been hit by disruptions due to the coronavirus pandemic.Among the
major projects that have been affected are Chandrayaan-3 and Gaganyaan.Chandrayaan-3, the
third mission to the moon, was scheduled in late 2020.Staff members from ISRO's different
centres were infected with COVID-19 during the pandemic and only essential and process-
related  work was going on.The related  industry  was also  affected  due to  the  coronavirus
lockdown.

                                                                                              (N.I.E., 02/02)

Jal Jeevan Mission to revive urban water bodies
The  urban  water  supply  mission  announced  in  the  Budget  on  Monday  would  include
rejuvenation of water bodies as well as 20% of supply from reused water, the Housing and
Urban  Affairs  Ministry  said  on  Tuesday.In  a  statement,  the  Ministry  said  there  was  an
estimated gap of  2.68 crore  urban household tap connections  that  the Jal  Jeevan Mission
(Urban) [JJMU] would seek to bridge in all 4,378 statutory towns. The Mission would also
aim to bridge the gap of 2.64 crore sewer connections in the 500 cities under the existing Atal
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Mission for Rejuvenation and Urban Transformation (AMRUT).The mission would include
rejuvenation of water bodies to boost the sustainable freshwater supply and creation of green
spaces.“JJM(U) will promote circular economy of water through development of city water
balance plan for each city focusing on recycle/reuse of treated sewage, rejuvenation of water
bodies and water conservation,” it said.The Ministry said 20% of the water demand would be
met with reused water. The total expenditure on the mission would be 2.87 lakh crore over₹
five years.The Ministry said the MetroNeo and MetroLite technologies, which are cheaper
than conventional Metros, mentioned in the Budget were already being considered.

(H., 03/02)

‘Let HCs decide first’: Supreme Court on conversion law plea
The Supreme Court Wednesday declined to entertain petitions challenging the constitutional
validity of the religious conversion laws enacted by Uttar Pradesh and Uttarakhand saying it
would like the state High Courts, where similar petitions are pending, to decide first.“We are
on a question of jurisdiction. The Allahabad and Uttarakhand High Courts are hearing this. We
will have the benefit of the HC judgment”, a bench of Chief Justice S A Bobde and Justices A
S Bopanna and V Ramasubramanian said, adding that this was why it had earlier rejected a
plea by the Uttar Pradesh government to transfer all such pending matters to the Supreme
Court.Senior  advocate  Sanjay  Parikh,  appearing  for  a  petitioner,  said  innocent  people  are
being targeted under the laws and that Madhya Pradesh and Gujarat were also about to bring
similar laws. “We are not disputing the importance but we are saying let the HC complete
hearing it”,  responded the CJI. The SC asked the petitioners, Advocate Vishal Thakre and
People’s Union for Civil Liberties, who had challenged The Uttarakhand, Freedom of Religion
Act, 2018 and The Uttar Pradesh Prohibition Of Unlawful Conversion Of Religion Ordinance,
2020 to approach the concerned High Court and allowed them to withdraw their pleas. The
plea by Thakre and others contended that the laws “curtail the Fundamental Rights of the
citizen  of  India…disturbs  the  Basic  Structure  of  the  Constitution  as  laid  down  by  the
Law”.Their  plea  says  the  Act  and  the  ordinance  are  “against  the  provisions  of  Special
Marriage Act, 1954 and it will create fear in the society” as even those who are not a part of
any such activity can be falsely implicated.

(I.E., 04/02)

Parliament  panel  raises  concerns  over  creating  national  DNA database  as  proposed
under new bill
A parliamentary panel has raised concerns over building a national database of crime scene
DNA profiles as proposed under a new bill, saying it will include virtually everyone as DNA is
left at such spots before and after the incident by several people who may have nothing to do
with the case.The DNA Technology (Use and Application) Bill,  2019, seeks to establish a
National DNA Data Bank and Regional DNA Data banks to store and maintain the DNA
profiles in accordance with the provisions relating to the use and access to information, its
retention  and  expunction.  The  32-member  Department  related  Parliamentary  Standing
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Committee on Science and Technology, Environment, Forests and Climate Change, headed by
Congress leader Jairam Ramesh, tabled its report  before Rajya Sabha on Wednesday. Two
members of the panel, Asaduddin Owaisi, a Lok Sabha member from Telangana, and Binoy
Viswam, a Rajya Sabha member representing Kerala, have submitted a dissent note. The bill
seeks  to  address  concerns  related  to  quality,  accuracy,  security  of  data  and  other  related
matters that may arise in the use of DNA technology. The panel also raised concerns about the
DNA data banks. "The risk with a national data bank of crime scene DNA profiles is that it
will likely include virtually everyone since DNA is left at the crime scene before and after the
crime  by  several  persons  who  may  have  nothing  to  do  with  the  crime  being
investigated."There is also DNA to be present of those who were nowhere near crime scene
but bodily material like hair may have been transported to the crime scene inadvertently by a
variety of ways," the report said.

(N.I.E., 04/02)

Maternal Welfare scheme beneficiaries cross 1.75 crore
The  government’s  maternity  benefits  scheme Pradhan  Mantri  Matru  Vandana  Yojana,  has
crossed 1.75 crore eligible women till financial year 2020, the sender informed Parliament. A
total  sum of  Rupees  5,931.95 crore  was paid  to  1.75 crore eligible  beneficiaries  between
financial year 2018 and 2020. Apart from that Rupees 2063.70 crore was disbursed in the
current fiscal to 65.12 lakh women, Minister for Women and Child Development Smriti irani
informed  the  Rajya  Sabha.  Disaggregated  data  on  how  many  of  these  were  unique
beneficiaries, and how many were those receiving different instalment of the scheme was not
provided. According to the Government’s initial estimate, it aimed to reach 51.7 lakh women
per  year  to  the  scheme.  Under  PMMVY,  pregnant  women  and  lactating  mothers  receive
Rupees  5000  on  the  birth  of  their  first  child  in  three  instalments,  after  fulfilling  certain
conditionalities. The direct benefits cash transfer is to help expectant mothers meet enhanced
nutritional requirements as well as to partially compensate them for wage loss during their
pregnancy.

(H., 05/02)

Aero components sector to double to  60,000 cr. by 2024₹
The aero components  sector  in  the  country is  set  to  double from 30,000 crore  today to₹

60,000 crore by 2024, according to Defence Minister Rajnath Singh.On the last day of Aero₹
India  here  on  Friday,  Mr.  Singh said  the  government’s  endeavour  to  bring down defence
imports by at least $2 billion by 2022 would remain.“We have signed 128 Memorandums of
Understanding  (MoU),  19  Transfer  of  Technology  (ToT),  four  handing  overs,  18  product
launches and 32 major announcements, totalling a grand figure of 201 feats. Further, of the 45
Micro, Small and Medium Enterprises (MSME) participating in Aero India, 21 have bagged
orders worth 203 crore. This is a major achievement,” he stated.President Ramnath Kovind₹
visited the show on the last day, witnessed an air display and addressed the gathering.Talking
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of  domestic  defence  manufacturing,  Mr.  Singh  said  that  between  2016  and  2019,  138
proposals worth over $37 billion for domestic manufacturing had been approved.           

(H., 06/02)

Registered unrecognised parties double in last 10 years
The contribution reports of only 78 (3.39%) of the total 2,301 registered unrecognised political
parties are available  in the public  domain for 2018-19, while the reports  of only 82 such
parties (3.56%) for 2017-18 are uploaded on the respective State Chief Electoral Officers’
websites, according to the Association For Democratic Reforms (ADR).The number of these
parties increased two-fold in the last 10 years, from 1,112 in 2010 to 2,301 in 2019. The figure
spiked disproportionately during the year of parliamentary election. “Between 2018 and 2019,
it increased by over 9.8%, while between 2013 and 2014, it increased by 18%,” said an ADR
report.There are 2,360 political parties registered with the Election Commission of India and
2,301 or 97.50% of them are unrecognised.“Either newly registered parties or those which
have not secured enough percentage of votes in Assembly or General Elections to become a
State  party  or  those  which  have  never  contested  in  elections  since  being  registered  are
considered unrecognised parties,” it said. Such parties don’t enjoy all the benefits extended to
the recognised parties. The reports analysed by the ADR declared 6,860 donations worth Rs.
65.45 crore during 2018-19 and 6,138 donations of Rs. 24.6 crore for 2017-18. The Apna Desh
Party of Uttar Pradesh declared the highest donations for both financial years, involving Rs.
65.63 crore.In 2017-18, only 39 registered such parties had submitted contribution reports
before the due date and in 2018-19, only 38 did so.

                                                                              (H., 06/02)

NITI Aayog study to track economic impact of green verdicts
The NITI Aayog — the government's apex thinktank — has commissioned a study that seeks to
examine the “unintended economic consequences” of  judicial  decisions that have hindered and
stalled big-ticket projects on environmental grounds.A perusal of the document appears to suggest
that judgments that negatively impact major infrastructure projects don't adequately consider the
economic fallout — in terms of loss of jobs, revenue. Doing so, it reckons, would contribute to
public discourse among policymakers for promoting an “economically responsible  approach by
judiciary” in its decisions.The project brief, a copy of which has been viewed by The Hindu, says
that it intends to examine five major projects that have been “impacted” by judicial decisions of the
Supreme Court or the National Green Tribunal. It plans to do this by interviewing people who've
been affected by the closure of the projects, environmental campaigners, experts and assessing the
business impact of closure.Projects to be analysed include the construction of an airport in Mopa,
Goa; cessation of iron ore mining in Goa and, the shutting down of the Sterlite copper plant in
Thoothukudi,  Tamil  Nadu.  The  others  are  decisions  by  the  NGT involving  sand  mining  and
construction activities in the Delhi National Capital Regions.                                           

(H., 07/02)
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After oils, FSSAI caps transfats in foods
The FSSAI has amended its rules to put a cap on trans fatty acids (TFAs) in food products just
weeks after it tightened the norms for oils and fats.“Food products in which edible oils and
fats are used as an ingredient shall not contain industrial trans fatty acids more than 2% by
mass of the total oils/fats present in the product, on and from 1st January, 2022,” said the
revised regulations notified recently and made public on February 5.In December, the FSSAI
had capped TFAs in oils and fats to 3% by 2021, and 2% by 2022 from the current levels of
5%.“The 2% cap is considered to be elimination of trans fatty acids, which we will achieve by
2022. We are happy to say that we will be reaching this goal a year sooner than the WHO
deadline. We have held eight meetings with industry stakeholders and they are onboard to
implement the rules,” FSSAI CEO Arun Singhal told.

 (H., 07/02)

 Afghanistan gets Covishield doses
Afganistan received a large consignment of COVID-19 vaccines from India on Sunday.  A special
Indian aircraft carrying 500,000 does of the Covishield vaccine from Mumbai reached Kabul,
where officials of Afghanistan's Helth Ministry took charge of the consignment. The India made
vaccine is the first  to reach Afghanistan as the country battles the pandemic.  "Made in India
vaccines reach Afghanistan, (We) stand with our friends, asways," External Affairs Minister S.
Jaishankar said in a social media message.  The vaccine, made by the Serum Institute of India,
has already been supplied to Nepal, Bhutan, Banglades, Myanmar, Sri Lanka and the Maldives in
South Asia.  Ghulam Dastagir  Nazari,  head  of  the  immunisation  programme  at  the  Health
Ministry in Kabul, said the vaccines will be kept in storage till the country receives emergency
approval from the World Health Organization (WHO).

(H., 08/02)

Men access mental health helpline more
Seventy per cent of callers to a mental health rehabilitation helpline launched, in September
2020 by the Social Justice and Empowerment (SJE) Ministry, were men according to an internal
report  of  the  Ministry  accessed  by  The  Hindu.  about  32% of  those  who reached out  were
students.  The Kiran helpline (1800-599-0019) of the Department of Empowerment of Persons
with Disabilities  (DEPWD) of  the Ministry was  launched on September 7 by SJE Minister
Thaawarchand Geholt. From September 16, 2020 to January 15, the helpline received 13,550
new calls, of which 70.5% were from females, the report said. A total of 1,618 follow-up calls
were fielded by the mental health professionals of the helpline, it said. The majority of callers
(75.5%) were in the age group of 15 to 40 years, while 18.1% were older, in the 41 to 60 age
group, it said.  Categorising the callers, the report said, 65.9% had "milder nature of distress";
while 26.5% were "moderately distressed" and 7.6% were " severely distressed". The report said
32.3% of the callers were students, 15.2% were self-employed, 27.1% were employed, 23.3%
were unemployed, 1.4% were home makers and 0.7% did not reveal the information.  While
most of the callers (78.2%) sought help for themselves, other parents, siblings, spouse and others
reached out for their parents, siblings, spouse and others.  "Majority the challenges faced by the
callers  were  related  to  anxiety  (28.5%) and depression  (25.5%);  while  few others  included
pandemic-related  challenges  (7.8%),  suicidal  tendency  (2.8%),  substance  abuse  (3.4%)  and
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miscellaneous (32%)," the report said.  Most of the calls were from the North zone (40.32%)
followed by West (27.08%), South (16.99%), East (11.28%) and North East (4.33%), the report
said.An DEPwD official said the number of calls to the helpline had increased to 15,170 till
January 31, while there had been 1,978 followup cases.

 (H., 08/02) 

171 still missing as death toll in Himalayan tragedy rises to 26
The death toll in the Nanda Devi deluge in Uttarakhand’s Chamoli district  went up to 26 on
Monday, even as operations continued for the second day to rescue nearly 35 labourers trapped
inside the 2.5-km-long Tapovan hydel project tunnel filled with slush and debris. A total of 171
persons, including the trapped workers, are still missing.Chief Minister Trivendra Singh Rawat,
who reached Joshimath in the evening to take stock of the situation, said a joint team had entered
130 metres into the tunnel by around 7 p.m. and might take another two to three hours to reach
the  T-point.  Earlier,  Union  Power  Minister  R.K.  Singh also  inspected  the  tunnel.“There  is  a
turning point at 180 metres where we hope to find the workers, as briefed by the NTPC officials.
However, removing the slush is proving to be a time-consuming exercise as only one JCB can
enter and exit at a time. We may explore other options to create access routes to the point where
the labourers are suspected to be stranded,” said a National Disaster Response Force (NDRF)
official.The flash flood in the Alaknanda river system on Sunday washed away the Raini bridge
and cut off 13 villages located close to the border with China.

 (H., 09/02) 

New labour codes to allow 4-day work week
The new labour codes set to be implemented soon would provide companies the flexibility of
reducing the number of working days to four days a week and provide free medical check-ups
to  workers  through  the  Employees  State  Insurance  Corporation,  Labour  and  Employment
Secretary Apurva Chandra said on Monday.Speaking to reporters, Mr. Chandra said the draft
rules under the labour codes are being finalised. He added that most States were in the process
of framing their rules and some, including Uttar Pradesh, Punjab and Madhya Pradesh, would
be ready with their drafts this week.He said the concerns about the working hours going up
from 10.5 hours to 12 hours, with one hour of rest, that arose during consultations had been
addressed.Under the Occupational Safety, Health and Working Conditions Code, 2020 draft
rules, the limit of working hours for a week was 48 hours. Mr. Chandra said this limit was
“sacrosanct” and that employers and workers would have to agree to a change in working
days. “It cannot be forced,” he said.He added that ESIC would provide free medical check-ups
to workers so the employer does not have to bear the costs.

 (H., 09/02) 

Nod for phase 1 trials of Bharat Biotech’s nasal vaccine
A subject expert committee of the Central Drugs Standard Control Organisation (CDSCO) has
given approval  to  Bharat  Biotech to  launch Phase I  clinical  trial  of  an  intranasal  vaccine
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candidate  for  COVID-19.“After  detailed  deliberation,  the  committee  recommended  for
conduct of proposed Phase I clinical trial,” read the minutes of the SEC meeting held earlier
this month. The approval followed the Hyderabad-based vaccine maker presenting its proposal
along with revised  phase I  clinical  trial  protocol  of  the  Chimpanzee Adenovirus  Vectored
COVID-19  Vaccine  (BBV154)  (intranasal)  as  sought  by  the  committee,  at  its  meeting  in
January.The committee had then advised the firm to generate safety and immunogenicity data
in Phase-I clinical trial, with 75 subjects, in the proposed doses as per the protocol.Bharat
Biotech  and  Washington  University  School  of  Medicine  in  St.  Louis  had  announced  a
licensing  agreement  in  September  for  the  nasal  vaccine  candidate,  under  which  the  firm
bagged the distribution rights in all markets except the U.S., Japan and Europe.Founder and
CMD Krishna Ella had been highlighting that the single dose nasal vaccine would be easy to
administer and reduce cost of vaccination since medical consumables such as syringes and
needles would not be required. The company has plans to manufacture the nasal vaccine at its
facility in Genome Valley here.On Aurobindo Pharma’s proposal for conducting Phase II/III
clinical trial of UB-612 vaccine for Covid-19, the SEC said the firm should submit revised
clinical trial protocol for further deliberation. The company had presented the proposal for
conduct of Phase II/III clinical trial along with protocol, animal studies and Phase I clinical
trial report conducted in Taiwan.

(H.,10/02)

Covid closure had big learning impact on primary school students: Study
The prolonged closure of schools due to Covid has had a significant negative impact on the
learning levels of children. The loss in learning is both in terms of curriculum they would have
learnt had the schools remained open and the lessons forgotten from previous years, reveals an
extensive study — ‘Loss of Learning during the Pandemic’ — by Azim Premji University.The
study covered 16,067 primary schoolchildren across five states and found that on an average,
92 per cent of children have lost at least one specific language ability from the previous year
across all  classes.  These  abilities  include  describing  a  picture  or  their  experiences  orally,
reading familiar words, reading with comprehension and writing simple sentences based on a
picture. The  study  which  was  held  in  44  districts  of  Chhattisgarh,  Karnataka,  Madhya
Pradesh, Rajasthan and Uttarakhand revealed that 92 per cent of children in class 2, 89 per
cent in class 3, 90 per cent in class 4, 95 per cent in Class 5 and 93 per cent in Class 6 have
lost this ability.

                                                                                                         (N.I.E., 11/02)

Gaganyaan:  Second  unmanned  mission  planned  in  2022-23  followed  by  human
spaceflight, says government
The human spaceflight module of Gaganyaan will be launched after the second unmanned
mission planned in 2022-23, Union Minister Jitendra Singh said on Wednesday. It was initially
envisaged that the Rs 10,000 crore Gaganyaan mission aims to send a three-member crew to
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space for five to seven days by 2022 when India completes 75 years of independence. "First
unmanned mission is planned in December 2021. Second unmanned flight is planned in 2022-
23, followed by human spaceflight demonstration," Singh said in a written reply to a question
in Lok Sabha. His response also hinted at delay in the last and crucial manned spaceflight. In
her Budget speech, Finance Minister Nirmala Sitharaman had said the first unmanned launch
is slated for December 2021. In the past, Indian Space Research Organisation (ISRO) officials
had pointed to the delay due to the coronavirus-forced lockdown. Singh also said the astronaut
training at Gagarin Cosmonaut Training Center (GCTC), Russia was halted for a period for
nearly  a  month  and  a  half  last  year.  "As  per  COVID 19  protocols  in  Russia  and  health
advisories issued by local authorities, the astronaut training in Gagarin  Cosmonaut Training
Center (GCTC), Russia was halted for a period from 28th March, 2020 to 11th May, 2020. As per
the revised COVID 19 protocols the training of Indian astronauts has henceforth resumed since
12th May, 2020," he said.

    (N.I.E., 11/02)

‘India fastest to reach 70 lakh vaccinations’
In 26 days, India has become the fastest country to finish 70 lakh COVID-19 vaccinations, the
Union Health Ministry said on Thursday.  “It took 27 days for the U.S. and 48 days for the
U.K. to reach the same vaccination figures.  India was alsothe fastest to touch the six million
(60 lakh) mark a few days back.  As of February 11,  till 8 a.m., more than 70 lakh (70,17,114)
beneficiaries have received the vaccination under the country wide exercise,” a press release
from the Ministry said.  As many as 57, 05,228 health care workers and 13,11,886 frontline
workers were vaccinated in 1,43,056 sessions, a Ministry release noted,  Thirteen States and
Union Territories have vaccinated over 65% of the registered healthcare workers, with Bihar
leading with over 79%.  But seven states and Union Territories have reported less than 40%,
with Puducherry at the lowest 17.5%.  Seventeen States and Union Territories reported no
COVID-19 deaths in the past 24 hours.

(H.,12/02)

Revised airfare bands to be in force till March 31
Air  travel  has  become  costlier,  with  the  Union  government  on  Thursday  increasing  the
minimum and maximum fares an airline can levy on a given route with immediate effect.  The
minimum fare on each route has gone up by 10% and the maximum by nearly 30%, according
to  the  order  issued by the Civil  Aviation  Ministry.   The Government  has  been regulating
airfares from May 25, 2020, when domestic flights resumed after the nationwide lockdown.
There are  seven fare bands,  which according to  the duration of  a  flight.  The fare  for the
shortest flight(40 minutes) will now vary from ₹2,200 to ₹7,800 and the longest flight(nearly

4 hour 40 minutes) will cost ₹7,200 and ₹24,200.  The actual cost will be higher with the user

development and security fees and GST.  The government has said the fare bands will  be
temporary, but has extended them several times.  The latest order makes themmandatory till
March 31.

(H.,12/02)
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Over 80 lakh health, frontline workers vaccinated in India
India on Saturday had provided COVID vaccination to over 80 lakh beneficiaries (80,52,454)
till 6 p.m. and also started the second dose of vaccination drive.The country has reported 103
deaths  in  the  last  24  hours  with  six  States  accounting  for  80.58%  of  the  new  deaths.
Maharashtra registered the maximum number of casualties (36). Kerala came next with 18
daily deaths,  while  Karnataka  and Punjab reported  eights  deaths  each,  as  per  information
released by the Health Ministry.It added that in the last 24 hours, 17 States/UTs including
Telangana, Odisha, Jharkhand, Puducherry, Chandigarh, Nagaland, Assam, Manipur, Sikkim,
Meghalaya,  Ladakh  and  Mizoram  have  not  reported  any  new  deaths.India’s  total  active
caseload currently stands at  1.36 lakh and a total  of 1.06 crore (1,06,00,625) people have
recovered so far. In the last 24 hours, 11,395 patients have recovered and got discharged.

(H., 13/02)

SC panel likely to reach out to protesting farmers to take their views on farm laws
After holding meetings with a number of stakeholders engaged in the agriculture sector including
Amul,  ITC  and  Farmer  Producer  Organisations  (FPOs),  the  Supreme  Court-appointed  expert
committee is likely to reach out to protesting farmer unions to take their viewpoints over the three
farm legislations. Top sources said that the committee is expected to invite agitating farmers for
discussion after next week. The protesting farmers under the banner of Sanyukt Kisan Morcha
(SKM) -  has  refused  to  talk to  the committee  -continue  to  protest  at  Delhi’s  borders  -  Tikri,
Singhu, and Ghazipur for over 80 days. On the other hand, BJP MP Subramanian Swamy took to
Twitter on Saturday to criticise the Centre’s treatment of the farmers’ agitation saying the farmers’
agitation may soon become an international issue as human rights groups plan to approach the
International Labour Organisation of the United Nations. He further alleged that Chinese media
are distorting the farmers’ agitation. “Our I&B Ministry should see that it is effectively countered
since  Chinese  media  influence  in  our  neighbourhood  is  considerable  now,”  he  tweeted.The
Committee has held nine rounds of deliberations with stakeholders engaged directly or indirectly
in the agriculture sector so far. The three-member committee has been holding consultations with
stakeholders, both online and in person.

(P., 14/02)

Skill Ministry announces rollout of MG fellowship programme
The Ministry of Skill Development and Entrepreneurship on Saturday said it is rolling out the
Mahatma Gandhi National Fellowship (MGNF) programme in all the districts of the country.
So far the programme was working across 69 districts, and the ministry “is now expanding
MGNF to all remaining districts in the country,” the ministry said in a statement. Fellows
under MGNF will acquire academic expertise and technical competency in understanding the
overall skill ecosystem along with being attached to District Skill Committees, it added. The
ministry has also partnered with Kerala Institute of Local Administration to conduct capacity
building  programmes  for  district  officials  from  Kerala,  Tamil  Nadu,  Puducherry  and
Lakshadweep.  SANKALP  (Skills  Acquisition  and  Knowledge  Awareness  for  Livelihood
Promotion)  is  a  World  Bank  loan  assisted  programme  to  strengthen  the  district  skill
administration and the District Skill Committees (DSCs).
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(P., 14/02)

No FASTag on vehicles? Prepare to shell out double at toll plazas from Feb 16
Have you installed FASTag on vehicles? If not, be prepared to cough up twice the tll fee from
February  16.   On  Sunday,  Union  Transport  Minister  Nitin  Gadkari  said  the  deadline  for
implementation of FASTag would bnot be extended further for vehicle owners.  The Centre
had extended the FASTag deadline from January 1 to February 15.  All lanes in the fee plazas
on national highways will be declared as 'FASTag lane of the fee plaza'  from midnight of
15th /  16th February, said the Ministry of Road Transport & Highways said in a atatement.
“Therefore, as per NH Fee Rules 2008, any vehicle not fitted with FASTag or vehicle without
valid, functional FASTag entering into the FASTag lane of the fee equivalent to two times of
the fee applicable to that category.  

(N.I.E., 15/02)

Inconsistency in distribution of vendor loans, UP top beneficiary
Only about 41 per cent of the 33.69 lakh loan applicants under the PM SVANidhi scheme have
actually  received  them.  West  Bengal  is  at  the  Bottom,  with  less  than  two  per  cent
beneficiaries(only  118  of  6545  applicants  received  loans).   A look  at  government  data
discloses a stark contrast among the states. Uttar Pradesh tops with 3.60 lakh, nearly 48 per
cent  of  the  persons  from  the  state  seeking  loans.  The  Prime  Minister  Street  Vendor’s
AtmaNirbhar  Nidhi  Scheme launched  on  June  1,  2020  aims  at  facilitating  collateral  free
working capital loans of up to Rs 10,000 for one year for about 50 lakh street vendors across
the country. The approved outlay for the scheme is Rs 600 crore. So far, 33,69,678 persons
have applied in eight months and 18,38,870 have been sanctioned the loan. Till date, loans
have been disbursed to  13,82,539 beneficiaries  across  the  country. Telangana is  in  second
position.  Of  the  4.42  lakh  who applied,  2.42  lakh  have  received  the  amount.  States  like
Madhya Pradesh and Maharashtra have also seen a large number of applicants. In Madhya
Pradesh, nearly 2.40 lakh of 3.91 lakh applicants (62 per cent) got the loan.  A government
official  said  that  an  end-to-end  solution  through  an  IT  platform  has  been  developed  in
collaboration with Small Industries Development Bank of India (SIDBI) to handle this.

(N.I.E., 15/02)

Centre announces changes in mapping policy, PM Modi says reforms will unlock 
tremendous opportunities
The Ministry of Science and Technology on Monday announced the "sweeping changes" to
the  country's  mapping policy,  specifically  for  Indian  companies,  to  enable  them to  create
substantial  advances  in  mapping  and  ultimately  empowering  small  businesses.  "What  is
readily available globally does not need to be restricted in India and therefore geospatial data
that used to be restricted will now be freely available in India," the Ministry of Science and
Technology said in a release. Furthermore, the country's corporations and innovators are no
longer subject to restrictions nor do they require prior approvals before they collect, generate,
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prepare,  disseminate,  store,  publish,  update  digital  Geospatial  Data  and  Maps  within  the
territory of India, the release said. "Our government has taken a decision that will provide a
huge impetus to Digital India. Liberalising policies governing the acquisition and production
of geospatial data is a massive step in our vision for an Aatmanirbhar Bharat," the release said.
"Our startups and mapping innovators will be trusted to self-certify, apply good judgement and
be relied upon to demonstrate adherence to guidelines. In addition, measures to promote the
development of Indian geospatial innovations that take advantage of the latest map-making
technologies are proposed," the release further said.

(N.I.E., 16/02)

India to start trials of 160 km strike range Astra missile this year
In a step that would establish its superiority in air  combat over China and Pakistan,  India
would start testing the Astra Mark 2 beyond visual range air to air missile, which would be
capable of taking down enemy aircraft from a range of 160 kilometres. The extended range
Astra Mark 2 would give India an edge over its adversaries and would add more lethality to its
fighter jets in aerial combat, like the one which happened a day after the Balakot airstrikes on
February 26, 2019. "The trial for the Astra Mark would be starting in the second half of this
year and we are hoping to see the missile fully developed by 2022," government officials told
ANI. The next-generation missile is expected to be operational by the next year-end, former
Central  Air  Commander  Air Marshal  SBP Sinha (Retd)  said.  The retired officer  has been
associated with the Astra missile programme for a long time now. The Astra is a beyond visual
range air-to-air missile (BVRAAM), which flies over four times the speed of sound at Mach
4.5. Efforts are now on to integrate the over 100 km strike range missile on the indigenous
fighter aircraft LCA Tejas.  

(N.I.E., 16/02)

Rajnath launches e-Chhawani portal for cantonment residents
At the launch event here, the minister said "With the help of this portal, the people would be
able to get government documents made such as trade license and apply for services such as
water  connectivity."  Public  services  such as  health,  sanitation  and primary  education  in  a
defence cantonment area are provided by the cantonment board concerned, which is a civic
administration body under the Ministry of Defence. Rajnath said "I know very well that the
people living in cantonment board have to face a number of problems...You can sit at home
and get your complaints registered and resolved with the help of this portal." The truth is that
our government wants to make the entire system citizen-friendly, he mentioned. He also said
"We have started this portal so that people do not have to visit government offices again and
again or stand in  a line to resolve their  problems." The portal  is  not  a solution to all  the
problems but it is an effective and important step towards good governance, he noted. The
minister also suggested to the officials of the Cantonment boards that they must take people's
feedback on how well the portal is doing its job in resolving their problems.

(P., 17/02)
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Government launches pilot survey on drinking water in 10 cities
The Union Housing and Urban Affairs Ministry on Tuesday launched a pilot survey to collect
data on drinking water in 10 cities under the Jal Jeevan Mission (Urban). As part of the survey,
‘Pey Jal Survekshan’, data will also be collected on wastewater management and condition of
water bodies in the cities. “As the first step, the ministry has decided to launch the survey in
10 cities, including Agra, Badlapur, Bhubaneswar, Churu, Kochi, Madurai, Patiala, Rohtak,
Surat  and  Tumkur.  Based  on  the  learnings  of  the  pilot,  this  survekshan  (survey)  will  be
extended to all the AMRUT cities,” said Urban affairs secretary Durga Shankar Mishra. Data
on drinking water, wastewater management, non-revenue water and condition of three water
bodies  in  the  city  will  be  collected  through  face-to-face  interviews  with  residents  and
municipal  officials  as  per  the  approved  questionnaire,  on-call  interviews,  water  sample
collection and laboratory testing, and field survey for non-revenue water.The mission will be
monitored  through  a  technology-based  platform  on  which  beneficiary  response  will  be
monitored along with progress and output-outcome.

(N.I.E., 17/02)

India third on list  of countries  with highest cumulative vaccination numbers:  Health
ministry
India is third globally, after the US and the UK, in highest cumulative vaccination numbers,
the Union health ministry said on Thursday. Till 8 am on Thursday, the cumulative vaccination
coverage of healthcare workers (HCWs) and frontline workers (FLWs) against COVID-19 in
the country has crossed 94 lakh, the ministry said. The daily COVID-19  positivity rate has
also seen a constant decline in the last seven days. From 1.89 per cent on February 1, it has
dropped to 1.9 per cent on Thursday, it said. A total of 94,22,228 vaccine doses have been
given  to  beneficiaries  through 1,99,305  sessions  till  8  am  on  February  18,  as  per  the
provisional  report.  These  include 61,96,641  HCWs  (first  dose),  3,69,167  HCWs  (second
dose) and 28,56,420 FLWs (first dose). The administration of the second dose of COVID-19
vaccination started on February 13 for those beneficiaries who had completed 28 days after
receipt of the first dose. The vaccination of the FLWs started from February 2.

                                                                                                          (N.I.E., 18/02)

More fiscal powers for command & deputy chiefs
 The Union Cabinet on Wednesday approved enhanced delegation of financial powers under
capital procurement to deputy chiefs and command chiefs of the armed forces. This will make
upgrades,  modernisation  and refit  quicker  in  the  armed  forces.  This  is  the  first  time that
financial powers have been devolved below the vice chief level for specified items of capital
nature to meet emerging security challenges, said the Ministry of Defence.Orders up to Rs 200
crore have been delegated to Deputy Chief of Army Staff (CD & S)/ MGS (Master General
Sustenance),  COM (Chief  of  Material),  Air  Officer  Maintenance,  Deputy  Chief  Integrated
Defence Staff and Additional Director General Indian Coast Guard. Financial powers up to Rs
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 100  crore  have  been  delegated  to  General  Officer  Commanding-in-Chief,  Flag  Officer
Commanding-in-Chief, Air Officer Commanding-in-Chief at Services Command and regional
commanders, Coast Guard. There are a total of seven commands each in Army and Air Force
and three commands in the Navy. The Coast Guard has two regional commands. The defence
ministry had enhanced the financial powers of the three vice chiefs from Rs 100 crore to Rs
500 crore in 2018.                                                                                                 

(N.I.E., 18/02) 

India to gift 2 lakh vaccine doses to UN peacekeepers
India on Wednesday announced a gift of 2 lakh doses of vaccines to UN Peacekeeping forces.
External Affairs Minister S Jaishankar made the announcement while delivering an address at
the  UNSC Open Debate  on  the  fight  against  Covid. The  minister  also  made a  nine-point
suggestion to effectively tackle the pandemic.The suggestions  include persistence with the
vaccination  drive,  collaboration  on  genomic  surveillance  and  exchange  information,
effectively  addressing  public  resistance  to  vaccines,  improvement  of  public  health
infrastructure  and  building  capacity,  stopping  ‘vaccine  nationalism’  and  promotion  of,
strengthening  of  the  COVAX  to  ensure  equitable  distribution,  urgent  resumption  of
immunization programmes among others. The minister also highlighted five points that were
hampering the fight against the pandemic.

                                                                                                         (N.I.E., 18/02)

Centre issues new Covid guidelines: RT-PCR test must for foreign arrivals
Tests will be mandatory on arrival for passengers coming from the UK, Europe and the Middle
East,  with  the  Centre  issuing  new guidelines  for  international  flight  arrivals  after  mutant
variants of Covid from South Africa and Brazil were detected in India. The new SOP will
come into effect  from February 22.  The latest  guidelines  cover  all  international  travellers
coming  or  transiting  through  flights  originating  in  the  UK,  Europe  and  the  Middle  East.
Though no new strain has been detected in the Middle East, travellers from Brazil and South
Africa  transit  through  the  region  to  reach  India  as  there  are  no  direct  flights  to  the  two
countries. The government has suspended international scheduled flights until February 28.
Overseas flights are currently operated as per air bubble agreements with various countries.
“All international travellers arriving in India will  have to present a negative RT-PCR test,
conducted not more than 72 hours before undertaking the journey,” said the guidelines. For
travellers  coming from destinations  other  than  the  UK, Europe and the  Middle  East,  this
condition will be waived if they are travelling due to exigent circumstances, it said.

                                                                                                          (N.I.E., 19/02)

Modi moots spl visas for docs, nurses in India’s neighbourhood
Prime Minister Narendra Modi on Thursday suggested the creation of special visas for doctors
and nurses in neighbouring countries to help them respond to health emergencies in the region
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more effectively. The prime minister was addressing a workshop, initiated by India, on Covid
management. “Over the past year, our health cooperation has already achieved so much. Can
we now think of raising our ambition further? Can we consider creating a special visa scheme
for our doctors and nurses, so that they can travel quickly within our region during health
emergencies,  on  the  request  of  the  receiving  country?”  he  said.  The  workshop  assumed
significance  as  for  the  first  time  in  years,  Pakistan  attended  an  event  initiated  by  India.
Representatives of Afghanistan, Bangladesh, Bhutan, Maldives, Mauritius, Nepal, Seychelles
and Sri Lanka participated. Modi made a slew of other suggestions, including the creation of
an air ambulance agreement and a platform for collating, compiling and studying data about
the  effectiveness  of  Covid  vaccines  among  the  population.  Recalling  how  a  Covid-19
Emergency Fund was created last year by the SAARC member states, he sought cooperation
 for rapid deployment of vaccines.

    (N.I.E., 19/02)

N440K coronavirus variant spreading more in southern Indian states
A new coronavirus variant with escape ability, N440K, is spreading faster in some states, and
virus mutation will result in new variants, as per a CSIR-CCMB study.  The novel variants that
are worrying many countries globally,  have been identified with only a low prevalence in
India so far. These include the variants with immune-escape E484K mutation and the N501Y
mutation with higher  transmission rate. “However,  their  apparent  low prevalence might be
simply because not enough sequencing has been done. More coronavirus genomes need to be
sequenced across the country to accurately identify the emergence of these and other new
variants”, said Dr Rakesh Mishra, Director, CCMB and corresponding author on the study.
The study also finds that a few novel variants are spreading more in some states of India.  The
recently discovered variants in many countries have raised concerns because of their mutations
in the Spike protein that makes the coat of the virus and come in contact with the human
cells. Some of these coronavirus variants can also be immune-escape, and cause reinfection. 

                                                                                                         (N.I.E., 20/02)

Ministry of Civil Aviation allows drone use to gather agriculture data
The Ministry of Civil Aviation has allowed drone deployment by the agriculture ministry for
remote sensing data collection in 100 districts of the country, for gram panchayat level yield
estimation, under the Pradhan Mantri Fasal Bima Yojana. Earlier, the agriculture ministry had
sought nod for allowing short-listed private agencies to operate drones to capture images of
rice fields  in  these  districts  to  assess  crop yields.  A government  official  said  drone-based
images are important inputs in the models for crop yield estimation and validation. Remote
sensing data captured through drones will help get accurate information on crop conditions
and  losses  to  farmers,  and  shorten  the  time  for  crop  insurance  claims.  Getting  right
information is important at the right time in order to make accurate decisions. Drone data
helps insurance companies and agents to ensure that a farmer gets help in time when in need. 

    (N.I.E., 20/02)
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Over 1 crore COVID vaccine doses administered in India: Health Ministry
Over one crore COVID-19 vaccine doses have been administered in the country till now with
the highest single-day vaccinations of more than 6 lakh jabs given on Thursday, the Union
Health Ministry said on Friday. Of the 1,04,49,942 doses administered, Joint Secretary in the
Union Health Ministry, Mandeep Bhandari, said 70,52,845 vaccine doses were administered to
healthcare workers and 33,97,097 to frontline workers whose vaccination started on February
2. Of the 70,52,845 vaccination doses, 62,95,903 healthcare workers were administered the
first dose, while 7,56,942 healthcare workers were given the second dose.

   (N.I.E., 20/02)

Govt working on ‘one nation, one standard’ for quality product: Goyal
Like  ‘one  nation,  one  ration  card’,  the  Government  is  working to  have  ‘one  nation,  one
standard’ in order to ensure quality products in the country. Reviewing the work of Bureau of
Indian  Standards  (BIS),  Consumer  Affairs,  Food  and  Public  Distribution  Minister  Piyush
Goyal on Saturday said, it’s time to embark on Mission one nation one standard and make
India the leader in setting global benchmarks in setting standards. Goyal said, no one should
feel the need to go abroad to get quality certification. Saying lab testing in India should be of
world standards, Goyal said, modern equipment and latest technologies should be used there.
The  Minister  stressed  that  strength  and  character  of  nation  is  often  exemplified  by  the
standards it sets for the quality of its products and services. Currently, the Bureau of Indian
Standard (BIS) is the only national body that frames standards. It has come out with over
20,000  standards  for  various  products  and  services  so  far.  There  are  also  about  50-odd
agencies that have framed about 400 standards in the country.

(P., 21/02)

UN chief voices appreciation for India's leadership in fight against COVID-19, vaccine 
assistance
UN chief Antonio Guterres has voiced appreciation for India's leadership in the global fight
against  the  coronavirus  pandemic  and its  efforts  to  bring  a  "much-needed supply"  of  the
COVID-19  vaccines  to  the  world  market.  India's  Permanent  Representative  to  the  UN
Ambassador T S Tirumurti tweeted on Saturday that Guterres, in a letter dated February 17,
"extends his personal gratitude" to External Affairs Minister S Jaishankar for "India's offer of
200,000 doses"  of  COVID-19 vaccines  for  UN peacekeepers.  The Secretary-General  says
"India has been a global leader in pandemic response efforts", Tirumurti tweeted, expressing
his gratitude to the UN Chief. In an excerpt of the letter tweeted by Tirumurti, Guterres says,
"Indeed, India has been a global leader in pandemic response efforts having provided critical
medicines, diagnostic kits, ventilators and personal protective equipment to more than 150
countries.  On  Wednesday,  India,  which  has  been  hailed  as  the  pharmacy  of  the  world,
announced the gift of 200,000 COVID-19 doses for UN peacekeepers.

    (N.I.E., 21/02)
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India and China to push for mutually acceptable solution
India and China decided to push for a mutually acceptable resolution of the remaining issues
in a “steady and orderly manner”, during the 10th round of China-India Corps Commander
level meeting. "The two sides agreed to follow the important consensus of their state leaders,
continue their communication and dialogue, stabilise and control the situation on the ground,
push for a mutually acceptable resolution of the remaining issues in a  steady and orderly
manner, so as to jointly maintain peace and tranquillity in the border areas," said a statement
released jointly on Sunday. The two sides had candid and in-depth exchange of views on other
issues along the LAC in the Western Sector and admitted that disengagement at Pangong Tso
area is a significant step towards solving other issues in Eastern Ladakh, which comes in the
Western Sector of the 3,488-km LAC. The official statement said: "The two sides positively
appraised the smooth completion of disengagement of frontline troops in the Pangong Lake
area, noting that it was a significant step forward that provided a good basis for resolution of
other remaining issues along the LAC."

                                                                                                          (N.I.E., 22/02)

Govt to complete defence acquisitions within 2 years, promote  private participation:
Union Minister Rajnath Singh
Defence Minister Rajnath Singh on Monday said that the Centre will make efforts to complete
the pending defence acquisitions within two years and to promote private participation in the
defence  sector.  Addressing  a  Webinar  on  'Budget  Announcements  2021-22',  Singh  said,"
Government of India has brought many reforms in last 6 years. There is a clear focus of the
government  on  'Ease  of  Doing  Business'  to  encourage  foreign  Original  Equipment
Manufacturer  (OEMs),  to  set  up manufacturing units  in  India,  develop joint  ventures  and
promote private participation in the defence sector." "Ministry is also working on bringing
down the delays in timelines of capital  acquisition.  We will  make efforts  to complete the
defence  acquisition  within  2  years,  instead  of  the  existing  3-4  years  being  taken  on  the
average," Defence Minister added. Over the implementation of Union Budget provisions in
the Defence Sector, Rajnath Singh said, "Ministry of Defence aims to achieve a turnover of Rs
1,75,000  Crore  (USD  25  billion)  including  export  of  Rs  35,000  Crores  (US$  5  Bn)  in
aerospace and defence goods and services by the year 2024."

    (N.I.E., 22/02)

Guidelines launched for integrating non-alcoholic fatty liver disease with NPCDCS for
better mgmt
In view of increase in the Non-alcoholic fatty liver diseases in the country,  the Union Health
Ministry  on  Monday  launched  the  operational  guidelines  for  the  integration  of  the  non-
communicable diseases with NPCDCS (National Programme for Prevention and Control of
Cancer, Diabetes, Cardiovascular Diseases and Stroke) for its better management. Dr  Harsh
Vardhan  said,  “NAFLD,  the  abnormal  accumulation  of  fat  in  the  liver  in  the  absence  of
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secondary causes of fatty liver, such as harmful alcohol use, viral hepatitis, or medications is a
serious health concern as it encompasses a spectrum of liver abnormalities, from a simple non-
alcoholic  fatty  liver  (NAFL,  simple  fatty  liver  disease)  to  more  advanced ones  like  non-
alcoholic steatohepatitis (NASH), cirrhosis and even liver cancer. “Globally, NASH caused 40
lakh prevalent cases of compensated cirrhosis in 1990, which increased to 94 lakh cases in
2017.” Underscoring the importance of tackling NAFLD as a step to tackling the country's
burden  of  non-communicable  diseases,  he  noted.  “Epidemiological  studies  suggest  the
prevalence of NAFLD is around 9 per cent to 32 per cent of the general population in India
with  a  higher  prevalence  in  those  with  overweight  or  obesity  and  those  with  diabetes  or
prediabetes. Researchers have found NAFLD in 40 per cent to 80 per cent of people who have
type 2 diabetes and in 30 per cent to 90 per cent of people who are obese,” Harsh Vardhan
said.

(P., 23/02)

India on its way to export weapons to world
Stressing the need for self-reliance in defence manufacturing, Prime Minister Narendra Modi
on Monday said here India is developing its capabilities to produce low cost and high quality
weapon systems to emerge as one of the biggest exporters. Making these remarks in a webinar
organised by the defence ministry, he also invited the private sector to play a major role in
defence production. Defence Minister Rajnath Singh said the ministry has kept aside nearly

₹70,000 crore of the total capital outlay this fiscal to procure weapon systems manufactured in

India. He also said the Government will soon issue a second negative list of items which can
only  be  procured  locally  by  the  Services.  Last  year,  for  the  first  time,  the  Government
introduced a separate allocation for domestic procurement within the defence budget and had

reserved  ₹52,000 crore for 2020-21. “My Ministry has planned to invest, about 63% of the

outlay for 2021-22 on domestic procurement, i.e. about  ₹70,221 crore for domestic defence

procurement during for 2021-22,” Rajnath said at a webinar organised by Depart of Defence

Production and Society of Indian Defence Manufacturers.  The total capital outlay is  ₹1.35

lakh crores. The total budget for the coming fiscal is ₹4.78 lakh crore. Addressing the webinar

on the effective implementation of the Union Budget’s provisions in the defence sector, Modi
listed a series of measures taken by his Government to boost self-reliance in the defence sector
and rued the fact that the country is amongst the biggest defence importers in the world.

    (P., 23/02)

SC farm panel seeks farmers’ views on laws
The  Supreme  Court-appointed  expert  committee  on  Tuesday  held  discussions  with
representatives  of  the All  lndia  Kisan Coordination Committee (AIKCC) and sought  their
viewpoints on the farm legislations. This was the 12th round of meeting of the committee
members  with  stakeholders  engaged  in  the  agriculture  sector.  In  December  last  year,  a
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delegation  of  farmers  led  by  AIKCC met  Agriculture  Minister  Narendra  Singh  Tomar  to
extend support to the farm laws. The meeting came about even as the agitating farmers’ unions
observed ‘pagdi  sambhal  divas’,  have  asked supporters  across  the  globe  to  wear  a  green
pagri/dupatta and post their pictures on social media with the hashtag ‘Go green for farmers’
and decided that five farmers from each Uttar Pradesh village will fast for eight hours daily,
The committee members requested the participating office bearers of AIKCC to give their
detailed views on the three laws -- The Farmers’ Produce Trade & Commerce (Promotion and
Facilitation)  Act,  2020,  The  Farmers  (Empowerment  and  Protection)  Agreement  on  Price
Assurance  and  Farm  Services  Act,  2020  and  Essential  Commodities  (Amendment)  Act,
2020.”All the participating office bearers of All lndia Kisan Coordination Committee gave
their  detailed  views,  suggestions  and  submissions  on  the  three  Farm  Acts,  before  the
Committee,” the committee said in a statement. 

                                                                                                                (P., 24/02)

Modi lauds role of traditional Indian medicines in Covid fight
A day  after  the  Indian  Medical  Association  (IMA)  slammed  Yoga  Guru  Baba  Ramdev’s
Patanjali’s claim that its herbal Coronil tablets are effective against the Covid-19 virus, Prime
Minister Narendra Modi on Tuesday hailed the contribution of traditional Indian medicines in
the fight against the pandemic. He said that the benefits of domestic spices and decoctions
have been noticed by people around the world. “In addition to India’s medicines and vaccines,
the world has witnessed the contribution of our spices and decoctions as well. Our traditional
medicines have established their place in the world,” said Modi during a webinar on budget
implementation to the health sector. The Prime Minister’s remark comes in the backdrop of
amid the controversy surrounding Patanjali’s claim that its Coronil tablets are effective against
the  COVID-19  virus.  Patanjali  had  claimed  that  its  product  is  the  “first  evidence-based
medicine for corona”. In his address, PM Modi lauded the efforts of the Ministry of Ayurveda,
Yoga & Naturopathy, Unani, Siddha and Homoeopathy (AYUSH). “Our network of AYUSH
has done excellent work in the ‘Corona era’. The infrastructure of AYUSH has been useful not
just for human research but also for immunity and scientific research,” he said.“The country
needs wellness centres, district hospitals, critical care units, health surveillance infrastructure,
modern labs and telemedicine. We have to work at every level,” Modi added.

    (P., 24/02)

60+ or 45+ with co-morbidities? Your Covid-19 vaccine jab window opens on March 1
The Union  Cabinet  meeting  chaired  by  Prime  Minister  Narendra  Modi  on  Wednesday
approved the launch of Covid- 19 vaccination for the third priority group from March 1, which
includes people above 60 years and those above 45 years with comorbidities, and involves the
private sector. The vaccines will be administered at 10,000 government facilities free of cost
and at  20,000 paid private  facilities.  The cost  of the vaccines  at  private  hospitals  will  be
decided in three-four days after a meeting with manufacturers and representatives of hospitals,
said Union minister Prakash Javadekar. “From March 1, people above 60 years of age and
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those above 45 years of age with comorbidities will be vaccinated at 10,000 government and
over 20,000 private vaccination centres. The vaccine will be given free of cost at government
centres,” said Javadekar in a press briefing on the Cabinet’s decisions. The government is yet
to  make  public  the  clinical  criteria  for  those  with  underlying  conditions  to  qualify  for
vaccinations against coronavirus but sources in the Union health ministry told this newspaper
that these include diabetes, hypertension, cardiovascular diseases, stroke, cancer and chronic
respiratory diseases.

                                                                                                         (N.I.E., 25/02)

Farmers' protest: Samyukt Kisan Morcha writes to President Kovind, seeks end to 
'repression'
The  umbrella  body  of  protesting  farmer  unions,  Samyukt  Kisan  Morcha  (SKM),  on
Wednesday sent a letter to President Ram Nath Kovind demanding an end to the government’s
‘repression’ against  the farmers and their  supporters.  Hundreds of “innocent” farmers and
others who are supporting their agitation have been lodged in jails and false cases registered
against them. They should be immediately and unconditionally released, the Morcha stated.
Notices being sent by police and other probe agencies to the farmers should also be stopped, it
added. The communication was sent to the President on the occasion of ‘Daman Pratirodh
Diwas’. Several other associated organisations also took up taluka and district-level protests in
hundreds of locations across the country to submit the memorandum to the President, a press
note stated.  The Morcha also welcomed activist Disha Ravi’s release on bail in the ‘toolkit’
case and demanded action against the Delhi Police claiming it  “flouted many norms” and
arrested Disha in an “illegal and extra-constitutional manner”.

    (N.I.E., 25/02)

India sent over 361 lakh anti-coronavirus vaccine doses to various countries: MEA
India has provided 361.94 lakh doses of anti-coronavirus vaccines to various countries, out of
which 67.5 lakh doses have been supplied as grant assistance and 294.44 lakh on commercial
basis,  the  Ministry  of  External  Affairs  (MEA)  said  on  Thursday.  MEA spokesperson  Anurag
Srivastava said the supply of vaccines to countries will continue in the coming weeks and months
in a phased manner but it will be ensured that domestic requirements for the national vaccination
programme are kept in mind. "As of now, we have provided a total of 361.94 lakh doses to various
countries. This includes 67.5 lakh doses supplied under grant assistance and 294.44 lakh doses
under various commercial contracts," he said at an online briefing. India has sent consignments of
anti-coronavirus vaccine doses as gifts to countries such as Bangladesh, Myanmar, Nepal, Bhutan,
the  Maldives,  Mauritius,  Seychelles,  Sri  Lanka,  Bahrain,  Oman,  Afghanistan,  Barbados  and
Dominica.  Countries  which  received  vaccines  on  commercial  basis  include  Brazil,  Morocco,
Bangladesh, Myanmar, Egypt, Algeria, South Africa, Kuwait and the UAE.

(P., 26/02)
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New rules for social media, OTT require right implementation: Nasscom
IT industry body Nasscom on Friday said the new rules for social media, OTT and digital media
players aim to address concerns like grievance redressal,  fake news and online safety,  but will
require the right implementation to ensure that they do not become onerous for the platforms. There
are,  however,  sections  of  the  industry,  including  tech  firm  Mozilla,  which  felt  that  certain
provisions could “harm” freedom of expression. Nasscom noted that technology is becoming all
pervasive  and  it  is  important  that  there  is  responsible  use  and  building  of  technology  for  all
stakeholders government, industry, start-ups and citizens. Nasscom also highlighted it is imperative
that there is a balance between regulation and innovation as the world is in a phase of accelerated
technology shifts. “...Code aims to address many of the concern areas of grievance redressal, fake
news,  online  safety  and  parity  with  existing  laws.  “From  a  user  perspective...  The  option  of
voluntary self-verification of user accounts and the right to receive an explanatory notification on
removal  or  disablement  of  access  and  to  seek  remedy  against  the  action  being  taken  by  the
intermediaries should be helpful,” Nasscom said.

 (P., 27/02) 

SCPCR to conduct seminar for all child commissions across country
The State Commission for Protection of Child Rights (SCPCR) would conduct a two-day seminar
in Uttarakhand inviting the National Commission for Protection of Child Rights (NCPCR) and all
the child rights commissions across the country. Considering the drug addiction among youth a
serious issue in many states of the country, the SCPCR has decided to conduct a two-day seminar
on  March  16  and  March  17,  informed  SCPCR  chief,  Usha  Negi.  The  SCPCR  recently  also
organised a one-day workshop with reformed young addicts and students of various colleges and
universities under the Drug-Free Uttarakhand campaign along with some officials in order to use
worthy  recommendations  to  make  guidelines  against  substance  abuse  at  State  as  well  as  the
national level. She said that the suggestions made in the recent workshop will be sent to the Central
Government for consideration and the same would be done after this two-day seminar in March.
According to her, every state would have some thoughts and plans to tackle the drug addiction issue
which can be shared in the seminar. "Every child commission will share what they have been doing
against drug addiction and rehabilitation in their respective states. The representatives will suggest
various ideas which can be used to make strategies to fight drug addiction across the country," said
Negi.  

 (P., 27/02)

National action plan to boost toy industry: PM 
Prime Minister Narendra Modi on Saturday said the Government has prepared a ‘National Toy
Action Plan’ that includes 15 ministries and departments to make the industry competitive and
provide  it  with a  global  platform.  The Prime Minister  said  the  ancient  toy culture of  the
country reflects the practice of reuse and recycling, which is part of the Indian lifestyle. He
said India has the potential  to take the world back to eco-friendly toys.  The fair  that will
continue  from February  27  to  March  2  aims  to  bring  together  all  stakeholders  including
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buyers, sellers, students, teachers, designers, etc on a virtual platform to create sustainable
linkages and encourage dialogue for the overall development of the industry, according to a
Government statement. Speaking at the India Toy Fair 2021 here that he also inaugurated, the
Prime Minister said the Government has prepared a National Toy Action Plan. It includes 15
ministries and departments to make the industry competitive, ‘Aatmanirbhar’, and to provide
it with a global platform. “This first Toy Fair is not just a business or economic event. This
programme is a link to strengthen the country’s age-old culture of sports and gaiety. India toy
culture  is  as  old  as  the  Indus  Valley  Civilisation.  The  world  has  studied  the  toys  of  the
Mohenjo-Daro and Harappan era,” he said. Prime Minister had in his ‘Ma’am ki baat’ radio
programme also stressed the role played by the toys in shaping mind and reflected on the rich
and varied Indian tradition of toy Making. Addressing the Toy Fair that he inaugurated, the
Prime Minister said that India has given the world some of the most popular games like Chess
and ludo.

(P., 28/02) 

Govt finalises products under scheme to increase farmer income, exports 
The Government on Saturday said it has finalised a list of products from agriculture and allied
sectors that will be promoted in a cluster approach in 728 districts across the country as part of
its  effort  to  boost  farm exports  and enhance  farmers  income.  The agriculture  ministry,  in
consultation  with  food processing  industries  ministry,  has  finalised  the  products  for  ‘One
District One Focus Product’ (ODOFP), an official statement said. Inputs from the States/UTs
and Indian Council of Agricultural Research (ICAR) have also been taken to prepare the list.
“The  products  have  been  identified  from agricultural,  horticultural,  animal,  poultry,  milk,
fisheries and aquaculture, marine sectors for 728 districts across the country,” the statement
said.  

 (P., 28/02)

*************
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ANDHRA PRADESH

Unions oppose move to sell steel plant

The proposed strategic sale of Rashtriya Ispat Nigam Limited (RINL), the corporate entity of
the Visakhapatnam Steel Plant, appears to be heading towards a showdown between the trade
unions  and  the  Union  government.On  Friday,  hundreds  of  VSP employees,  affiliated  to
various trade unions, organised a rally from Kurmannapalem to the Gandhi statue near the
GVMC office, to stage a protest and demand the immediate rescinding of the proposal.The
steel plant was set up after a sustained agitation in the early 1970s under the slogan ‘Visakha
Ukku - Andhrula Hakku’, and 32 persons lost their lives in the struggle. They would not let
the strategic sale happen, said CITU State president Ch. Narasinga Rao.All trade unions such
as CITU, AITUC, INTUC and even YSRC Party Trade Union have joined hands to stage the
protest and they collectively took a decision to oppose the sale.Speaking at the protest camp,
Mr.  Narasinga  Rao  said  that  the  plan  to  privatise  RINL was  sown since  day  one  of  its
inception. But somehow, the employees and the trade unions didn’t allow it to happen.

  (H.,06/02)

Andhra farmers to get app to track consumption, payment

The three power distribution companies (Discoms) — APSPDCL, APCPDCL and APEPDCL —
are set to invite tenders for supply and installation of 17.07 lakh smart energy meters as a part of
Dr YSR Free Agriculture Power Scheme. The three Discoms added additional features including
development  of  mobile  application for farmers  in  the tenders  that have  been sent  for judicial
preview.  Though  the  three  Discoms  had  sent  the  tender  documents  for  judicial  preview  in
November last year, they have added more features and resubmitted them on Tuesday. “We had
included IRDA/Bluetooth, mobile application development for farmers and other features and sent
for judicial vetting. If there are any objections/views, they can be submitted before March 3,”
Chairman  and  Managing  Director  of  APCPDCL J  Padma Janardhan Reddy said.  The mobile
application would be installed for all agriculture connection holders so that the consumer can view
all the details of consumption, payment and other related information.

(N.I.E.,25/02)

ASSAM

Assam recruits 29,701 teachers ahead of polls

The  Assam  government  on  Friday  handed  out  appointment  letters  to  29,701  teachers.
Education Minister Himanta Biswa Sarma claimed that the recruitment drive, timed ahead of
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the Assembly elections, was the largest ever.Of the new recruits, 16,484 had been serving in
non-provincialised schools for years. Some of them barely have two years of service left.The
remaining  13,217  are  fresh  recruits  who  had  cleared  the  Teachers’ Eligibility  Test.“Our
primary responsibility is ensuring education and health to the people. Some of you will attain
the age of retirement soon. The situation created by the previous governments made you waste
the  prime  time  of  your  lives,”  Dr.  Sarma  said  at  the  job  distribution  programme  at  the
Sarusajai  Stadium  in  Guwahati.  Chief  Minister  Sarbananda  Sonowal,  who  attended  the
programme,  said  he  had  made  an  announcement  on  August  15,  2020,  that  the  State
government would give 50,000 jobs.                                                                 

 (H.,06/02)

Assam to take steps to increase pension of State's freedom fighters

Assam Chief Minister Sarbananda Sonowal on Saturday announced that steps would be taken
to increase the monthly pension of freedom fighters in the state to Rs 25,000 and provide them
with free healthcare. At present, freedom fighters of the northeastern state get Rs 21,000 as
pension every month. Sonowal made the announcement during a meeting with representatives
of Asom State Freedom Fighters Association, a government release said. The Chief Minister
also assured them that an initiative would be made for providing Rs five lakh each to the
families of 19 freedom fighters of the state, the release said. He also directed officials to urge
deputy commissioners  to  ensure that  last  rites of the freedom fighters are  conducted in  a
dignified manner.

( P.,21/02)

BIHAR

Bihar Govt to prepare strategy for low carbon development pathway

Bihar is all set to prepare a strategy for climate resilient and low carbon development pathway
with the support of the UN Environment Programme (UNEP). An MoU was signed by the
Bihar Government and UNEP on Friday. While Union Minister of State, Environment, Forest
and Climate Change Babul Supriyo graced the occasion as chief guest on a virtual platform,
the agreement was reached in presence of Bihar Dy Chief Minister Tarakishore Prasad, State
Environment Minister Neeraj Kumar Singh, Principal Secretary to Bihar Government Dipak
Kumar  Singh  (IAS)  and  UNEP  Country  Head  Atul  Bagai  amongst  various  other
representatives from Centre, United Nations, External Affairs Ministry and Bihar Government
at the UN office in national Capital. Satya S Tripathi, UN Assistant Secretary-General was
also present. This UNEP supported initiative by the Government of Bihar will also pave the
way  for  other  States  to  embark  on  this  journey  of  climate  resilience  and  low  carbon
development. 

(P., 13/02)
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Amid rise  in  fuel  prices,  CM Nitsh Kumar asks people  to switch to electric
vehicles in Bihar

Seeing the rise in prices of petrol and diesel in the country, Bihar chief minister Nitish Kumar
suggested an alternative plan that would keep people unaffected at such times. On Tuesday,
Kumar advised people to switch to electric vehicles as their chosen mode of transportation
wherever possible. Speaking to the media, Nitish Kumar admitted the rise in rates of petrol
and diesel and said people would like it if these prices were reduced. Citing his own example,
Nitish said that  he has  been using electric  vehicle  and others should also prefer  the eco-
friendly mode of transportation. “The electric-vehicle is also better for the environment”, he
further added. Nitish Kumar started using an electric vehicle back in 2019 when he reached
the Bihar Assembly in an electric car. The electric car used by CM Nitish Kumar has the
capacity to cover a distance 150 km once it is recharged for four hours. It was bought at the
cost of 11 lakhs and causes almost zero carbon emission. Finding electric cars viable and eco-
friendly, Nitish Kumar has asked the heads of five other government departments to adopt the
use of electric vehicles.

(N.I.E., 17/02)

10 lakh school children dropped out from schools in Bihar due to Covid-19
lockdown

Official data shows that a total of 10 lakh children dropped out of school from various districts
of Bihar due to the COVID-19 lockdown in the state. Six lakh children, enrolled in classes 5
to 6 of government schools, dropped out while four lakh children from classes 8 and 9 left
their  respective  schools.  To  bring  these  students  back  into  classrooms,  the  education
department of Bihar government has decided to launch 'Admission Drive' across the state from
April 1. Sharing this news, Director of Primary Education Department Dr Ranjit K Singh said
that the special admission drive to bring back all dropouts back to school will be carried out
from April. School headmasters, of primary to high school level, have been given the task to
carry out the admission drive on a larger scale to reduce student dropouts. Dr Singh said "we
have also finalised to conduct bridge-courses for all students in schools, whose courses could
not be completed due to lockdown in the state." He further added that the bridge course will
continue for three months between April and June, for all classes.

(N.I.E.,20/02)

'E-Sanjeevani,  Ashwini  portal':  Bihar government launches technology-based
health care services

Bihar on Sunday took a leap in providing health care facilities including telemedicine and
other digital health care platforms as Chief Minister Nitish Kumar inaugrated the services of
E-Sanjeevani, Ashwini portal, the Wonder-App and the Referral Transport Tracking system at
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a function organised by the State Health Department. "Ensuring better healthcare facility to
the people of the state is our prime concern and we have been working on it since came into
power in the state.  The technology based health services started here today will go a long way
in providing good health care facilities to the people," Kumar said after stating the services. A
Memorandum of Understating (MoU) was also signed in th presence of Nitish and CEO of the
Bihar Rural Livelihood Promotion Society (BRLPS) alias JEEVIKA, Bala Murgan D and
Executive Director of Health Services Manoj Kumar for running the first of its kind kitchen
called 'Didi Ki Rasoi' in every government hospitals to provide free foods to admitted patients
and their attendants at cheaper rates.

(N.I.E.,22/02)

1.6 crore school students to be promoted sans exams in Bihar

The Education Department of Bihar, headed by CM Nitish Kumar, will promote the students
of nearly 78,000 government primary, middle and high schools to the next classes. Education
Minister Vijay K Chaudhary told the Assembly on Tuesday that the state government has
taken this decision considering the future of school students in the aftermath of the lockdown.
The number of students to be promoted without appearing in exams will be around 1.66 crore.
The education department has also decided to reopen primary schools for Classed I to V from
March 1. Replying to a question, the Education Minister said higher secondary schools have
opened in 8385 panchayats.

(N.I.E.,24/02)

 CHANDIGARH

PGIMER launches India’s first ‘amputee clinic’

The PGIMER on Monday launched its ‘PGI Amputee Clinic’, the first in India. The clinic, a
collective effort of various experts and departments of the institute, strives to provide social,
mental  and  physical  support  to  its  patients.  PGIMER Director  Prof.  Jagat  Ram formally
inaugurated the clinic, which is being set up to improve amputation patient care by providing a
host of services under one roof and with significant coordination. “The basic intent of this
initiative is to send the amputee as a near normal functional human being to society.”The
Amputee Clinic, he added, would attempt to unify all diverse sections in PGIMER, with some
upgradations where needed, to provide appropriate management to amputees to guide them in
their  path  to  rehabilitation  in  society.  “Some modalities  would  be  worked  out  under  the
initiative to extend financial support for the medical as well as rehabilitation of amputees who
cannot afford the cost,” added Prof. Ram.Prof. M S Dhillon, head, department of orthopaedics,
who spearheaded the initiative, said, “This is the first of its kind clinic in the country and no
such clinic exists elsewhere. Over the last few years, it has been our endeavour to provide
comprehensive care to post-trauma amputees, with various aspects of multidisciplinary care.
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For the last 1.5 years, we have combined all the specialities that help in patient care and rehab
under one roof; we now have formalized this as PGI Amputee Clinic, comprising specialists
from  various  departments  i.e.  orthopaedics,  PMR  (Physical  and  Medical  Rehabilitation),
occupational/  physiotherapy,  prosthetists,  psychologists  and  nursing  department,  who  had
already been providing care, but as individual entities.”                                     

                                                                                                                   (I.E.,02/02)

DELHI

More women have developed antibodies compared to men in Delhi

More women were found to have developed antibodies against COVID-19 compared to men
in the fifth and the largest serological survey done by the Delhi government,  said Health
Minister Satyendar Jain on Tuesday. Many experts and the Minister said the city is getting
closer to attaining herd immunity, but people should still take vaccines as it will provide a
better immune response against the virus and also continue to take all  precautions.  About
56.13%  of  over  28,000  people,  whose  blood  samples  were  collected,  have  developed
antibodies  against  COVID-19,  the  results  show.  This  means  that  56.13%  of  the  people
surveyed  had  caught  the  infection  at  some  point  and  have  recovered  from  it,  Mr.  Jain
said.When a larger part of the population develops antibodies and becomes immune to the
virus, the chain of transmission is broken which reduces the spread of the disease which is
called herd immunity. So, a higher value of sero prevalence is favourable.

                                     (H.,03/02)

Cabinet okays Bill on powers of Delhi L-G

The  Union  Home  Ministry  is  all  set  to  introduce  legislation  in  the  Budget  session  of
Parliament  to  amend  a  1991  Act  pertaining  to  the  powers  and  functions  of  the  Delhi
government and the Lieutenant-Governor (L-G). The proposed legislation received the Union
Cabinet’s approval on Wednesday. The Bill is likely to clearly define the powers of the L-G
and the Delhi government on the lines of the Supreme Court judgment of February 2019. It is
likely to give more teeth to the LG’s office.A Supreme Court Bench of Justices A.K. Sikri and
Ashok Bhushan had, other than the question of services, given a unanimous verdict on the role
of the two authorities.The services plea has been referred to a larger Bench of the court and
the hearing is yet to conclude.In the February 14, 2019 verdict, the court upheld as “legal” the
Ministry’s May 21 and July 23, 2015 notifications authorising the L-G to exercise powers in
relation  to  services  and  directing  the  Anti-Corruption  Branch  (ACB)  police  not  to  take
cognisance of offences against Central government officials.

                     (H.,  05/02)
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Delhi Assembly questions Facebook’s reservation to comply with summons

The  Delhi  Assembly  on  Thursday  questioned  Facebook’s  reservation  to  comply  with  a
summons  issued  by  its  Committee  “to  discuss  peace,  harmony  and  democracy”  in  the
aftermath of the riots which rocked the Capital in February last year. The Assembly said its
summons did no harm compared to the ‘draconian’ actions being taken by the Centre against
some  social  media  platforms.  “The  Delhi  Assembly  is  not  doing  anything  to  Facebook
compared to  what Centre  is  doing with other platforms which is  completely draconian in
nature.  This  is  a  fanciful  case  here,”  senior  advocate  A.M.  Singhvi,  for  the  Assembly,
submitted before a Bench led by Justice S.K. Kaul. The hearing was based on a petition filed
by  senior  Facebook  official  Ajit  Mohan  challenging  the  summons  issued  to  him  by  the
Assembly’s Committee on Peace and Harmony inquiring into the circumstances which led to
the riots. He invoked his right to silence and questioned the jurisdiction of the Committee to
summon a private person under a threat of breach of privilege action against him. Mr. Singhvi
submitted that the earlier notice issued to Mr. Mohan has been withdrawn by the Committee.
A fresh notice has been issued. The court recorded his submission.

                                                                                                                                   (H.,  05/02)

Delhi government eases restrictions on departmental spending

The Delhi government has eased restrictions, which were put on its expenditures after the
coronavirus pandemic crisis aggravated in July.  After a review of the outbreak and its impact
on economic conditions, the Finance Department on Tuesday issued a set of guidelines to
‘streamline the process of expenditure proposals’ made by the various departments. According
to the fresh order, for all expenditures up to Rs 1 crore, within delegated power of secretary or
head of the department; prior relaxation from the finance department is not required.   If the
expenditure proposal is for more than ₹1 crore, the competent authority—Secretary or HoD,
will  place  a  cabinet  note  directly  before  the  council  of  ministers  through  the  concerned
minister. The officials will not need to send the cabinet note to the Finance, Law, and Planning
department  to seek their  ‘views’ anymore. The order  says if  the proposal having financial
implication upto Rs 1 crore, not within delegated power of secretary or head of the department
(HoD) but the finance department, the competent authority will continue to send the proposal
to the finance department for concurrence as per the procedure.

(N.I.E.,11/02)

 GUJARAT

Gujarat Govt brings 30L people under National Food Security Act
The Vijay Rupani Government in Gujarat has added 30 lakh beneficiaries under the food law in
the recent past and it is in the process of identifying more people for coverage under this Act. The
State Government informed this in a review meeting of the implementation of the National Food
Security Act (NFSA), under which 5 kg of wheat and rice are being provided per person per
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month at a highly subsidised rate of Rs 2-3 per kg. Over 80 crore people are covered under this
Act.Union Food  Secretary  Sudhanshu Pandey  reviewed the  NFSA implementation  and  other
allied matters with the Gujarat Government at Gandhinagar, an official statement said. During the
meeting,  he  said  there  is  possibility  of  including  more  beneficiaries  under  the  NFSA.  As
production of both wheat and paddy is higher than annual requirement of foodgrains of Gujarat
State under the NFSA, it was observed that there is potential of augmenting procurement. “It was
emphasised that State Government should target procuring to the extent of annual requirement
which would not only benefit local farmers but also save the transportation cost which is incurred
in bringing food grains from other States,” the statement  said,  adding that the acceptance of
locally cultivated food grains would also be higher among local population.

(P.,21/02)
   HARYANA

Huge turnout of women farmers at mahapanchayats
A huge turnout of women farmers on Sunday marked the mahapanchayats (gatherings) against the
farm laws in Hariyana's Jat belt and among the Meo Muslims of the Mewat region in Rajasthan.
Bharatiya Kisan Union (BKU) leader Rakesh Tikait, addressing the gathering in Hariyana, said
that  the  agitation  was  mass  movement  and  would  not  fail.   The  two  massive  rallies,  held
simultaneously, were addressed by prominent farmer leaders spearheading in agitation, including
BKU (Rajewal) president Balbir Singh Rajewal and BKU general-secretary Yudhvir Singh, apart
from Mr. Tikait. Representatives of khaps, religious leaders, and political leaders were present.
Speaking at Hariyana's Charkhi Dadri, Mr. Tikait said the ongoing agitation was a movement for
farmer's freedom and did not belong to a particular caste or community.

                                                                                                                                     (H., 08/02)

Haryana Government announces exemption in MV tax to autos, cabs operating in NCR, 
incentives for sportspersons

 The Haryana government  decided to grant exemption in motor vehicle tax to auto rickshaws
and taxis operating within the Delhi-national capital region (NCR), an official statement said.
To encourage sportspersons, especially those who are economically weak but have qualified
for  the Olympic Games,  the government  will  be providing them a grant  of  Rs 5 lakh as
"preparation money" for better diet, training and capacity building, it said. The decisions were
taken during a meeting of the state cabinet held here under the chairmanship of Chief Minister
Manohar Lal Khattar. The exemption in motor vehicle tax was granted as per the contract
carriage permit issued by the NCR states other than Haryana under the reciprocal common
transport  agreement (contract carriage),  the statement said.  At present,  auto rickshaws and
taxis  registered in  Haryana and having contract  carriage permits under  the RCTA are not
required to pay tax while entering and operating in NCR states - Uttar Pradesh, Rajasthan and
Delhi - with Haryana being an exception. It will ensure seamless movement of cabs and auto
rickshaws in NCR and provide better and efficient transport services to people, it said.

(N.I.E.,11/02)
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Haryana farmers destroy crop in protest against agri laws

Some farmers  in  Haryana destroyed  their  wheat  crop  in  protest  against  the  Centre's  new
agriculture laws, prompting political and farmer leaders to appeal to them not to resort to such
drastic measures. Some farmers in the state's Karnal, Jind and Ambala districts had destroyed
wheat crops over two to four acres of their land. In Karnal's Mundigarhi village, a farmer
destroyed his wheat crop on four acres on Tuesday. The farmer told reporters that he did it in
protest against the new farm laws. Another farmer at Manakpur village, around 3 km from
Ambala City, flattened his wheat crop over one acre. Gurpreet Singh, who wanted to destroy
the crop over five acres, was prevented from doing so by local BKU leader Gulab Singh.
Gurpreet told reporters that he was annoyed over the attitude of the Union government as it
was not repealing the farm laws. In the past a couple of days, some farmers destroyed their
crop on few patches of land using their tractors, prompting Haryana BKU chief Gurnam Singh
Chaduni to appeal to them not to take such a step. Chaduni appealed to them not to take such a
step, saying the Centre will not be moved by such measures.

(N.I.E.,24/02)

JAMMU & KASHMIR

Trains back on track in J&K after 11 months

After a gap of 11 long months the  local trains in Jammu and Kashmir resumed their services
from  Monday.  These  train  services  remained  suspended  during  covid-19  pandemic.  In
Kashmir valley, the train services between  Banihal to Baramulla were resumed with only one
pair of rail while in Jammu region DMU services were made operational between Pathankot
and  Udhampur.  Majority  of  government  employees  and  local  businessmen  availing  the
services heaved a sigh of relief as they boarded trains to reach their workplaces.  Chief Area
Manager  Northern  Railways in  Srinagar,  Saqib Yousuf  said  initially  only  two trains  will
operate and the number of trains will be increased in the days to come. The local train between
Banihal  and Baramulla  covers  a  distance of  137 km across  16 stations.  Large number of
people  along  the  route  rely  on  the  services  to  commute  in  the  absence  of  proper  road
connectivity. Before the launch of the train services in Kashmir valley, a road opening party
also detected an Improvised explosive device, a few hundred meters away from the Nowgam
railway station near a bridge. Vehicular traffic was also suspended in the area till the teams of
Bomb disposal squad defused the IED in a controlled manner.

(P.,23/02)

JHARKHAND

STEM-Labs to promote innovation in Jharkhand govt schools

To ensure children get the international standard of education and become innovative, STEM-
labs are being developed in government schools of Jharkhand. Focusing on students who have

February 2020 ________________________  News Digest    _______________________53



_____________________________________________News From other States

a knack for math, science, and technology-related subjects, the labs will help impart students
with practical learning and problem-solving ability based on the theories taught in regular
classes.  STEM  is  a  curriculum  based  on  the  idea  of  educating  students  in  four  specific
disciplines  --  Science,  Technology,  Engineering,  and  Mathematics  (STEM)  through  an
interdisciplinary and applied approach. Rather than teaching the four disciplines as a separate
module,  STEM  integrates  them  into  a  cohesive  learning  paradigm  based  on  real-world
applications. Notably, STEM labs have become a norm in developed and developing countries
around the world, but it is yet to become a regular practice in Indian schools. According to
officials, the labs will be open to students in all government schools in the respective block.
After evaluating the impact of this project, similar labs will be set up in all the blocks.

(N.I.E., 16/02)

Saturday, No Car Day from March 13

Municipal Commissioner of Ranchi Mukesh Kumar has appealed to the residents of Capital City to
use bicycles at least one day in a week, on Saturday. This move will ensure that they will be healthy
and  the  environment  of  the  Capital  city  will  be  clean,  he  said  in  at  a  meeting  organized  to
encourage  cycling.  Kumar  said  that  the  program  “Saturday,  no  car”  would  be  started  from
Saturday, 13 March 2021 at Morhabadi ground. Speaking at a meeting based on ‘India Cycle for
Change Challenge’ and ‘Street for People’ programme, at the Municipal Corporation Office, the
Municipal Commissioner revealed the programme on Thursday. Several issues were discussed in
the meeting to make the roads of the capital bicycle friendly and directions were also given to
move towards the solution of problems. The Municipal Commissioner appealing to the people of
the city, the officials and employees of all government, non-government offices said that everyone
should accept bicycle as an urban transport for the city, at least on Saturday. 

(P.,26/02)

 KARNATAKA

Sanctuary tag ideal for Madiwala Lake, but stuck in red tape

In a bid to protect water bodies and biodiversity, the Karnataka Forest Department has penned
a letter to the State Government, requesting it to declare Madiwala Lake as a bird sanctuary
and conservation reserve. The department is also asking the BBMP to return the lake to it so
that it can rejuvenate, protect and maintain the water body.The proposal has been drawn on the
lines of Puttenahalli Lake in Yelahanka, the first and only lake in the city to be declared a bird
conservation reserve. Madiwala Lake is not part of the list prepared by BBMP for rejuvenation
of  water  bodies  under  Bengaluru  Mission  2022.  It  was  not  included  as  the  BBMP lacks
adequate funds to take up revival work of all lakes.The department had worked extensively
with the previous Karnataka Lake Conservation and Development Authority, and Prof C R
Babu — Professor Emeritus CEMDE, School of Environment Studies, University of Delhi,
and former member of the Knowledge Commission — to develop the lake, create another
mini pond towards Sarakki lake.A biodiversity park has also been created at Madiwala Lake
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under the guidance of Prof Babu. Many resident welfare associations had also joined hands
with KLCDA to protect the water body. Bengaluru Urban, Deputy Conservator of Forests, S S
Ravishankar,  said  that  the  move  was  required,  and  the  file  was  stuck  between  various
departments. BBMP DCF V Ranganatha Swamy said though the BBMP has funds for lake-
related work, it will be better if the proposal is implemented by the forest department.

                                                                                                  (N.I.E.,  01/02)

Golden Chariot chugs again

Karnataka’s luxury train Golden Chariot hit the tracks again after a break of more than 3 years
and  reached  Mysuru  on  Sunday  with  the  tourists.The  response  to  the  6N/7D  trip  was
encouraging and the occupancy is high, according to an IRCTC official who said that the next
departure is scheduled for March 21.The train was flagged off from Yeshwanthpur Railway
Station by senior officials of the IRCTC and KSTDC and will cover places of tourist interest
in Mysuru including Bandipur, Halebid, Chikkamagalaru plantations, Hampi, Pattadakal and
Aihole and Goa before terminating at Bengaluru on Saturday.The interiors of the train has
been redone with renovated cabins, new upholstery etc.

                     (H.,  07/02)

Anti-cow slaughter Bill passed in Karnataka

Amid uproarious scenes with Opposition members tearing copies of the Bill and protesting in
the Well of the House, The Karnataka Prevention of Slaughter and Preservation of Cattle Bill,
2020, was passed by voice vote on Monday in the Legislative Council. This was even as the
Opposition Congress and the Janata Dal (S), whose combined strength forms a majority in the
House, demanded a division of vote.It may be recalled that with no support from the Janata Dal
(S), the BJP had failed to get the Bill passed in the council during the last session in December
2020,  forcing  the  government  to  promulgate  an  ordinance.The Bill  was tabled  again in  the
council on Monday.B.K. Hariprasad, Congress MLC, told presspersons that the government had
“bulldozed” its way through and passed the Bill and the Opposition would continue the protest
on Tuesday. Significantly, the Janata Dal (S), that is in alliance with the BJP for the Council
Chairman’s election scheduled to be held on Tuesday, also opposed the Bill

       (H., 09/02)

₹16 crore drug is their only hope of survival
A gene therapy costing  ₹16 crore is the only shot at life for nearly 200 children with Spinal
Muscular Atrophy (SMA) Type 1, a rare genetic disease, in Karnataka.  Last month, the therapy  -
Zolgensma  - was offered free to a 14-month-old baby from Bhatkal(Uttara Kannada) who was
the lucky winner of a lottery through a compassionate access programme by Novartis, the Swiss
drugmaker.  This lottery is held once in two weks for SMA children across the world and doctors
at  Baptist   Hospital,  that has a dedicated paediatric Neuromuscular Service,  are hoping more
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children will benefit.  “The therapy is a one-time infusion that takes about an hour,” Ann Agnes
Mathew, consultant paediatric neurologist and neuromuscular specialist, at Baptist Hospital told.
The Therapy was approved by U.S. regulators in May 2019 and has since then turned into a
miracle drug for this rare disorder that destroys a babys’s muscle control.

(H.,12/02)

Karnataka aims to have Jan Aushadi centres in all govt hospitals

Karnataka may well become the first state in the country to have Jan Aushadi centres in all
government  hospitals.  With  the  Union  Government  planning  to  start  such  centres  in  all
government hospitals across the country, Karnataka is likely to take the lead in taking up the
initiative to make medicines available at affordable prices to more people. Currently, under the
Pradhan Mantri Bhartiya Janaushadhi Pariyojana (PMBJP), there are nearly 7,500 Jan Aushadi
Kendras in the country, of which 850, accounting for over 10 per cent, are in Karnataka. The
State Government is targeting to have 1,000 centres by end of this year. On an average, 20
new Kendras are being opened in Karnataka every month.  Bengaluru Urban district alone has
211 centres, followed by Dakshina Kannada with 76 centres. As on date, the state has recorded
Rs 118 crore business from these centres for the year 2020-21. The government is hoping to
touch  Rs  125-130  crore  turnover  by  the  end  of  March  2021.  The  state  will  have  main
distribution centres at  Bengaluru,  Hubballi,  one in Coastal  Karnataka and also in Kalyana
Karnataka. “Distribution of medicines to centres will be done from here,’’ said the sources.

(N.I.E.,20/02) 

 MAHARASHTRA
Mitwaa sessions in Mumbai to counsel teenagers with HIV
THE MUMBAI District  AIDS  Control  Society  (MDACS),  run  under  the  National  AIDS
Control  Society  (NACO),  has  started  ‘Mitwaa’ – a  counselling  programme that  will  help
teenagers  infected  with  AIDS  deal  with  the  pycho-social  impact  of  the  disease  on  their
lives.At least 821 teens, aged 15 to 19 years, have registered with NACO in Mumbai will be
part of Mitwaa.“I remember meeting a 20-year-old youth two years ago. His parents never
told him he had HIV. When he fell ill and underwent a battery of tests, he came to know that
he was HIV positive. He was furious with his parents for hiding this. Eventually, he developed
suicidal  thoughts  and  refused  medication,”  said  Smita  Ayun  Indalkar,  a  counsellor  at
Babasaheb Kandivali Shatabdi hospital.Indulkar required two weeks to calm him down, then
counselled him to start medicines and explained to his parents the best ways to handle his
mood swings. Both parents were HIV positive and were undergoing medication for over two
decades.  The  youth  eventually  began  taking  medicines  regularly.  This  year,  he  finished
graduation and has started working.There are 19 anti-retroviral therapy (ART) centres, but
only one centre in Sion hospital exclusively deals with paediatric counselling.

                                                                                                          (I.E.,01/02)
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BMC wants to be Mumbai’s sole planning authority

The Brihanmumbai  Municipal  Corporation’s  (BMC) shrinking revenue stream has  caused
concern  for  the  country’s  richest  municipal  body.While  the  agency  has  claimed  that  the
decline in revenues was due to decisions taken to combat the pandemic and provide relief to
the affected sectors, it has also hinted that fellow government agencies, like the Maharashtra
Housing  &  Area  Development  Authority  (MHADA),  are  eating  into  its  revenue  stream.
Therefore, the BMC in its budget has sought to be appointed as the single planning authority
for  Mumbai  City.“As of  now for  Mumbai  City,  apart  from the  Municipal  Corporation  of
Greater  Mumbai  (MCGM),  there  are  other  planning  authorities  such  as  the  Mumbai
Metropolitan Region Development Authority (MMRDA), MHADA, Maharashtra Industrial
Development Corporation (MIDC), Slum Rehabilitation Authority (SRA) and Mumbai Port
Trust etc. These authorities plan the development of the layouts in their possession, while the
MCGM provides all infrastructural facilities such as water supply, sewerage facility, roads,
street lights and SWM services. This leads to the MCGM’s revenue loss and citizens have to
suffer  in  case  of  any  obstacle  that  may  arise  in  the  infrastructural  facilities,”  Municipal
Commissioner Iqbal Singh Chahal said in his budget speech.The Budget estimates for the
financial year 2021-22 for revenue income is proposed to be Rs 27,811.57 crore, which is Rs
636.73  crore  less  than  the  Budget  estimates  of  2020-21.  Last  year,  the  BMC’s  revenue
estimate was Rs 28,448.30 crore, which it has subsequently revised to Rs 22,572.13 crore, a
reduction by Rs 5,876.17 crore.                                

                                                                                                                                   (I.E.,04/02)

Maharashtra unveils caravan policy to boost tourism

In an effort to attract tourists to Maharashtra in a big way, the Shiv Sena-led MVA government
on Wednesday approved its own Caravan policy to promote leisure travel and tourism in the
State.  In  line  with  the  existing  Caravan  tourism policy  of  the  Government  of  India,  the
Uddhav Thackeray dispensation unveiled its own Caravan policy – under which the state-run
Maharashtra  Tourism  Development  Corporation  (MTDC)  will  allow  private  players  to
construct Caravan Parks, accommodations for tourists and operate camper vans in around the
designated tourist destinations. At a weekly Cabinet meeting presided over by chief minister
Uddhav Thackeray  here, the state Cabinet cleared the Caravan Tourism Policy which the state
government intends to implement during the post-Covid-19 period  in an elaborate way. State
Tourism Minister Aditya Thackeray, who is pushing the implementation of the policy, said:
“Caravan  Tourism  will  add  to  the  experiences  offered  by  the  State  government  to  the
tourists”.  The caravan and caravan park professionals shall be trained in marketing, hygiene,
and management  of  the  new niche  sector  through  the  Directorate  of  Tourism.  It  may  be
recalled that the MTDC had released a draft Caravan Tourism Policy in September last year
and sought suggestions and objections from various stake-holders.

(P.,18/02)
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Partial lockdown imposed in parts of Maharashtra

 In view of rising COVID-19 cases, Maharashtra government  has declared partial lockdown in
some parts of the Vidarbha region. Whether the same is to be done in other parts of the state will be
decided over the next eight days. Chief Minister Uddhav Thackeray in an address to the residents
of Maharashtra on Sunday evening said people have to decide whether they want the lockdown or
not? “Covid-19 cases are increasing and this could be the second wave. People should follow social
distancing and use face masks if they don’t want a lockdown again. If the cases continue to rise,
they have to take a call on lockdown in the next eight days,” Thackeray said. In Amaravati, Akola
and Pune, local authorities have declared partial lockdowns. Deputy Chief Minister and Guardian
Minister of Pune, Ajit Pawar said except for essential services, people’s movements are restricted
between 11 pm to 6 am in Pune. He said Pune schools and colleges will remain shut until February
28. The chief minister also announced prohibition of political rallies, social gatherings and large
protests for the next few days. He said every party wants to increase its base, but now they have to
work to contain the spread of the virus.

(N.I.E.,22/02)

Maharashtra govt to launch women empowerment scheme on March 8

In  a  bid  to  empower  women  in  rural  Maharashtra,  the  state  government  on  Wednesday
announced the Mahasamruddhi Mahila Sashaktikaran scheme, which is set to be launched on
March 8. “To boost the confidence of women, we will promote listing the names of wives
alongside their husbands on the 7/12 extract, which is the official agricultural land record of
an  individual  or  family  registered  with  the  state  government’s  revenue  department.  The
inclusion of wives’ names on house property documents will also be promoted,” Maharashtra
Rural  Development  Minister  Hasan  Mushrif  said  on  Wednesday.  While  the  state  Rural
Development  department  will  be  the  nodal  body  for  implementing  the  scheme,  all  other
government departments will also be involved. Under the scheme, which will commence on
International  Women’s  Day,  self-help  groups  will  organise  exhibitions  to  display  rural
women’s work and encourage greater participation across fields. Members of women cells at
the village level and the state rural livelihood mission will also be involved. 

(I.E.,25/02)

 NAGALAND

Nagaland assembly resolves to unitedly work for resolution of protracted Naga 
problem

The Nagaland Legislative Assembly on Thursday adopted a four-point resolution on decades
old  Naga  political  struggle  with  the  60-member  House  resolving  to  work  unitedly  in
facilitating ongoing negotiations for a final solution between the Centre and Naga political
groups.  The  union  government  has  been  holding  two  separate  parleys  with  the  Naga
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negotiators NSCN(IM) since 1997 and Naga National Political Groups (NNPGs) comprising
of seven groups since 2017. The centre signed the framework agreement with NSCN(IM) on
August 3, 2015 and also entered into an agreed position with NNPGs in December 2017.
However, the final conclusion of the talks is yet to be achieved. The assembly resolution on
Naga political issue was moved by Chief Minister Neiphiu Rio and seconded by Leader of
Opposition T R Zeliang following a day-long discussion in the house Tuesday.

(N.I.E.,19/02)

PUNJAB

Punjab 13th State to implement ‘One Nation One Ration Card’

Punjab has become the 13th State in the country to successfully undertake “One Nation One
Ration Card system” reform. The State has become eligible to mobilise additional financial
resources  of  Rs  1,516  crore  rupees  through  Open  Market  Borrowings.  According  to  the
Ministry of Finance, permission for the same was issued by the Department of Expenditure.
The other 12 States which have completed this  reform are Andhra Pradesh,  Goa, Gujarat,
Haryana, Karnataka, Kerala, Madhya Pradesh, Rajasthan, Telangana, Tamil Nadu, Tripura and
Uttar Pradesh. Till now, 17 States have carried out at least one of the four stipulated reforms
and have been granted reform linked borrowing permissions. On completion of One Nation
One  Ration  Card  system reform,  these  13  states  have  been  granted  additional  borrowing
permission of Rs 34,956 crore by the Department of Expenditure. Out of these, 13 states have
implemented the one nation one ration card system, 12 states have done ease of doing business
reforms, 6 states have done local body reforms and 2 states have undertaken power sector
reforms. Total reform linked additional borrowing permission issued so far to the states stands
at  Rs 76,512 crore.  The implementation  of  One Nation One Ration Card  System ensures
availability  of  ration to  beneficiaries  under  National  Food Security  Act  and other  welfare
schemes at any Fair Price Shop across the country.

(P., 14/02)

Punjab implements 301 reforms, reducing 300 compliances
To  give  a  further  boost  to  the  industry  and  trade  in  the  border  state  of  Punjab,  the  State
Government on Thursday maintained that it has successfully implemented 301 reforms while the
reduction of 300 compliances by 17 different departments was in progress. The reforms were part
of the State Reforms Action Plan (SRAP) 2020-21, implemented across different departments. The
state  Chief  Secretary  Vini  Mahajan  reviewed  the  implementation  of  SRAP while  chairing  a
meeting  of  the  concerned  Administrative  Secretaries  on  Thursday.  Mahajan  directed  the
Department  heads  to  ensure  proper  implementation of all  reforms and reduce the  compliance
burden for industries so that Punjab shall lead the country in ‘ease of doing business’ for the
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industry and trade as well as for citizen-centric services providing ‘ease of living’ for the people in
the State. The state Principal Secretary (Industries and Commerce) Alok Shekhar informed that
these 301 reforms have been implemented by the concerned departments and all evidences have
been submitted to the Department for Promotion of Industry and Internal Trade (DPIIT) within the
stipulated time by January 31. The DPIIT will rank the states based on the user feedback against
these  301  reforms  for  which  user  data  from November  1,  2020,  to  April  30,  2021,  will  be
considered. Till date, more than 4,000 satisfied users have been generated across various services
by the respective departments with customer feedback.    

 (P.,26/02)

    TELENGANA

Telangana to submit project report on Nizamabad Spices Park to Centre soon

The government of Telangana has finalised the detailed project report (DPR) for establishing a
Spices  Park  at  Velpur  in  Nizamabad  district  and  will  soon  submit  it  under  the  Trade
Infrastructure for Export Scheme (TIES) to the Ministry of Commerce and Industry.This was
revealed by Spices Board Chairman and Secretary D Sathyan during a virtual Buyer Seller
Meet  (BSM) organised by Spices  Board,  Nizamabad Regional  Office on Wednesday.  The
interactive meet attracted 119 participants,  including the turmeric farmers (sellers). Stating
that  export  of  spices,  especially  turmeric,  has  witnessed  an  upward  trend,  Sathyan  said:
“Telangana’s potential in turmeric cultivation is very high and there is tremendous scope for
increasing the volume of exports.” Earlier in his inaugural speech, MP Dharmapuri Arvind
expressed  delight  at  Spices  Board’s  Regional  Office,  Nizamabad   conducting  the  BSM
programme. He also assured to extend all the required support to the exporters, farmers and
other  stake  holders  for  the  overall  development  of  turmeric  industry.L Venkatram Reddy,
Director of Horticulture and Sericulture of Telangana, said that there is a significant difference
between  the  turmeric  prices  at  Nizamabad  market  and  Sangli  (Maharashtra)  market  and
stressed  the  need to  take  necessary  remedial  measures  to  rectify price  parity.  Meanwhile,
Horticulture Director (Central) A B Remashree said that the ministry’s approval is awaited.

                                                                                                                              (N.I.E.,  04/02)

Telangana announces decision to implement 10% quota for economically weaker sections

Chief Minister K. Chandrasekhar Rao on Thursday announced the State government’s decision to
implement 10%reservation for Economically Weaker Sections in education and employment.The
quota will be implemented for EWS, without any change in the reservation already enjoyed by
other sections, a release of the CMO said.Mr. Rao said an official meeting, presided by him, will
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discuss the issue in a couple of days and issue orders.  He stressed on the necessity for 10%
reservation to EWS in education and employment.The quota for EWS will take the reservations
for various downtrodden sections in the State up to 60%. The State government was already
implementing 50% reservations for SCs, STs and BCs, the release added.

                                                                                                                                     (H., 09/02)

Telangana plans policy for citizens living abroad

A policy to deal with various problems faced by the citizens of Telangana living abroad will
be brought out  soon. In this  regard,  Chief  Secretary Somesh Kumar held a meeting with
officials concerned at  BRKR Bhavan on Tuesday. Many from Telangana have migrated to
various countries across the world, particularly to Gulf countries. The Chief Secretary asked
the  officials  to  give  their  suggestions  for  resolving  the  issues  faced  by  these  NRIs.  The
suggestions would be presented to Chief Minister K Chandrasekhar Rao and Minister for NRI
Affairs  KT Rama Rao, so that an appropriate policy and procedures could be developed.  He
reiterated that Chief Minister was committed to the welfare of the non-resident Telanganites. It
may  be  recalled  that  earlier,  Somesh  Kumar  and  others,  visited  Kerala  to  study  various
schemes and policies brought out by the State for the welfare of those living abroad.

(N.I.E., 17/02)

Telangana Women’s Commission portal defunct

As a result of two years of relentless campaigning by activists and woman volunteers from
across the State, the Telangana government, in November 2020, had launched a portal for the
State Women’s Commission, which was introduced to help women lodge complaints online.
Unfortunately,  several  months  have  passed  since  the  launch,  but  the  portal  remains  non-
functional till date. While officials of the Commission blame technical glitches for the portal’s
inactivity, many women activists allege that the authorities are merely lackadaisical. In July
2018, Hyderabad-based women’s rights activist Spurthi Kolipaka had floated a Change.org
petition urging Minister for Municipal Administration and Urban Development (MAUD) KT
Rama Rao to appoint a chairperson for the State Women’s Commission and to ensure that a
portal was launched to help women register complaints online. The petition was signed by
more than 30,000 persons from across the State. The Commission finally got its own website
in November 2020, and a new chairperson was appointed in January this year. 

(N.I.E.,19/02)

 UTTARAKHAND

197 still missing as Uttarakhand avalanche toll touches 32

The operation to rescue about 35 workers trapped inside a 2.5 km NTPC hydel project tunnel
in  the  Chamoli  district  of  Uttarakhand continued on Tuesday,  while  the  death  toll  in  the
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aftermath  of  what  Union  Home  Minister  Amit  Shah,  described  in  Parliament  as  a  snow
avalanche,  rose  to  32.  More  than  197  people,  including  the  trapped  labourers,  are  still
missing.“It  is  observed  from  the  satellite  data  (Planet  Lab)  of  February  7,  2021,  in  the
catchment of the Rishi Ganga river — at the terminus of the glacier at an altitude of 5,600
metres — a landslide triggered a snow avalanche covering approximately 14-sq.km area and
causing a flash flood in the downstream of Rishi Ganga river,” Mr. Shah told Parliament. He
said  the  avalanche  led  to  a  sudden  rise  in  the  water  level  that  triggered  a  flash  flood,
destroying the functional Rishi Ganga small hydro project of 13.2 MW and also affecting the
under  construction  520  MW NTPC hydro-power  project,  downstream at  Tapovan  on  the
Dhauli Ganga river.While 12 persons were rescued by the Indo-Tibetan Border Police (ITBP)
personnel from a small tunnel at the NTPC project site, 15 were saved at the Rishi Ganga
project on Sunday. Four more bodies were found close to the Rishi Ganga project site on
Tuesday morning.

                                                                                                                                     (H., 10/02)

GLOF threat: Glacial lakes need to be monitored in Uttarakhand

After a study revealed that 16 out of 78 tehsils of Uttarakhand are vulnerable to Glacial Lake
Outburst Floods (GLOF), scientists, experts said that continuous monitoring and assessment is
needed  to  determine  the  threat  factor. According  to  the  inventory  of  Wadia  Institute  of
Himalayan Geology, Dehradun the hill state has total of 1,266 glacial lakes. "All of them are
not a threat. Formation of a glacial lake is a natural process. Among them, the Moraine Dam
poses a threat. But then all Moraine Dam glacial lakes are not dangerous. Only 10-11 may be
at risk," says DP Dobhal, a glaciologist with Waisa institute. The glaciologist explained that all
lakes are not a threat but 10-12 of those in the category of Moraine lake category of the glacial
lakes. "Hemkund Saheb lake is also a glacial lake but it is a stable one. These lakes are part of
the ecosystem which is  in  existence since millennia.  We must be vigilant  about the lakes
which are vulnerable to bursting resulting in GLOF," said Dobhal. Meanwhile, Central Water
Commission is conducting simulation studies on the lake formed in the Rishi Ganga river,
8kms  upstream  from  Raini  village  and  also  examining  the  possibility  of  carrying  out  a
controlled blast to drain out the water. 

(N.I.E., 15/02)

                                                                 UTTAR PRADESH

Ram Temple: Trust launches final drive of fund collection

The  Shri  Ram Janmabhoomi  Teerth  Kshetra  Trust  that  has  been  formed  to  facilitate  the
construction of a Ram temple in Ayodhya started the second phase of the fund collection
campaign on Monday. The Trust claimed to have collected around Rs 300 crore in the last 17
days in the first phase of the mass contact and contribution drive.The second and last phase
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will continue till February 27, which is also the day of Magh Purnima, when the first “holy
bath”  of  the  Kumbh Mela  takes  place.  Sant  Ravidass  Jayanti  will  also  be  observed  that
day.The Trust said the volunteers would go door to door to collect contributions ranging from
Rs 10 to Rs 1,000 and more. According to Trust officials, so far they went to specific and
prominent people interested in donating Rs 2,000 or more. Earlier in the day, kicking off the
second phase from Ayodhya’s Rekabganj area, Trust General Secretary Champat Rai reached
out to local street vendors and appealed for contributions for the construction of the temple.
He said the second phase was started to ensure that people in relatively weaker economic
situations can also participate in the construction of the grand temple. The official in charge of
the  Trust  office  in  Ayodhya,  Prakash  Gupta,  told  The  Indian  Express  that  until  now the
campaign was taking money from prominent people and giving them receipts.

                                                                                                                              (N.I.E.,  02/02)

CM Adityanath launches free tutorial scheme for competitive exam aspirants

Offering  the  youth  of  the  state  coaching  for  various  competitive  exams,  UP CM  Yogi
Adityanath inaugurated the Abhyudaya scheme via video links on Monday. While interacting
with the aspirants, around 5 lakh of whom have already registered for the facility,   the CM
emphasised that the scheme would help aspirants, who were not able to access good study
material  and  other  means,  prepare  for  these  examinations.  “We  will  ensure  holistic
development  by  providing  coaching  facilities  similar  to  that  of  Kota  and  Prayagraj  to
candidates in other parts of the state who are not able to avail those services,” said the CM. He
termed  the  scheme  path  pradarshak  (guiding  light)  for  the  candidates.  “We  decided  to
introduce such a facility when we came across about 30,000 competitive exam prospects stuck
in Kota and Prayagraj due to Covid.” Under the Abhyudaya scheme, free coaching will be
provided by the UP government across 75 districts and 18 divisions. Initially, coaching centres
will  operate  at  divisional  headquarters.  Later,  they  will  be  spread  to  the  districts.  This
programme is aimed especially at those who cannot afford proper coaching due to financial
problems. The coaching institutes will start functioning from Tuesday.

(N.I.E., 16/02)

Atal Bhujal Yojana to be extended across UP

After  the  initial  success  of  the  Uttar  Pradesh  Atal  Bhujal  Yojana,  the  Yogi  Adityanath
Government has decided to extend it across the State. The scheme, which aims at ensuring
public  participation  and  improvement  in  groundwater  conservation  and management,  was
introduced as a pilot project in 10 districts   Mahoba, Jhansi, Banda, Hamirpur, Chitrakoot,
Lalitpur, Muzaffarnagar, Shamli, Baghpat and Meerut. "After getting a favourable response,
the government has decided to implement the scheme in other 65 districts as well. Now, the
scheme will be implemented all over the state," a senior official said. A government order
(GO) in this regard has been issued. It says that barring the work under convergence,  the

February 2020 ________________________  News Digest    _______________________63



_____________________________________________News From other States

budget on other works will be borne by the departmental budget. Out of the 826 blocks in the
state, the scheme was implemented in only 26 groundwater-stressed blocks but from April 1,
2021, all  826 blocks would be covered by this scheme, a government statement said. The
scheme  has  been  designed  with  the  principal  objective  of  strengthening  the  institutional
framework for  participatory  groundwater  management  and for  bringing about  behavioural
changes at the community level for sustainable groundwater resource management.

       (P.,18/02)

Sanskrit schools to provide free meals to under privileged

With the aim to popularise  Sanskrit,  Uttar  Pradesh  Chief  Minister  Yogi  Adityanath has  issued
directives to provide free meals and accommodation to underprivileged students in Sanskrit schools
similar to the Gurukul system. "This step will serve as a solution to all the problems faced by the
school administration in providing food to so many children," a senior official said here on Friday.
He said  for  opening up the  digital  landscape  of  an advanced learning forum for  students,  the
government had also decided to install computers in over 200 Sanskrit schools where computers
are not  installed.  Last  year,  computers were installed by the  UP Sanskrit  Sansthan in  Sanskrit
schools in 72 districts. The remaining schools in the state will be computerised by the Sanskrit
Sansthan this year. "Educational institutions that have a higher enrollment will be upgraded on
priority and the Sanskrit Education Council has started to draft the list of such schools," the official
said. Acharya Dr Vachaspati Mishra, president of Uttar Pradesh Sanskrit Sansthan, Lucknow, said
that  all  educational  institutions  under  the  flagship  of  UP Sanskrit  Sansthan had experienced a
digital upgrade. He appreciated the decision of the state government of issuing press releases in
Sanskrit in order to make the language popular among larger and diverse groups.      

 (P.,27/02) 

Village ponds to be named after meritorious girls

The Yogi Adityanath government in Uttar Pradesh is all set to celebrate this year's International
Women's Day in the most distinctive way to glorify the women of the state by naming village
ponds after talented girl students for one year. The government will also dedicate a plantation drive
in  every  district  to  celebrate  the  noteworthy  role  of  talented  women  of  the  state  in  UP's
development  and  to  encourage  campaigns  like  Beti  Bachao  Beti  Padhao.  "To  glorify  the
achievements of the meritorious daughters of classes 10 and 12, a pond will be renamed after them
for a span of an entire year in every gram sabha," an official said here on Friday. The beautification
of  the  ponds  having  boards  with  the  name  of  meritorious  daughters  will  be  done  under
MGNREGA. The Yogi government,  with its commitment to uplifting the weaker and deprived
women of the state, will also set up women help desks at village, block, tehsil and district levels to
not only address the grievances of women from various sections but also to fulfill their hopes by
finding appropriate solutions for them. "Information related to women rights in the revenue laws
and other online facilities for women will be provided by the Revenue Department," the official

February 2020 ________________________  News Digest    _______________________64



_____________________________________________News From other States

said. The women help desk will also allot land pattas approved in the financial year 2020-21 to the
eligible and needy women coming from rural backgrounds on March 8 the International Women's
Day. The help desk will also distribute free-of-cost copies of khataunis to the registered women
account and co-account holders.       (P.,27/02)

Self-printing of e-stamps allowed for panchayat polls

The Uttar Pradesh government, to prevent the black-marketing of stamp papers during the panchayat
elections, has allowed self-printing of e-stamps of the denominations of Rs 10, Rs 50, Rs 100 and Rs
500. The Stamps and Registration Department has allowed the self-printing of stamp papers. Self-
printing of e-stamp papers will be permitted only for the stamp papers up to Rs 500 only. Official
sources  said  a  huge  demand  for  stamp  papers  was  expected  during  the  panchayat  elections  as
affidavits would have to be filed along with lakhs of nomination papers to be filed by the candidates
for  the  three-tier  panchayat  institutions.  As  per  the  new system formalised  by  the  Stamps  and
Registration Department, the candidates, after depositing the money, can self-print the stamp papers
from the website of the Stock Holding Corporation of India. The candidate will have to make online
payment to the Stock Holding Corporation of India. The person opting for the self-printing of the
stamp papers will have to specify the purpose for which the stamp paper is being purchased.

(P.,28/02)

Financial assistance to MSMEs created 65L private jobs in UP

About 14 per cent of the country's micro, small and medium enterprises (MSME) are operational in UP
and as many as 13 lakh MSME units have been given loans worth Rs 42,700 crore in the 2020-21
financial year. This is for the first time in the history of the state that such a large amount of loan has
been  given  to  the  MSME  sector  in  a  year.  This  has  also  generated  65  lakh  direct  and  indirect
employment opportunities in the private sector. Additional Chief Secretary (MSME) Navneet Sehgal
recently reviewed the steering sub-committee of the State Level Bankers Committee (SLBC) and gave
instructions for early disposal of pending applications for acceptance and distribution at the bank-level
under  various  government  schemes  including  Prime  Minister  Employment  Generation  Programme
(PMEGP),  ODOP Scheme,  Mukhyamantri  Yuva Swarojgar  Yojana (MYSY). Instructions  have also
been given to take necessary action for the disposal of the cases related to banks on the MSME Sathi
app. About 41.16 per cent of bank accounts have been covered under the Pradhan Mantri Suraksha
Bima Yojana (PMSBY) against the total Jan Dhan accounts in UP, according to the additional chief
secretary. "The state government's one gram panchayat, one bank correspondent' programme has started
under which the process of appointment of 58,000 Bank Correspondent Sakhi is underway. In addition,
a loan of over Rs 1.45 crore has been distributed under the annual loan scheme till the end of the current
fiscal," SLBC convenor Brajesh Kumar Singh said.

(P.,28/02)

*************  
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Military stages coup in Myanmar, Aung San Suu Kyi detained

Myanmar military television says the military has taken control of the country for one year.An
announcer on military-owned Myawaddy TV made the announcement Monday morning.State
Counsellor  Aung  San  Suu  Kyi  was  detained  under  house  arrest,  reports  said,  as
communications were cut to the capital.Phone and internet access to Naypyitaw was lost and
Suu Kyi’s National League for Democracy party could not be reached.The US, Australia and
others were concerned by the reports and urged Myanmar’s military to respect the rule of
law.Myanmar lawmakers were to gather Monday in the capital Naypyitaw for the first session
of Parliament since last year’s election.Online news portal Myanmar Now cited unidentified
sources about the arrest of Suu Kyi and the NLD’s chairperson around dawn and did not have
further details. Myanmar Visual Television and Myanmar Voice Radio posted on Facebook
around 6:30 a.m. that their programs were not available to broadcast regularly.The 75-year-
old Suu Kyi is by far the country’s most dominant politician, and became the country’s leader
after leading a decades-long nonviolent struggle against military rule.

(I.E, 01/02)

WHO teams visit Wuhan food market in search of COVID origin clues

A World Health Organisation team looking into the origins of the coronavirus pandemic on Sunday
visited a market known to be the food distribution center for the Chinese city of Wuhan during the
76-day  lockdown  last  year.  The  team  members  were  seen  walking  through  sections  of  the
Baishazhou market, one of the largest wet markets in Wuhan, surrounded by a large entourage of
Chinese officials and representatives. The members, with expertise in veterinarian, virology, food
safety  and  epidemiology,  have  so  far  visited  two  hospitals  at  the  center  of  the  early
outbreak, Wuhan  Jinyintan  Hospital  and  the  Hubei  Integrated  Chinese  and  Western  Medicine
Hospital.  On Saturday, they also visited a museum exhibition dedicated to the early history of
COVID-19.The Geneva-based WHO said on Twitter last  Thursday that the team plans to visit
hospitals and markets like the Huanan Seafood Market, which was linked to many of the first
cases. They also listed the Wuhan Institute of Virology and laboratories at facilities including the
Wuhan Center for Disease Control. The mission has become politically charged, as China seeks to
avoid blame for alleged missteps in its early response to the outbreak. 

(N.I.E, 01/02)

Biden threatens sanctions on Myanmar after military coup

President  Joe  Biden on Monday threatened  new sanctions  on  Myanmar  after  its  military
staged a coup and arrested the civilian leaders of its government, including Nobel laureate
Aung San Suu Kyi.Biden assailed the country’s army for the coup, calling it a “direct assault
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on the country’s transition to democracy and rule of law.” The coup in Myanmar, also known
as  Burma,  has  also  been  roundly  condemned  internationally.The  United  States  removed
sanctions on Burma over the past decade based on progress toward democracy,” Biden said in
a  statement.  “The  reversal  of  that  progress  will  necessitate  an  immediate  review of  our
sanction laws and authorities, followed by appropriate action. The United States will stand up
for democracy wherever it is under attack.Myanmar has been a Western democracy promotion
project for decades and had been a symbol of some success. But over the past several years,
there have been growing concerns about its backsliding into authoritarianism. Disappointment
with Suu Kyi, the former opposition leader, has run high, especially over her resistance to
reining  in  repression  of  Rohingya  Muslims  in  the  country’s  west.  Myanmar  had  been
emerging from decades of strict military rule and international isolation that began in 1962,
and Monday’s events were a shocking fall from power for Suu Kyi, who won the Nobel Peace
Prize in 1991 for her work promoting democracy and human rights.  She had lived under
house arrest for years as she tried to push her country toward democracy and then became its
de facto leader after her National League for Democracy won elections in 2015.

                                                                                                                       (I.E, 02/02)

Google  pays USD 3.8 million to settle  complaint  on pay-hiring bias against
Asians, women

US labor regulators late Monday said Google has agreed to pay $3.8 million to resolve allegations
it discriminated against women engineers and Asian job-seekers. The US Department of Labor
said most of the settlement money will go to 2,565 female employees in engineering positions as
back pay and interest, and to nearly 3,000 women or candidates of Asian descent who were not
chosen  for  engineering  jobs.  Google  said  the  discrepancies  were  turned up during  a  routine
internal analysis and it agreed to the settlement to correct the situation, denying it violated any
laws.“We believe everyone should be paid based upon the work they do, not who they are, and
invest  heavily  to  make our  hiring  and compensation  processes  fair  and unbiased,"  a  Google
spokeswoman said in response to an AFP inquiry. She added that Google has annually analyzed
its  payroll  data  to  look  for  discrepancies  and  was  "pleased"  to  resolve  these  allegations.  An
evaluation  found gender  pay disparities  for  software  engineers  at  Google facilities  in  Silicon
Valley and in Washington state, according to the labor department."Pay discrimination remains a
systemic problem," Jenny Yang, the head of the office of federal contract compliance programs,
said in a release.The agency also said that it uncovered "hiring rate differences" that put female
and Asian applicants at disadvantages for software engineering positions.As part of the settlement,
Google  has  agreed  to  review  its  policies,  procedures  and  practices  related  to  hiring  and
compensation, according to the labor department.Google-parent Alphabet late last year announced
moves to address sexual misconduct in its divisions, putting in place changes worked out to settle
a lawsuit filed by shareholders.

                                                                                                                    (N.I.E, 02/02)
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Biden to sign orders reviewing Trump’s policies on migration

U.S. President Joe Biden, who has begun his second full week in office, will sign executive
orders reviewing - and in some cases rescinding - his predecessor Donald Trump’s policies.
These will include the establishment of a taskforce to unite minor children who had been
separated from their parents at the southern border during the Trump administration, actions
to address migration via  the Southern border and orders regarding legal  migration which
could impact Indian citizens seeking work visas to the U.S.One of Mr Biden’s three executive
orders will create a task force that will make recommendations to him and federal agencies on
how families can be reunited. It will also be required to report to him regularly on how family
separations  can  be  avoided  ,  according  to  statement  from the  White  House.  The  Trump
administration’s  ‘zero tolerance’ policy of detaining adults  as they attempted to  cross  the
southern U.S. border resulted in 3,000 children being taken from their parents in 2018. Six
hundred and eleven of these children are still away from their parents according to a recent
court  filing.Mr  Biden  will  also  order  a  review of  the  Migrant  Protection  Program –  Mr
Trump’s policy to return asylum seekers to Mexico while their applications are reviewed. The
Biden administration had already stopped accepting new entrants into the program. The order
will  also seek to restore the U.S.’s  asylum program.Third,  Mr Biden will  order a “top to
bottom” review of Trump administration regulations that have hampered legal migration, the
White House statement said.

              (H., 03/02)

Myanmar’s Generals tighten control after seizing power
Myanmar’s  Generals  were  in  firm  control  on  Tuesday  after  a  surgical  coup  that  saw
democracy heroine Aung San Suu Kyi detained, although her party issued a defiant demand
she be released and global  outrage built  over  the power grab.Armed troops patrolled the
capital of Naypyidaw, where Ms. Suu Kyi and other National League for Democracy (NLD)
party  leaders  were  detained  in  pre-dawn  raids  on  Monday  just  ahead  of  the  scheduled
resumption of Parliament.Soldiers were also stationed on Tuesday outside the dormitories for
parliamentarians in Naypyidaw, with one NLD MP describing it as “an open-air detention
centre”, though by nightfall some lawmakers said they were free to leave.Ms. Suu Kyi and
President Win Myint remained under house arrest, the lawmaker told AFP.“According to her
neighbour we contacted, she walks sometimes in her compound to let others know she’s in
good  health,”  NLD press  officer  Kyi  Toe  said.Despite  the  intimidation,  a  statement  was
posted on the NLD’s verified Facebook page on Tuesday, calling for the release of Ms. Suu
Kyi’s and others. “We see this as a stain on the history of the State and the Tatmadaw,” it
added, referring to the military by its Burmese name.

 (H., 03/02) 
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Britain  trial  to  test  combining  Pfizer  and  AstraZeneca  vaccines  in  two-shot
regimen

Britain on Thursday launched a trial to assess the immune responses generated if doses of the
COVID-19  vaccines  from  Pfizer  Inc  and  AstraZeneca  Plc  are  combined  in  a  two-shot
schedule. The British researchers behind the trial said data on vaccinating people with the two
different types of coronavirus vaccines could help understanding of whether shots can be
rolled out with greater flexibility around the world.  Initial  data on immune responses are
expected to be generated around June. The trial will examine the immune responses of an
initial dose of Pfizer vaccine followed by a booster of AstraZeneca’s, as well as vice versa,
with intervals of 4 and 12 weeks. Both the mRNA shot developed by Pfizer and Biontech and
the adenovirus  viral  vector  vaccine developed by Oxford University  and AstraZeneca are
currently being rolled out in Britain, with a 12-week gap between two doses of the same
vaccine. It is expected more vaccines will be added to the trial when they are approved and
rolled out. Recruitment for the study starts on Thursday, with over 800 participants expected
to take part, the researchers said. That makes it much smaller than the clinical trials that have
been used to determine the efficacy of the vaccines individually. The trial will not assess the
overall efficacy of the shot combinations, but researchers will measure antibody and T-cell
responses, as well as monitor for any unexpected side effects. Matthew Snape, an Oxford
vaccinologist who is leading the trial, said initial results could inform vaccine deployment in
the second half of the year.

                                                                                                                       (I.E., 04/02)

Rights groups urges world to boycott Beijing Olympics over Uighur crackdown

A coalition of campaign groups issued an open letter Wednesday calling on world leaders to
boycott  the  Beijing  2022  Winter  Olympics  over  China's  rights  record.  The  Games  are
scheduled to begin on February 4 next year, just six months after the delayed summer Tokyo
Olympics, but preparations have been overshadowed by the coronavirus pandemic. China is
also facing global scrutiny over a range of issues, notably the mass internment of Uighur
Muslims in the western region of Xinjiang, and its clampdown in Hong Kong.  About 180
campaign groups signed the open letter, which called on world leaders to boycott the Beijing
Winter Games "to ensure they are not used to embolden the Chinese government's appalling
rights abuses and crackdowns on dissent". The coalition, which includes the World Uyghur
Congress and International Tibet Network, said that since Beijing was awarded the Games in
2015, "President Xi Jinping has unleashed an unrelenting crackdown on basic freedom and
human  rights".   In  a  statement  to  AFP,  the  International  Olympic  Committee  said  that
concerns raised by campaign groups, including over rights,  "were and are raised with the
government and local authorities". China has been under growing pressure, particularly over
the fate of its Uighur minority. Rights groups believe that at least one million Uighurs and
other Turkic-speaking Muslim minorities are incarcerated in camps in Xinjiang. After initially
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denying the camps existed, the Chinese government abruptly acknowledged them, saying they
were vocational training centres aimed at reducing the allure of Islamic extremism.

                                                                                                                    (N.I.E, 04/02)

International Criminal Court convicts Ugandan rebel commander for war crimes

The International  Criminal  Court  on Thursday convicted  a  Ugandan child  soldier-turned-
Lord’s Resistance Army commander of war crimes and crimes against humanity. Dominic
Ongwen,  45,  was  found  guilty  of  61  charges  over  a  reign  of  terror  in  the  early  2000s,
including the first conviction by the ICC for the crime of forced pregnancy.The court said
Ongwen ordered attacks on refugee camps as a senior commander in the LRA, which under
its fugitive chief Joseph Kony waged a bloody campaign in four African nations to set up a
state based on the Bible’s Ten Commandments.“His guilt has been established beyond any
reasonable doubt,” presiding Judge Bertram Schmitt said as he read out the verdict in the
tribunal in The Hague.Ongwen, nicknamed “White Ant”, was convicted of charges including
murder, rape, sexual enslavement and the conscription of child soldiers. He had denied all the
charges.Judges rejected defence arguments that Ongwen was himself a victim, as he had been
abducted by the LRA at  the age of around nine and suffered psychological  damage as  a
result.“The chamber is aware that he suffered much,” Judge Schmitt said. “However this case
is about crimes committed by Dominic Ongwen as a responsible adult and a commander of
the Lord’s Resistance Army.“The chamber did not find evidence for the claim by the defence
that he suffered from any mental disease or that he committed the crimes under duress,” the
Judge said.

             (H., 05/02)

Over 200 arrested in Nepal strike

Over 200 people were arrested on Thursday for their involvement in arson and vandalism
during a general strike called by theNepal Communist Party’s splinter faction-led by Pushpa
Kamal Dahal ‘Prachanda’ that paralysed normal life across the country.The strike was called
by Prachanda-led faction to oppose the appointment of office bearers and members of various
constitutional bodies by Prime Minister K.P. Sharma Oli-led care taker government. Major
markets,  educational  institutions,  offices  and  factories  were  shut  down  while  transport
services  were  disrupted  during  the  strike.The  government  had  mobilised  at  least  5,000
security personnel  in Kathmandu to prevent  any untoward incident.  Only few motorbikes
were seen moving around the capital  city.Over  200 cadres  and leaders  of  the Prachanda-
ledfaction  were  arrested  for  their  involvement  in  vandalism,  arson,  and  other  prohibited
activities in different parts of the country, My Republica newspaper reported.

                                                                                                                         (H., 05/02)
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Hundreds protest in Myanmar amid arrest of key Suu Kyi aide

Several hundred teachers and students protested at a Myanmar university on Friday as the
military  widened  a  dragnet  against  officials  ousted  in  a  coup  that  has  drawn  global
condemnation and the threat of new sanctions.The rally took place after the arrest Win Htein,
a key aide to de facto leader Aung Sang Suu Kyi, who has not been seen in public since being
detained along with President Win Myint.A representative of Ms. Suu Kyi’s National League
for Democracy said on Friday she was being held at her residence in Naypyitaw, the country’s
capital, and was “in good health”.“As far as I know, she’s under house arrest and has not been
taken to another place yet,” NLD press officer Kyi Toe told AFP.Monday’s putsch ended the
country’s 10-year dalliance with democracy that followed decades of oppressive junta rule,
and sparked outrage and calls  by U.S.  President  Joe Biden for  the generals  to  relinquish
power.On Friday, around 200 teachers and students at Yangon’s Dagon University staged a
rally,  where  they  displayed  a  three-finger  salute  borrowed  from  Thailand’s  democracy
movements, and sang a popular revolution song.   

 (H., 06/02)

Indonesia bans ‘hijab’ in schools

Indonesia has banned schools from forcing girls to wear Islamic “hijab” headscarves after the
case of a Christian pupil pressured to cover up sparked outrage in the world’s most populous
Muslim nation. The move was applauded on Friday by activists, who say non-Muslim girls
have been forced for years to wear a hijab in parts of the country.State schools will  face
sanctions if they fail to comply with the edict from Education Minister Nadiem Makarim.
Schools that violate the rules could see their government funding cut, he added.

                                                                                                                         (H., 06/02)

Central Bank of Sri Lanka repays swap line facility with RBI

The Central Bank of Sri Lanka (CBSL) settled a $ 400 million currency swap facility from
the Reserve Bank (RBI) of India last week, meeting the terms that the two countries had
agreed upon. The update sparked speculation in local media that India may have “abruptly
terminated” the agreement, following Colombo’s decision to pull out of a 2019 agreement to
develop  a  Colombo  Port  terminal  jointly  with  India  and  Japan.However,  both  countries
clarified that the developments were not linked. “The CBSL settled its swap facility with
Reserve Bank of India as scheduled. There was no special request from India for a premature
settlement  as  erroneously  reported  by  certain  media  outlets.  Discussions  on  future
collaboration continue,” the Central Bank of Sri Lanka said in a tweet on Friday.

       (H., 07/02)

February 2020  ________________________ News Digest  _________________________71



_______________________________________________International News

China approves second domestic vaccine

China’s drug authorities have given “conditional” approval for a second COVID-19 vaccine,
Sinovac’s  CoronaVac  jab,  the  pharmaceutical  company  said  on  Saturday.The vaccine  has
already been rolled out to key groups at higher risk of exposure to coronavirus but Saturday’s
approval  allows  for  its  use  on  the  general  public.A conditional  approval  helps  speed-up
emergency supply of drugs to market in cases where clinical trials are yet to meet normal
standards but indicate therapies will work.The approval comes after multiple domestic and
overseas trials of the vaccine in countries including Brazil and Turkey, although “efficacy and
safety  results  need to  be further  confirmed”,  Sinovac said in  a  statement.Fellow Chinese
pharmaceutical company Sinopharm received a similar conditional green light in December to
put its vaccine on the market.Sinovac said trials in Brazil had shown around 50% efficacy in
preventing  infection  and  80%  efficacy  in  preventing  cases  requiring  medical
intervention.Sinopharm said in December that its vaccine had a 79.34% efficacy rate, lower
than rival jabs developed in the West by Pfizer-BioNTech and Moderna — with 95 and 94%
rates, respectively.

                                                                                                                         (H., 07/02)

Protests sweep across Myanmar, internet access restored partially
Tens of thousands of protesters poured onto the streets across Myanmar on Sunday in the
biggest anti-coup rallies yet, as an Internet black out failed to stifle growing outrage at the
military's outrage at the military's ouster of elected leader Aung San Suu Kyi.  Some estimates
put  the  number  of  protesters  in  Yangon  at  1,00,000  and  there  were  reports  of  large
demonstrations  in  other  cities  condemning  the  coup  that  brought  Myanmar's  10-year
experiment with democracy to a crashing halt. Backed  by  a  din  of  carhorns,  chanting
protesters in Yangon held up banners saying "Justice for Myanmar", while others waved the
signature red flags of Ms. Suu Kyi's National League for Democracy (NLD) party as they
marched to City Hall.

                                                                                                                         (H., 08/02)

Arab world's first probe nears Mars
The first Arab interplanetary mission is expected to reach Mar's orbit on Tuesday in what is
considered the most critical part of the journey to unravel the secrets of weather on the Red
Planet.  The unmanned space probe-named "Al Amal", Arabic for "Hope"- blasted off from
japan  last  year,  marking  the  next  step  in  the  United  Arab  Emirates'  ambitious  space
programme.  The UAE has plans to launch an unmanned rover to the moon by 2024 and is
also eyeing future mining projects beyond Earth, as well as space tourism.

                                                                                                                         (H., 08/02)

U.S. moves to rejoin UN rights council

The Biden administration is set to announce this week that it will reengage with the much-
maligned U.N. Human Rights Council that former President Donald Trump withdrew from
almost three years ago, U.S. officials said Sunday. The decision reverses another Trump-era
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move away from multilateral organizations and agreements.U..S. officials say Secretary of
State Antony Blinken and a senior U.S. diplomat in Geneva will announce on Monday that
Washington will return to the Geneva-based body as an observer with an eye toward seeking
election  as  a  full  member.  The  decision  is  likely  to  draw  criticism  from  conservative
lawmakers and many in the pro-Israel community.Trump pulled out of the world body's main
human rights agency in 2018 due to its disproportionate focus on Israel, which has received
by far the largest number of critical council resolutions against any country, as well as the
number  of  authoritarian  countries  among  its  members  and  because  it  failed  to  meet  an
extensive list of reforms demanded by then-U.S. Ambassador to the United Nations Nikki
Haley.In addition to the council’s persistent focus on Israel, the Trump administration took
issue with the body’s membership, which currently includes China, Cuba, Eritrea, Russia and
Venezuela, all of which have been accused of human rights abuses.

(H., 09/02)

Sri Lanka clears Chinese energy project, 50 km off Tamil Nadu

Sri Lanka’s recent decision to pull out of the East Container Terminal (ECT) deal with India
and Japan is  not the only challenge to New Delhi’s  interests  emerging this  year.  A week
before reneging on the 2019 Colombo Port terminal agreement, Sri Lanka cleared a Chinese
energy project in three islands off Jaffna peninsula that are barely 50 km from the Tamil Nadu
coast.On January 18, the Cabinet approved a proposal to involve Sinosoar-Etechwin Joint
Venture  in  China  to  install  ‘hybrid  renewable  energy  systems’  in  Nainativu,  Delft  or
Neduntheevu, and Analaitivu, located in the Palk Bay. The islands are connected to the Jaffna
peninsula by a limited ferry service, managed mostly by the Sri Lankan Navy.India has not
commented on the development, but sources in Colombo said: “concerns were raised”, citing
the project site’s proximity to the Indian coastline. Delft island is one of the closest points to
India from northern Sri Lanka. The three islands, where the energy systems are coming up,
are home to a few thousand people. Several families residing in these islands fled the civil
war, and crossed over to Tamil Nadu in boats, according to residents. Following years of
neglect, the islands have remained much less developed compared to Jaffna peninsula.

                                                                                                                         (H., 09/02)

SARS-CoV-2 ‘unlikely’ to have leaked from lab, says WHO team

The SARS-CoV-2 virus was unlikely to have leaked from a laboratory in Wuhan and the
evidence pointed to natural origins, according to a World Health Organisation (WHO) and
China joint expert team that concluded a visit to Wuhan, where the COVID-19 pandemic
began.The team also concluded there was no indication of the virus being spread among the
population there prior to December 2019, when Wuhan’s hospitals first  began reporting a
pneumonia  outbreak.  The  authorities  confirmed  human-to-human  transmission  in  mid-
January.“Our  initial  findings  suggest  that  the  introduction  through  an  intermediary  host
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species is the most likely pathway and one that will require more studies and more specific,
targeted research,” WHO scientist Peter Ben Embarek who led the international team, told
reporters on Tuesday. The team of 17 international experts and 17 Chinese scientists had spent
the past two weeks visiting hospitals, a seafood market that was one of the earliest clusters,
and laboratories in Wuhan.The location of the Wuhan Institute of Virology (WIV) in the city
had led to theories suggesting the virus may have leaked from a lab, but Mr. Embarek said
“the findings suggest that the laboratory incidents hypothesis is extremely unlikely to explain
the introduction of the virus to the human population”.The team examined four pathways:
direct transmission from wildlife, transmission through intermediate hosts, transmission via
cold chain products such as imported seafood, and a lab leak.  

(H., 10/02)

A long march in Sri Lanka — to register protest, forge a new alliance

The five-day march for justice held across Sri Lanka’s north and east last week drew attention for
more than one reason.After months of restricted movement due to the pandemic, it was the first
instance of several thousand people taking to the streets to assert their rights.The ‘Pothuvil to
Polikandy’ rally  or  ‘P2P’,  began  in  the  eastern  Ampara  district  and  ended  in  Jaffna  in  the
Northern Province, covering several towns en route. Prominent Tamil and Muslim politicians,
activists, students, and residents took part in the march.Departing from past struggles in the north
and  east  that  focussed  on grievances  specific  to  war-affected Tamils,  the  rally  included  key
concerns of the Muslim community and Malaiyaha [Hill  Country] Tamils working in the tea
estates, in the list of ten demands put together by civil society groups.It highlighted land grab in
Tamil areas, “government-sponsored” Sinhalese settlements, enforced disappearances, persisting
militarisation, intimidation of activists and journalists, the continuing use of the Prevention of
Terrorism Act and the detention of political prisoners without trial. The activists also demanded
that the government reverse its enforced cremations policy affecting Muslims, and ensure a fair
wage to plantation labourers.Sri Lanka’s Army Commander Shavendra Silva has termed the rally
“a show” ahead of the Human Rights Council session in Geneva later this month, where Sri
Lanka’s rights record will be reviewed. Action would be taken on those who violated “Covid
restrictions”, he said.

(H., 10/02)

Suzanne Clark to become first female CEO of US Chamber of Commerce

The  US Chamber  of  Commerce  has  appointed  Suzanne Clark  as  its  next  CEO,  the  first
woman to hold the position. Clark, who's currently president of the US Chamber, will succeed
Thomas J Donohue. The position is effective on March 11. Clark was named president in June
2019. She serves on the boards of agricultural equipment maker AGCO and TransUnion, a
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global risk and credit information provider. Donohue served as CEO of the US Chamber for
24 years. The Chamber of Commerce is the world's largest business federation, representing
more than 3 million businesses as well as state and local chambers and industry associations.

(N.I.E., 11/02)

China harps on 'package solution' for India's bid to become UNSC permanent member

China, which has been blocking India's efforts to become a permanent member of the UN
Security  Council,  on  Wednesday  reiterated  its  stand  on  New  Delhi's  bid,  and  called  for
evolving a "package solution" that is acceptable to all to reform the top organ of the global
body.  Chinese  Foreign  Ministry  spokesman  Wang  Wenbin's  comments  in  response  to  a
question came a day after India and China discussed a wide range of issues relating to top UN
body. China is a permanent member of the UNSC while India began its two-year tenure as a
non-permanent member on January 1. In August, India is scheduled to serve as the president
of the UNSC. Asked about the outcome of the meeting and whether there was any discussion
on India's candidature for permanent membership of the UNSC, Chinese Foreign Ministry
spokesman Wang told a media briefing here that during Tuesday's virtual meeting, the two
sides  held  consultations  on  Security  Council  issues.  The  two  sides  exchanged  views  on
upholding multilateralism, peacekeeping operations and counter-terrorism, he said.

                                                                                                                   (N.I.E., 11/02)

Lebonon PM-designate quits over Cabinet picks

Lebonon’s Prime Minister designate Mustapha Adib quit on Saturday after trying for almost a
month to line up a non-partisan Cabinet, dealing a blow to a French bid aimed at  rallying
sectarian leaders to tackle the worst crisis since the nation’s 1975-1990 civil war.  Mr. Adib,
former Ambassador to Berlin, was picked on  August 31 to form a Cabinet after President
Emmanuel Macron’s intervention secured a consensus among various political factions.  Mr.
Adib, a Sunni Muslim under the sectarian power sharing system, announced he was stepping
down  but  said  Lebanon  must  not  abandon  the  French  plan  or  squander  Mr.  Macron’s
goodwill.   The Cabinet formation hit a roadblock over a demand by Lebanon’s two main
Shi’ite groups, Amal and the heavily armed Iran backed Hezbollah, that they name several
Ministers, including finance, a position previously held by a Shi’ite. 

(H.,12/02)

Erdogan’s call for revamped Constitution stirs suspicious
Four Years  after Turkish President Recep Tayyip Erdogan assumed sweeping powers, he has
wrong-footed  his  opponents  once  again  by  calling  for  a  new  Constitution,  sparking
accusations  of  trying  to  set  up  a  diversion  from the  country’s  woes.   Taking  seemingly
everyone off  guard,  Mr. Erdogan mentioned early last  week during one of his  near-daily
speeches that “it may be time for Turkey to reopen the debate about a new Constitution.” The
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timing aroused immediate suspicions over the intentions of a man who has been at the apex of
Turkiush political life since 2003, first as Prime Minister and as President since 2014. The 66-
year old Turkish leader is facing a sudden burst of student protests, an economy that was
under  strain  even  before  the  COVID-19 pandemic  struck  last  year,  and polls  showing a
melting  support  base.  The  current  Constitution  was  changed  in  a  controversial  2017
referendum, which created an executive presidency. It went into force barely a year later when
Mr. Erdogan won re-election, with the amendments allowing him to consolidate his power.
Since then the only politicians demanding constitutional changes have been members of the
opposition, all calling for a return to the previous parliamentary democracy. 

(H.,12/02)

U.S. imposes sanctions on Myanmar

Anti-coup protesters on Thursday took to the streets of Myanmar for a sixth consecutive day,
after U.S. President Joe Biden announced sanctions against the South east Asian nations’s
Generals and demanded they relinquish power.  There has been an outpouring of anger and
defiance since the military ousted civilian leader Aung San Suu Kyi last week and detained
her  along  with  other  seniou  figures  of  her  National  League  for  Democracy(NLD)  party.
Security forces have used tear gas, water cannon and rubber bullets against the protesters,
with isolated reports of live rounds also being fired. Police also ramped up their harasssment
of the NLD with  a raid on its headquarters.But demonstrators again marched peacefully on
Thursday in Naypyidaw the capital and military stronghold – as well as Yangon, the largest
city and commercial hub, which saw tens of thousands flood into the streets.  Western nations
have repeatedly denounced the coup, with the U.S. leading calls for the Generals to relinquish
power.  In the most significant concrete action to pressure the junta, Mr. Biden announced on
Wednesday that his administration was cutting off the General’s access to $1 billion in funds
in the U.S..

(H.,12/02)

Draghi sworn in as Italy's new PM as country hopes to turn page

Former European Central  Bank chief Mario Draghi was formally sworn in as Italy's new
prime minister on Saturday, against the backdrop of the deadly coronavirus pandemic and a
crippling  recession.The  appointment  of  the  73-year-old  known  as  "Super  Mario"  capped
weeks of political instability for the country still in the grips of the health crisis that has killed
more than 93,000 people."I swear to be loyal to the Republic," recited Mr. Draghi, as he stood
before  President  Sergio  Mattarella  in  the  ornate  presidential  palace  in  a  televised
ceremony.Members  of  his  new  cabinet,  who  include  technocrats,  veteran  politicians  and
ministers held over from the previous government, each took the oath of office.Draghi was
parachuted in by Mattarella after the previous centre-left coalition under premier Giuseppe
Conte collapsed, leading Italy rudderless amid the worst recession since World War II.After
assembling a broad-based coalition, on Friday night Draghi formally accepted the post of
premier, publicly revealing the new cabinet for the first time.

(H., 13/02)
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Biden wants to close Guantanamo Bay prison

U.S. President Joe Biden wants to close the Guantanamo Bay prison for terror suspects before
the end of his term, the White House said on Friday, echoing an unfulfilled campaign promise
from Barack Obama’s administration.Asked at a press conference about a possible closure of
the prison in Cuba during Mr. Biden’s tenure, spokeswoman Jen Psaki said, “That certainly is
our goal and our intention.”She said the administration was working through the National
Security Council to “assess the current state of play that the Biden administration has — well,
we've inherited from the previous administration”.In his 2016 presidential campaign, Donald
Trump expressed willingness to keep the Guantanamo prison open and “fill it with bad guys”.
The Republican retained this position once elected. However, some detainees were promised
their  release  from  Guantanamo  under  his  Democratic  predecessor  Obama,  but  he  never
succeeded  in  working  out  a  compromise  with  Congress.  Mr.  Biden  was  Obama’s  Vice-
President.The  military  prison  accommodates  inmates  linked  to  the  U.S.  “war  on  terror”,
including  Pakistani  Khaled  Sheikh  Mohammed,  the  self-proclaimed  mastermind  of  the
September 11, 2001 attacks.

(H., 13/02)

Myanmar protests in 2nd week, with neither side backing down

Mass street demonstrations in Myanmar entered their  second week Saturday, with neither
protesters nor the military government they seek to  unseat showing any signs of backing
down from confrontations. Protesters in Yangon, the country’s biggest city, again congregated
at  Hleden  intersection,  a  key  crossroads  from which  groups  fanned  out  to  other  points,
including  the  embassies  of  the  United  States  and  China.  They marched  despite  an  order
banning gatherings of five or more people. The U.S., especially after President Joe Biden
announced sanctions  against  the military regime,  is  regarded as an ally  in  the protesters’
struggle against  the February 1 coup. China is  detested as an ally  of the ruling generals,
whose support is crucial to them keeping their grip on power. Demonstrations also resumed in
Myanmar’s second-biggest city, Mandalay, with lawyers making up one large contingent. The
military ousted the country’s leader, Aung San Suu Kyi, and her government and prevented
recently elected lawmakers from opening a new session of Parliament. Suu Kyi and other
senior members of her government and party remain in detention.

(P., 14/02)

World's oldest brewery found in Egypt

American  and  Egyptian  archaeologists  have  unearthed what  could  be  the  oldest  known beer
factory  at  one  of  the  most  prominent  archaeological  sites  of  ancient  Egypt,  a  top  antiquities
official said.  Mostafa Waziri, secretary general of the Supreme Council of Antiquities, said the
factory was found in Abydos, an ancient burial ground located in the desert west of the Nile River,
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over 450 km south of Cairo.  He said the factory apparently dates back to the region of King
Narmer, who is widely known for his unification of ancient Egypt at the beginning of the First
Dynastic  Period(3150  BC -2613  BC).   Archaeologists  found  eight  huge  units  –  each  is  20
metres(about 65 feet) long and 205 meters(about 8 feet) wide. Each unit includes some 40 pottery
basins in two rows, which had been used to heat up a mixture of grains and water to produce beer,
Waziri said.  The joint mission is cochaired by Dr. Matthew Adams of the Institute of Fine Arts,
New York University, and Debesh Vischak, asssistant professor of ancient Egyptian art history
and archaeology at Preston University.  Adams said the factory was apparently built in this area to
provide rural rituals with beer, given that archaeologists found evidenses showing the use of beer
is sacrificial rites of ancient Egyptians.

(N.I.E., 15/02)

With 15mn vaccinated, UK gears up for next phase

Britian prepared on Sunday, for the next phase of its coronavirus vaccination programme after
meeting the government's target of inoculating 15 million of the most vulnurable people with
a first dose.  Prime Minister Boris Johnson hailed hitting the “significant mile stone”, just
over  two months after  the country embarked on its  biggest  ever  Vaccination programme.
“This country has achieved an extraordinary feat,” he said in a  video message posted on
Twitter.  “It has been a truly national, UK-wide effort,  We have done it together,” Johnson
had set the aim of offering a jab to everybody in the top four priority groups of around 15
million people by the end of this week.  That comprises all over 70s, care home residents and
staff, NHS workers and the extremely clinically vulnerable to the virus.  The country will now
start administering vaccines from Monday to those aged between 65 and 69 and the clinically
vulnerable to Covid -19, with almost 1.2  million already invited to book their jabs, the state-
run National Health Service(NHS) said,  Britian prepared Sunday for the next phase of its
coronavirus vaccination programme after meeting the government's target of inoculating 15
million of the most vulnerable people with a first dose.  Prime Minister Boris Johnson hailed
hitting the “significant milestone” just over two months after the country embarked on its
biggest ever vaccination programme. 

(N.I.E., 15/02)

Nigerian Ngozi Okonjo-Iweala becomes first woman, African to lead WTO

Nigerian economist Ngozi Okonjo-Iweala was appointed Monday to head the World Trade
Organization,  becoming the first  woman and first  African to take on the role amid rising
protectionism and disagreement over how the body decides cases involving billions in sales
and thousands of jobs. Okonjo-Iweala, 66, was named director-general by representatives of
the 164 countries that make up the WTO, which deals with the rules of trade between nations.
She said during an online news conference that she was taking over at a time when the WTO
“is facing so many challenges” and is in need of “deep and wide-ranging reforms.” She said
the first priority would be quickly addressing the economic and health consequences of the
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COVID-19 pandemic  and ensuring  that  poor  countries  do  not  have  “to  wait  in  line”  for
vaccines.  “Vaccine  nationalism  does  not  pay”  she  said,  because  countries  that  lag  in
vaccination will be the source of new variants. Other priorities would include reforming the
organization’s dispute resolution process and finding ways for trade rules to deal with change
such as digitalization and e-commerce. Dispute resolution is key because the WTO is the only
place countries can come to have their trade differences settled, she said.

(N.I.E., 16/02)

Bangladesh sends more Rohingya refugees to new island amid criticism from human
rights bodies

Bangladesh authorities sent a fourth group of Rohingya refugees from Myanmar to a newly
developed island in the Bay of Bengal on Monday despite calls by human rights groups for a
halt to the process. The roughly 2,000 Rohingya who had been living in the sprawling refugee
camps  of  Cox's  Bazar  were  sent  to  Bhasan  Char,  an  island  specifically  developed  to
accommodate 100,000 of the 1 million Rohingya who have fled from neighbouring Myanmar,
M. Mozammel Haque, a commander of the Bangladesh navy, told reporters. With Monday's
group,  more  than  7,000  refugees  have  moved  to  the  island  since  the  process  started  in
December. The government has said the arrangement is good for the refugees and the island is
designed to  offer  better  living conditions.  While  human rights  groups have criticized the
moves and some are being forced to go against their will, the government has insisted that
refugees moving to the island have done so voluntarily. More than 1 million Rohingya have
fled  waves  of  violent  persecution  in  their  native  Myanmar  and  are  currently  living  in
overcrowded, squalid refugee camps in Cox's Bazar district.

(N.I.E., 16/02)

Singapore reduces foreign workers quota in manufacturing sector to 15 per
cent

Aiming at moderating the country's reliance on foreign labour, the Singapore government on
Tuesday announced that the S Pass quota for foreign workers in manufacturing sector will be
cut from 20 per cent to 15 per cent in phases over the next two years. The S Pass allows mid-
level skilled foreigners to work in Singapore. Workers on S Passes must earn a fixed monthly
salary of at least SGD 2,500 and are typically degree or diploma holders, such as technicians.
From January 1 next year, firms in the manufacturing sector can have only up to 18 per cent
of their workforce be foreign workers on S Passes, Deputy Prime Minister Heng Swee Keat
said in his Budget speech. This quota will be further cut to 15 per cent from January 1, 2023,
said Heng, who is also the Finance Minister. It is currently 20 per cent. The overall quota --
comprising workers on work permits and S Passes -- for manufacturing will remain at 60 per
cent, The Straits Times reported, citing the budget presentation in Parliament.

(N.I.E., 17/02)
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Germany plans free COVID-19 antigen tests for all from March 2021

Germany is to offer free COVID-19 antigen tests for all from March, Health Minister Jens Spahn
said on Tuesday, as the country cautiously began allowing some children to return to schools.
"From 1 March, all citizens will be able to be tested free of charge by trained personnel" with the
tests, Spahn said in a tweet. They will be available at pharmacies, doctors' and dentists' offices as
well as COVID-19 testing centres, according to the Bild daily. Unlike PCR (polymerase chain
reaction) tests that must be analysed in a lab, antigen testing can be done from saliva with a result
given on the spot within 30 minutes.  That makes it  easier and faster to test  large numbers of
people,  though  antigen  tests  are  less  reliable  in  detecting  COVID-19  in  people  who  are  not
showing  symptoms.  Spahn added that  Germany  is  also planning to  roll  out  self-administered
antigen tests after their approval by national drug regulator BfArM, which "is expected soon".
Germans will be asked to pay one euro (USD 1.20) each for the home tests, according to media
reports.  Self-administered  tests  in  particular  could  play  an  important  role  as  Germany  eyes
reopening schools and some other facilities after more than three months of closures. Restaurants
and bars,  hotels,  cultural  venues and leisure centres were shuttered in November,  followed by
schools and non-essential shops in December.

(N.I.E., 17/02)

UN chief 'extremely grateful' for India's 200,000 COVID vaccines for peacekeepers

UN  Secretary-General  Antonio  Guterres  is  "extremely  grateful"  for  the  gift  of  200,000
COVID-19 vaccine doses announced by India for peacekeepers, the spokesperson for the UN
chief  has  said.  External  Affairs  Minister  S  Jaishankar,  while  addressing  the  UN Security
Council meeting on COVID-19 on Wednesday, announced a gift of 200,000 COVID-19 doses
for  the  UN peacekeepers.  "Keeping  in  mind  the  UN Peacekeepers  who  operate  in  such
difficult circumstances, we would like to announce today a gift of 200,000 doses for them,"
he  said.  "We  are  extremely  grateful  for  this  donation  announced  today  by  the  Indian
delegation. The  distribution  will  be  operationalised  by  the  UN's  Department  of  Support,"
Stephane  Dujarric,  Spokesman  for  the  Secretary-General,  told  PTI.  The  200,000  doses
essentially mean that it will be possible to administer the required double doses of COVID-19
vaccines  to  all  UN  peacekeepers  across  missions.  According  to  the  UN  Peacekeeping,
currently a total of 94,484 personnel are serving in 12 peacekeeping operations across the
world led by the Department of Peace Operations.

                                                                                                                   (N.I.E., 18/02)

Millions endure record cold wave in US without power; at least confirmed 20 dead

A winter storm that left millions without power in record-breaking cold weather claimed more
lives, including three people found dead after a tornado hit a seaside town in North Carolina
and four family members who perished in a Houston-area house fire while using a fireplace to
stay warm. The storm that overwhelmed power grids and immobilized the Southern Plains on
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Tuesday carried heavy snow and freezing rain into New England and the Deep South and left
behind painfully low temperatures. Wind-chill warnings extended from Canada into Mexico.
In  all,  at  least  20  deaths  were  reported.  Other  causes  included  car  crashes  and  carbon
monoxide  poisoning.  The  weather  also  threatened  to  affect  the  nation's  COVID-19
vaccination effort. President Joe Biden’s administration said delays in vaccine shipments and
deliveries were likely. North Carolina's Brunswick County had little notice of the dangerous
weather, and a tornado warning was not issued until the storm was already on the ground. The
National Weather Service was “very surprised how rapidly this storm intensified ... and at the
time of night when most people are at home and in bed, it creates a very dangerous situation,”
Emergency Services Director Ed Conrow said.

                                                                                                             (N.I.E., 18/02)

Indonesia mulls penalty for those refusing COVID-19 vaccine

While Indonesia  began its  second phase of  mass  vaccinations  against  the coronavirus  on
Wednesday, it has been learnt that the government s planning to punishing those who refuse to
take the vaccine.  According to a  report by Bloomberg,  the government may punish those
refusing the vaccine via delaying or denying social assistance or administrative services along
with imposing fines, said a revised presidential ruling. However, the final form of penalty will
be decided by local governments.  Necessitating the vaccine compulsory is  seen as a rare
move as reluctance increases toward the shots that were rushed in its development. According
to a survey last September, about 65 per cent of Indonesians sought to be vaccinated, while
the rest were sceptical over the health risks, cost and whether the vaccine would be halal.
Considering these aspects,  the vaccine has been made free of  cost.  Health Minister  Budi
Gunadi Sadikin noted at the market on Wednesday that many Indonesians were still afraid of
the vaccine, but added that 77-year-old Vice President Ma'ruf Amin had been inoculated that
morning.  "Hopefully,  this  can  motivate  other  people,  particularly  the  elderly,  to  take  the
vaccination," Amin said.

                                                                                                                   (N.I.E., 19/02)

Georgian Prime Minister Giorgi Gakharia resigns over move to arrest opposition leader

Georgian Prime Minister Giorgi Gakharia announced his resignation Thursday following a
court ruling that ordered the arrest of a man who leads the ex-Soviet nation's top opposition
party. Gakharia said in a statement he was stepping down because of disagreements within his
own team over the decision to arrest Nika Melia, chairman of the United National Movement
opposition  party.  A Tbilisi  court  on  Wednesday ruled  to  place  Melia,  who is  accused  of
organizing “mass violence” during anti-government protests in 2019, in pre-trial detention
after he reused to pay an increased bail fee of $12,000. If convicted, Melia faces nine years in
prison. He has rejected the charges as politically motivated. Melia and his supporters from
other  opposition  parties  have  vowed to  resist  the  arrest,  and he denounced the  ruling  as
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“unlawful.”  According  to  the  Interfax  news  agency,  Melia  remained  in  the  Tbilisi
headquarters of the United National Movement on Thursday, and police officers were unable
to enter the office to apprehend him.

                                                                                                               (N.I.E., 19/02)

World leaders applaud US formal return to Paris climate pact

The  United  States  is  back  in  the  Paris  climate  accord,  just  107 days  after  it  left.  While
Friday’s  return  is  heavily  symbolic,  world  leaders  say  they  expect  America  to  prove  its
seriousness after four years of being pretty much absent. They are especially anticipating an
announcement from the U.S. in coming months on its goal for cutting emissions of heat-
trapping gases by 2030. The U.S. return to the Paris agreement became official Friday, almost
a month after President Joe Biden told the United Nations that America wants back in. “A cry
for survival comes from the planet itself,” Biden said in his inaugural address. “A cry that
can’t be any more desperate or any more clear now.” Biden signed an executive order on his
first day in office reversing the pullout ordered by his predecessor, President Donald Trump.
The Trump administration had announced its withdrawal from the Paris accord in 2019 but it
didn't become effective until Nov. 4, 2020, the day after the election, because of provisions in
the agreement.

                                                                                                               (N.I.E., 20/02)

Water leaks indicate new damage at Japan's Fukushima nuclear plant

Cooling water levels have fallen in two reactors at the wrecked Fukushima nuclear plant since
a powerful earthquake hit the area last weekend, indicating possible additional damage, its
operator  said  Friday.  New  damage  could  further  complicate  the  plant’s  already  difficult
decommissioning  process,  which  is  expected  to  take  decades.  Tokyo  Electric  Power  Co.
spokesman Keisuke Matsuo said the drop in water levels in the Unit 1 and 3 reactors indicates
that the existing damage to their primary containment chambers was worsened by Saturday's
magnitude 7.3 quake,  allowing more water to  leak.  The leaked water is  believed to have
remained inside the reactor buildings and there is no sign of any outside impact, he said. In
2011,  a  powerful  magnitude  9.1  earthquake  and tsunami  damaged the  Fukushima plant's
cooling systems, causing three reactor cores to melt and nuclear fuel to fall to the bottom of
their primary containment vessels. TEPCO will monitor the water and temperatures at the
bottom of the containment vessels, Matsuo said.

                                                                                                               (N.I.E., 20/02)

UK speeds up COVID vaccinations; all adults by July 31

The British government says it aims to give every adult in the country a first dose of coronavirus
vaccine by July 31, a month earlier than its previous target. The goal is for everyone over 50 or
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with an underlying health condition to get a shot by April 15, rather than the previous target of May
1. The makers of the two vaccines Britain is using, Pfizer and AstraZeneca, have both experienced
supply problems in Europe. But U.K. Health Secretary Matt Hancock said Sunday that “we now
think that we have the supplies” to speed up the vaccination campaign. More than 17.2 million
people have been given the first of two doses of vaccine since the U.K. inoculation campaign began
on Dec. 8. The news comes as Prime Minister Boris Johnson meets with senior ministers Sunday to
finalize a “road map” out of that national lockdown that is due to be announced on Monday. Britain
has had more than 120,000 coronavirus deaths, the highest toll in Europe.

        (N.I.E., 21/02)

Tensions rise between Somalia and UAE over delayed elections

Two days after violence related to Somalia's delayed elections, the country's foreign ministry
has accused “external forces” for contributing to the problems. At least five soldiers were
killed and more than a dozen people, mostly civilians, were wounded on Friday in violent
protests over the country’s delayed election. Somali President Mohamed Abdullahi Mohamed
is under pressure as elections were to be held on Feb. 8, but no vote occurred on that date
because there was no agreement on how the polls should be conducted in the Horn of Africa
nation.  Some  Somalis  are  demanding  that  the  president  should  step  down.  The  foreign
ministry blamed a foreign country for making “misinformed and misleading statements that
disregard the facts and at times appear to be supporting insurrection,” in a statement issued
Sunday. Although no specific country was named, it was clear the statement was referring to
the  United  Arab  Emirates  which  had  earlier  criticized  the  violence.  “The  United  Arab
Emirates has expressed its grave concern over the deteriorating situation in the Somali capital,
Mogadishu, as a result of ongoing violence and the excessive use of force against civilians,”
said the UAE statement issued Saturday.

                                                                                                                   (N.I.E., 21/02)

President Joe Biden to mark US crossing 500,000 COVID-19 deaths

President Joe Biden will mark the US crossing 500,000 lives lost from COVID-19 with a moment
of silence and candle lighting ceremony at the White House. The nation is expected to pass the
grim milestone on Monday, just over a year after the first confirmed US fatality due to the novel
coronavirus. The White House said Biden will deliver remarks at sunset to honour those who lost
their lives. He will be joined by first lady Jill Biden and Vice President Kamala Harris and her
husband, Doug Emhoff. They will participate in the moment of silence and lighting ceremony.
Biden has made a point of recognising the lives lost from the virus. His first event upon arriving
in Washington for his inauguration a month ago was to deliver remarks at a COVID-19 memorial
ceremony. 

                                                                                                                   (N.I.E., 22/02)
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China urges US to lift trade restrictions, stop 'unwarranted' interference

Chinese Foreign Minister Wang Yi called on the US on Monday to lift restrictions on trade
and people-to-people contacts while ceasing what Beijing considers unwarranted interference
in  the  areas  of  Taiwan,  Hong Kong,  Xinjiang and Tibet.  Wang's  comments  at  a  Foreign
Ministry  forum on US-China  relations  come as  Beijing  is  pressing  the  administration  of
President Joe Biden to drop many of the confrontational measures adopted by his predecessor
Donald Trump. Among those are pressure over trade and technology grievances that prompted
Trump to hike tariffs on Chinese imports in 2017 and impose bans or other restrictions on
Chinese  tech  companies  and  academic  exchanges.  Trump  also  upgraded  military  and
diplomatic ties with Taiwan, the self-governing island democracy claimed by China as its own
territory, while sanctioning Chinese officials blamed for abuses against Muslim minorities in
Xinjiang and a crackdown on freedoms in Hong Kong. 

                                                                                                                  (N.I.E., 22/02)

Malaysian court halts deportation of 1,200 Myanmar migrants after outcry

A Malaysian court ordered a temporary halt to a controversial plan to deport 1,200 Myanmar
detainees  to  their  homeland  Tuesday  weeks  after  a  coup,  following  a  last-ditch  legal
challenge. The migrants, including members of vulnerable minorities, had already been taken
in buses and trucks to a military base on Malaysia's west coast to be loaded onto waiting
Myanmar navy ships. The United States and the United Nations had criticised the plan, while
rights groups said there were asylum seekers among those due to be repatriated. Rights groups
Amnesty International and Asylum Access had lodged a court challenge, arguing Malaysia
would be in breach of its international duties by sending vulnerable people back to a country
where  they  could  be  in  danger.  The  Kuala  Lumpur  High  Court  ordered  a  halt  to  the
repatriation to allow a hearing to take place on Wednesday into the groups' bid to stop the
deportations,  their  lawyer  New Sin Yew said.  Amnesty International  Malaysia's  executive
director, Katrina Jorene Maliamauv, said that "the government must respect the court order
and ensure that not one of the 1,200 individuals is deported today". She called on authorities
to grant the UN refugee agency access to the migrants set to be deported, so they can assess
whether any should be granted refugee status.

                                                                                                                 (N.I.E., 23/02)

United Nations says Afghanistan civilian casualties down by 15 per cent in 2020

The number of civilians killed and wounded in violence across war-weary Afghanistan fell by
15  per  cent  last  year  compared  to  2019,  according  to  a  United  Nations  report  released
Tuesday.  The  UN Assistance  Mission  in  Afghanistan  and  the  UN  Human  Rights  Office
attributed the drop in civilian casualties in part to an apparent tactical change by insurgents to
targeted  killings,  fewer  suicide  bombings  and  a  stark  drop  in  casualties  attributed  to
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international  military forces.  Still,  Afghanistan remains  among the deadliest  places  in  the
world to be a civilian. A distressing feature of the conflict remains the disproportionate impact
on Afghan women and children,  who make up 43 per  cent  of  all  casualties.  The attacks
targeting civilians include assaults on members of the judiciary, media and activists.  Also
targeted have been religious  minorities,  especially  the Shiite  Muslim population,  most  of
whom also belong to the Hazara ethnic group, and the Sikh population. The overall number of
civilian casualties in 2020 of 8,820 -- including 3,035 killed and 5,785 others wounded -- fell
below 10,000 for the first time since 2013. Last year's total was 15 per cent down compared
to 2019, the UN said. Afghanistan has seen a nationwide spike in bombings, targeted killings
and violence on the battlefield as peace negotiations in Qatar between the Taliban and the
Afghan government have stalled.

                                                                                                                   (N.I.E., 23/02)

 Nepal's Supreme Court reinstates parliament dissolved by PM Oli
Nepal's Supreme Court in a historic verdict on Tuesday reinstated the dissolved House of
Representatives, in a setback to embattled Prime Minister K P Sharma Oli who was preparing
for snap polls. A five-member Constitutional bench led by Chief Justice Cholendra Shumsher
annulled the government's decision to dissolve the 275-member lower house of parliament,
according to a notice issued by the apex court. The court termed the dissolution of the House
as "unconstitutional" and ordered the government to summon the House session within the
next 13 days. Nepal plunged into a political crisis on December 20 after President Bidya Dev
Bhandari dissolved the House of Representatives and announced fresh elections on April 30
and May 10 at the recommendation of Prime Minister Oli, amidst a tussle for power within
the ruling party. Oli's move to dissolve the House sparked protests from a large section of the
Nepal Communist Party led by his rival Pushpa Kamal Dahal 'Prachanda', also a co-chair of
the ruling party.

                                                                                                  (N.I.E., 24/02)

Japan PM Yoshihide Suga appoints 'Loneliness' minister to cabinet to curb 
rising suicide cases

Japan has appointed its first Minister for Loneliness this month after the country's suicide rate
increased for the first time in 11 years during the Covid-19 pandemic. According to The Japan
Times, Prime Minister Yoshihide Suga added a minister of loneliness to his Cabinet earlier
this  month,  following the example of the UK, which in 2018 became the first country to
create  a  similar  role.  Suga  tapped  minister  Tetsushi  Sakamoto,  who is  simultaneously  in
charge of combating the nation's falling birth rate and revitalizing regional economies, for the
new portfolio. In his inaugural press conference, Sakamoto said Prime Minister Yoshihide
Suga  appointed  him  to  address  national  matters  "including  the  issue  of  the  increasing
women's  suicide  rate  under  the  pandemic,"  according  to  CNN.  "Suga  instructed  me  to
examine the issue and put forward a comprehensive strategy, by coordinating with the related
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ministry...  I  hope to  carry  out  activities  to  prevent  social  loneliness  and isolation  and to
protect ties between people," Sakamoto added.

                                                                                                  (N.I.E., 24/02)

Joe Biden aims to distribute masks to millions in 'equity' push

President Joe Biden plans to distribute millions of face masks to Americans in communities
hard-hit by the coronavirus beginning next month as part of his efforts to ensure “equity” in
the government’s response to the pandemic. Biden, who like Donald Trump’s administration
considered sending masks to all Americans, is instead adopting a more conservative approach,
aiming  to  reach  underserved  communities  and  those  bearing  the  brunt  of  the  outbreak.
Trump’s  administration  shelved the  plans  entirely.  Biden’s  plan  will  distribute  masks not
through the mail, but instead through Federally Qualified Community Health Centers and the
nation’s food bank and food pantry systems, the White House announced Wednesday. The
Departments of Defense, Health and Human Services, and Agriculture will be involved in the
distribution of more than 25 million American-made cloth masks in both adult and kid sizes.
The White House estimates they will reach 12 million to 15 million people. The White House
is  not  distributing  safer  N95  masks,  of  which  the  U.S.  now  has  abundant  supply  after
shortages early in the pandemic.

(N.I.E., 25/02)

Thousands celebrate reinstatement of Nepal's Parliament

Thousands  of  anti-government  protesters  threw  confetti  and  chanted  slogans  in  Nepal’s
capital  on Wednesday to  celebrate  Parliament's  reinstatement  by the Supreme Court.  The
court order was major blow to troubled Prime Minister Khadga Prasad Oli, who dissolved the
legislature in December because of a feud within the governing Nepal Communist Party. The
jubilant  demonstrators  applauded  the  court's  decision  and  demanded  Oli's  immediate
dismissal. The court ruled on Tuesday that the dissolution was unconstitutional and that a
meeting of the reinstated body must be called within 13 days. Oli has not made any public
comments since the ruling, which has put him in a difficult position because he will not have
the support of a majority of lawmakers. The Nepal Communist Party won a majority of the
seats in 2017 elections,  but  has split  following a feud between Oli and co-leader Pushpa
Kamal Dahal. Without the support of Dahal's splinter group in Parliament, Oli would have
difficulty remaining in office. However, no party holds a majority to form a new government,
which is likely to lead to a political crisis.                                                                         

(N.I.E., 25/02)

 Ghana is first nation in world to receive UN-backed COVAX vaccine

Ghana has become the first country in the world to receive vaccines acquired through the
United Nations-backed COVAX initiative with a delivery Wednesday of 600,000 doses of the
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AstraZeneca  vaccine  made  by  the  Serum  Institute  of  India.  The  vaccines,  delivered  by
UNICEF, arrived at Accra's Kotoka International Airport early Wednesday and are part of the
first wave of COVID-19 vaccines that COVAX is sending to several low- and middle-income
countries.  Ghana  is  among  92  countries  that  have  signed  onto  the  COVAX programme,
according to a statement by Ghana's acting Minister of Information Kojo Oppong Nkrumah.

                                                                             (N.I.E., 25/02)
Countering Chinese Propaganda Act introduced in US Congress

A legislation has been introduced in the US Congress for countering the Chinese propaganda by
creating  a  new sanctions  authority  against  state-backed disinformation  networks.  Republican
Study Committee Chairman Congressman Jim Banks and Senator Tom Cotton on Wednesday
introduced the Countering Chinese Propaganda Act. The bill requires the Secretary of State to
examine whether or not the United Front Work Department meets the criteria to be sanctioned
under  this  new authority.  The legislation is  based  on recommendations  from the Republican
Study Committee’s National Security Strategy and authorises sanctions against the United Front
Work Department (UFWD), which is an overseas influence arm of the ruling Communist Party
of  China  (CPC).  The  United  Front  participated  directly  in  the  Uyghur  genocide  and  the
oppression of Christians in China, but its ultimate goal is to spread those persecutory tactics
around the globe, Banks said. “The leadership in Washington may have changed, but China’s
political  warfare  hasn’t.  It’s  fallen  to  Congress  to  expose  and  counter  Communist  Party
disinformation. We can’t back down now,” he said. 

(P., 26/02)

Armenian PM faces military’s demand to resign, talks of coup

Armenia’s prime minister accused top military officers on Thursday of attempting a coup after they
demanded he step down, adding fuel to months long protests calling for his resignation following
the  nation’s  defeat  in  a  conflict  with  Azerbaijan  over  the  Nagorno-Karabakh  region.  The
demonstrations began immediately after Prime Minister Nikol Pashinyan signed a November 10
peace  deal  that  saw  Azerbaijan  reclaim  control  over  large  parts  of  Nagorno-Karabakh  and
surrounding areas that had been held by Armenian forces for more than a quarter-century. Those
protests  have  gathered  pace  this  week,  and  the  feud  with  his  top  military  commanders  has
weakened Pashinyan’s position. The immediate trigger for the standoff was Pashinyan’s decision
to oust the first  deputy chief of the military’s General Staff, a group of the armed forces’ top
commanders. In response, the General Staff called for Pashinyan’s resignation — but the prime
minister doubled down and dismissed the chief of the General Staff. He described the military’s
statement as a “military coup attempt” and urged troops to only listen to his orders. He also called
on his backers to come to the streets and then later walked among them, using a loudspeaker to
rally support. “We need a conversation, not a confrontation,” he said.  Pashinyan denied rumors
that he was preparing to flee the country.   

(P., 26/02)
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Hundreds of Nigerian schoolgirls taken in mass abduction

Hundreds of girls are missing after a large group of gunmen raided a school in northern Nigeria
early Friday morning, residents say. The Government Secondary Jangebe School in Zamfara state
was the scene of the latest mass abduction of school children in northern Nigeria. Nasiru Abdullahi
told The Associated Press that school records show 300 girls are missing. His daughters, aged 10
and 13, are among them. Resident Musa Mustapha said the gunmen also attacked a nearby military
camp and checkpoint, preventing soldiers from interfering while the gunmen spent several hours at
the school. It was not immediately clear if there were any casualties. Several large groups of armed
men operate in Zamfara state, described by the government as bandits, and are known to kidnap
for money and for the release of their members from jail. The West African nation has seen several
such attacks and kidnappings over the years, notably the mass abduction in April 2014 by jihadist
group Boko Haram of 276 girls from the secondary school in Chibok in Borno state. More than a
hundred of the girls are still missing.

(P., 27/02)

China plays down reports of India beating it in vaccine diplomacy

China on Friday welcomed India supplying more Covid-19 vaccines to a number of countries,
playing down reports  that  New Delhi  has beaten Beijing in  its  vaccine diplomacy around the
world. Responding to a question on a report that India has beaten China in its own game of vaccine
diplomacy, Chinese Foreign Ministry spokesman Wang Wenbin during a media briefing said, “We
welcome that  and hope to see more countries taking actions to provide vaccines to the world,
especially developing countries, to help with the global response.”   “China has been overcoming
domestic difficulties to provide vaccines to other countries in concrete measure,” he said, flagging
China's own vaccine requirement to inoculate its 1.4 billion population. He reiterated that China
has been providing vaccines to 53 countries and exporting vaccines to 27 countries, amid reports
that many of those countries are yet to receive Chinese vaccines or the promised quantities. For its
part,  China has promised 10 million vaccines to the United Nations-backed COVAX initiative
COVAX, but the first  supplies of COVAX vaccines went  from the Serum Institute of India to
Ghana. India on Wednesday dispatched the first  batch of six lakh COVID-19 vaccine doses to
Ghana under the COVAX facility, an international cooperative programme formed to make sure
low- and middle-income countries have fair access to COVID-19 vaccines.

 (P., 27/02)

US Dems reintroduce legislation to prevent future Muslim bans

 As many as 140 Democratic lawmakers have reintroduced a legislation in the US Congress to
prevent future Muslim bans and prohibit discrimination on the basis of religion. The Muslim
travel  ban,  introduced  by  former  US President  Donald  Trump,  targeted  several  Muslim-
majority  nations  and restricted the entry of  people from Iran,  North Korea,  Syria,  Libya,
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Yemen, Somalia and Venezuela. President Joe Biden ended the Muslim ban on his day one in
the  office  last  month.  In  the  House  of  Representatives,  the  National  Origin-Based
Antidiscrimination for Nonimmigrants (NO BAN) Act was reintroduced on Friday by House
Judiciary Committee Chairman Jerrold Nadler and Judy Chu, while in the Senate it was done
by Senator Chris Coons. Indian-American lawmakers Ami Bera, Ro Khanna, Pramila Jayapal
and  Raja  Krishnamoorthi  are  among  those  who  are  supporting  the  bill.  The  legislation
strengthens the Immigration and Nationality Act to prohibit discrimination on the basis of
religion, and restores the separation of powers by limiting overly broad executive authority to
issue future travel bans. “When the Trump Administration issued its xenophobic Muslim ban,
it  was  immediately  apparent  that  it  was  unconstitutional,  discriminatory,  and  morally
reprehensible,” said Nadler.

                                          (P., 28/02)

400 escape, 25 dead after Haiti prison breakout

 Haitian authorities announced Friday that more than 400 inmates escaped and 25 people died
in a prison breakout, making it the country’s largest and deadliest one in a decade, with the
prison director and a powerful gang leader among those killed. Some believe on Thursday’s
jailbreak at the Croix-des-Bouquets Civil Prison in northeast Port-au-Prince was to free gang
leader  Arnel  Joseph,  who had been Haiti’s  most  wanted fugitive until  his  2019 arrest  on
charges including rape, kidnapping and murder. Joseph was riding on a motorcycle through
the Artibonite area in the town of L’Estère on Friday a day after his escape when he was
spotted at a checkpoint, police spokesman Gary Desrosiers told The Associated Press. He said
Joseph pulled out a gun and died in an exchange of gunfire with police. Joseph ruled Village
de  Dieu,  or  Village  of  God,  a  shantytown  in  downtown  Port-au-Prince,  and  other
communities, including some in Artibonite, which is Haiti’s largest department. Authorities
have not yet provided much details on the breakout except to say that 60 inmates have been
recaptured and the investigation is ongoing. State Secretary Frantz Exantus said authorities
have created several commissions to investigate who organized the breakout and why. Among
those killed was the prison director, identified as Paul Joseph Hector.

                                                    (P., 28/02)
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